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ANNOUNCEMENT BY THE SPEAKER

Moving of Cut Motions to Outstanding Demands for Grants

MADAM SPEAKER: Hon. Members, the Demands for Grants of the Ministry of
Commerce and Industry will be taken up for discussion and voting by the House
today and the guillotine in respect of outstanding demands will take place at 6 p.m.
To facilitate smooth disposal of cut motions to the outstanding demands, I would
request the hon. Members present in the House whose cut motions to the
outstanding demands have been circulated to send slips to the Table within 15
minutes indicating the serial numbers of the cut motions they would like to move
at the time of guillotine. It may please be noted that only those Members who send
slips to the Table within 15 minutes of this announcement would be permitted to
move cut motions at the time of guillotine, and they will be permitted to move
only those cut motions the serial numbers of which have been indicated by them in
their slips.

A list showing the serial numbers of the cut motions which the Members
intend to move at the time of guillotine will be put on the Notice Board shortly
thereafter. In case any Member finds any discrepancy in the list, he may kindly
bring it to the notice of the officers at the Table immediately.

Hon. Members are requested not to mention in their slips to be sent to the
Table now the cut motions in respect of the Demands for Grants of the Ministry of
Commerce and Industry which is scheduled for discussion later in the day. A
separate announcement regarding moving of cut motions to that demand will be

made when the discussion on that demand is taken up today.
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Madam Speaker: Question No. 381, Shri Arjun Ram Meghwal
( Q.381)

S IS IM ATATA: AE HEIGAT, H NORAM & AIBFR D AT &F A AR g Sl
AR -9 B, AORY Pl gSY W § 3R q8) W UM DI Sl GHRT 8, 98 QN uiwEHl
ISR H B, SR WX fiemR # 2] Afanell B 9gd ¥ R A UE A gsar 2 sreal 9 gd
AR O O AN 9, $U AT 9ESl 9 AFBRN & W 2 3R e fivast § (PHED)®
AT F S AISG Tl 8, 9 T A8 8] U & forg S orft T g% g8 B W 9w
&3 ¥ B T8 X IORAN & UiegH 4R H FME J1E 7 Mg gl SR qP H Hebe UaT 8 WA
gl § I8 S 918 @ § b AR B ol ST BT 17 Uieoerd | 1 ffdd fFwa wRa A
g 3R Ul IR iR 21 o d9re 4 ufowd ® 99§, sfedr A o 9§ Afed S@ oem
RISRATT &1 a1 BN Al SEW © [ ORI H 17 TGl 2| ISR H 10.41 -9 < BT 2
ST IS USW © oifhd o 1.5 Ufaerd 21 1@ S Sa1 991 119 8, 99 19 & R F & fog

ST ) BRI RGN @, S AT I W YR 997 © 3R 9 RGN brg GRBR | Sl

ST g oA w S dEd AdE WpiH IRASHN HEfd o9 WRARI gRT (IR &R
PN ofiR feparf=aa &1 ot 81 Sie 8, 89 AMd 81 M forad & Ty wRa AR
= o™i Td SREHHI & JIEM A Sd 99EHl & FRR e &R gl qded @
AT B B gfe A T WHRI B ad-ia iR faxfta werar <&ft 20 # Arri =t
ST ST ATEdT € 6 R o o fUss Il @ oy S Wes 9o & ol Bl
fRy s Wipd w3 &1 S-S Uolae & Jidal WHR - f[TaR & 52 59 rara

ISR ARBR ERI ST 37000 HRIS DU BT Ubo Woll B3Nl 8, SA W HRA WRPR B AT

Gl

SHRI VINCENT H. PALA: Madam, for the State of Rajasthan, the Central
Government has released Rs.2,133.215 crore under Accelerated Irrigation Benefit
Programme (AIBP). Under Repair, Renovation & Restoration (RRR) of Water
Bodies scheme, we have released Rs. 5.02 crore up to March 2012. Under


aruna
d by b
 

aruna
d by b
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Command Area Development (CAD) we have released Rs.22 crore. So, a total of
Rs.663.76 crore has been released to the Government of Rajasthan.

e HRIGAT ¢ TA YR 9 YfBu|

S 3T W AEATA ¢ AT AT Bl U DI & WEl Sard T8l AT ©l.... () I8 A A
HEIEENEIG R

WG S WA @R S G #@5 (St g9 AR §9d): Sd19 Al AT AT offhd Sard
R AR € A1 # a9 MU [ATd oI g HA F AT 7 3R S\ s
3MUD] FATY T 8| SHD Al Uh Aol H A A Dl AR a1 arsar § 6 S g
IEA oI T A IORATT B AT RE 8, R Sl Sl 8, S (oY Al B4R RS A 90
HIAE T BT O Qo Aoriett & dgd fhar oA 21 9% desert uRate & fag ot g
Y RIfp g8 O & ST & forg 1 I & g8 q9wn 8 et 6 e & fog 2
Safely § I8 8Y & WY qaqMT d1edl g (b W BHIRM & SR B o 39 dIol R 37q1
feiRe &1 & b S desert YRATS €, Sl I W o o= =feyl| &4 e € fb 124t
ST H I 39 WX S 31 BRATS 8N, SUH $HGT of fofm SIg|

S 3G ¥ HEATe : HAL Sfl, SHDI TTSH Yol SRR I SIS i e agd o
ST &

# gUR e YD HIEGH W ST AT8 @ g [P Su H el SR P B AR R
TSl T 2 MR I D By WAl H 96 BT Adhc ®dl 2] TR Tgh W B ddHe &l 2
LT HEIGY MY STl I M ®, I8l 916 BT Ybe I|dl 2] YRA H 4000 3RT T Hex qu
Bl 8 3R STANT H ATF 1123 3R =9 HISX el & 30T 2] IR 37UD AH A Y8 A ©
3R T qrd w1 St 7 S Sarg H el 2 P 5 Al o 9 & " 9 B BRAT Aredd
gl g=m S IfY erdfed @) 5 S AW 9gd ©1 400 HRIS AR BT ST F1AT B &R S
I B AU Y JEfed @ 21 39 T BT W b BRAT IS Hifh T BT ST oA AT
g, 98 W gu@ @ 2 3R wefa Wt & w1 7| # onuds "emw § ¥ 9 Aredn g b U
giex AT B Sl IS & S aR H bl T HeEl & i ool & Siad & 3R o &
Al Bt 2] Ig dicR A-opic & [T g1 T8 8N, 9@ I S ddbe gR T8l Bl
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# ISR A ST gl BAR ISl U S AT| lfpeT gAR Yraf 7 ATl 3R qrafdai
gTE SR dfex forie ff v frar 6 o @ T dg ) ave E el 21 B O |l |
did & R U 4e 1 il I TEl O §1 89 B 9 9o bR Ul el Uil 8, die 9
Te-Ts 4Id ©...(Fagm) &1 it 9 &1 fAed o1 21 § o Hiems § I8 Sl dredr
g % v RE A <o H gu @ AR 2, WA = 7R @7 2 3R g9 a-% a1 gl Uiy
AR & 9T H 9 H G 3R 918 A o o Joa1 <21 H 9 W W Sl G9ne
fmfia & & forg 7 Siren &1 AIfia TR™ far R o | R AR A B Sire &
oI BT YA 81 H ol &l [JaR &l 82
Y U9 PAR G A 3TeeT HEIGAT, U e § Hs Ul &1 1 fHar w81 A
HSR - B T DI ST Bl $2O AR Bl 2l 3T Y& S & [P ST dod SHIR A
THRT & AR W DHE A BT 8 Afh AT §H1, BRI A1 iR fo qryor s wid
® B Bl | $HD qIaoE T8 A UH-Ud O & qgd (o1l o< T fHar S dehr g,
SART 8 99d hY BT TN <&l 21 AR A el 7 wesdidt & sids fou & # Rrw gamn
P aredl g b SR fAfesT &1 &M Ml B fRAR dR R &1 B

AT e 7 Siftd wed # gexfafdw onw Rad & aw # gun ?1 gefafdn omw
Rad & Wy # AR A € b oTR W O 81 ST A1 sreciie SRR dIcRiEd 25
fafeor g 9% AhdT Bl 9l Rad Sexfard 81 O, 39 R 99l & S1a1-31eT faaR g,
fpe PR B\ |l A 6 U 81 Sg a1 25 ffere gaemR @ WY 10 fAfeR gEeR
DI S D A A S AT A= Fer wgm, a8 6 e are| afh g9e fg e
D DAl D AT F 7 A BIS JIY I SRd © I a1 T I e § 9
3TATAT 7 TR RIS YT Il SIeRd 2| MU I & o T8 Ud oA el &7 9 & Suae &
FHAT 21 ... (FqEH) BIS W W AN JIN 2 3R <9 ¥ i Yroged b1 PR IR
W ATSSfCHrs fam a1 21 89R1 T & fh 89 39 Siedl 9§ STedl e i .. (aem)

ITET HENSAT & T RAT hg T 87

... (cgagm)

#ft Taq PAR d9e: § Tl SA1d § FHI SR A W 98 S| .. (RqET) ISRl
3R ALY UG BT 3MIF H G P SIS BT IRATd qrdell, Bl iR daet &I 8| 7eT 7o
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@ WG TS 8, 8T a8 b 7L U9 &1 399 WeAfa onft 9o 72l g1 99 a% wdfa
RN 3R BRI B FEAG Te1 BRI A9 Tcb BAR U PIg YT ATha el © b 8H 59 I

PR G |...(ae) § S 9 < Fhdl § SF A §6 B g9D R H S AT ... (FaEr)

U T PO TaT TE ... (FaE)
e W ¢ 20 B Al |
. ()

& B ¢ HY Reprs H &1 S|

.. (ETE)”
St g AN A STedel Heledl, O [ ST wedTd Sff W gar b YRR el
H U B 950 TR 2] $9D IRV H U G Bl UG a8 T 2. (Faem)
A& WEIGAT ¢ 37T ITH! a1 JY |

.. (eraE)
it gter =e ; IIeiN 9T &7 H 2100 i € 3R 90 wfqwd wial § g O Ay w9 2
FARIGS DI TAFT 1.5 HMT Wl 8, sl SdivH W 90 BIE {3 ® H¥e gl gl
THR SEeE H R 1500 SUIYH &1 THMET €, 90 UReM # 1500 W IUR T, 9000 TUIGH

a®b Bl

# afqe WeAH W WA HElQd | Bl ATEdl § (b Sl d9gd PO (AT 8, B WDR
3R IS WBHR - 9gd PO (AT &1 AR F&l 62 a6l T Th i whiF 78l ot 3R A 5
W Td W T Safs Uge Udh TSy offsd &l gapel W T8 ol § g9a fog WA wEey @
gdTe <l gl YAl b Wew H UAT 8 USURIE! v&T g3 8, 70 UGS H 40 =HA
Reamie & foy ¥ 8k 30 ded Reamwicd & fog g1 X 496 &5 qoiR & T8 T
AR e | BIs T4 T 8, AT A8 2 89 ANl B U U Pl JAeekied A By
T2 2l el & fou 99 9 fur T ® SR S9d 8 ToiiiS BT areRk & faw 7 32
TAYRITET 3R A & g 2 s @M1 T SR o ersdeies Ml & oy 21 59 Jgl
U Sfdeldd & 8l § A1 gEX Bl & U B8l F G| 70 TARIS! BT A S Ui

* Not recorded
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TRHR & T B3l HIAT AT 4 HH B QAT 7 gl 3R A 730 St 9 T 2 b
W@mﬁﬂﬂ?ﬁ%@ﬂéqﬁmﬁaﬁ@%aﬁsﬁwmmﬁwﬁmwlg
£ 9a PAR TAA : HEISYT, JAORAT Ui H IR RH=@Tg o Ao & J8d a1 @ [
B gD ©, ST Ui § g B [SuAf [fPEd IR W gl &R AR FreEn A 9w
fort drwor fopar ST WA 21 I8t | S 4w o ST B S W 62 TS SiT A
TR S 2 6 a8 quraat & e & foly ST fhan S |ahdr 21 98 a1d SMue! U Hid
P AR & A1 3R FH arex MRS & a1 fFasx d-er el oifes s forw off o=
2| qTeb! ST A UBS Hal b o 1 e 99y 41 S A AY Al o 9dr © {6
2133 TS YU U WHHI & dgd Reirol fBa1 S gt 2 ... (Interruptions)

ADAM SPEAKER: Nothing else will go on record.

(Interruptions)”

2 TREART qUSA : A IeAET FBIed], Y9 Tdd A 9 81 8| g T g
el &l Afedl g & E1 89 Al & g9 H g Bl A1 [P 89 AN Afedl iR dreral H§
P F SR I U B G ft BRA 9. (STqeT)

#t 9aF PHR St : YT FAT 9 WO ol 8, <fhe ORA 70 ofler WS, W biuer

& U ST S8 R Fha B

N TRET UL : FEIGAT, IS G IS GHAWT Ig © [ I STesa T 9 <@ 2l
0N & U B IR & wg-a1 (e o Wil @ qeen o gedt o @ gl ew
SNT TiET ¥ SMd €, 37U d9ud H 89 Al Afedl iR qreal # M B 9 3R ITHT gt
W A 9, AAfhe T I STt e ST /@1 © SfR faser Wt &1 &1 § § yatad & warel
ol T fyafem & & ormar g1 a8t s Siera S 9T <@r B o v & <@ ® el
At 7 afe e 6 TR § A 98 YIS D) SR TeUH @ AT gl B9 Al 9 fes @
foay doel @ d'm # AN A g 9 9N AN dad Taed iR geur @) feie awd g
A HAT S S IR A FEl © B g w0 97 gk & fdd Q4T faRy daw
S P PIE @Y e 2l H A a@medr g fB SR 8 o <9 Pl 31 AT 3R

* Not recorded


rjs
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HIfETel BT Yg U T S FbI Al BRI WIS FHEl TR BH U AUD! fIBRIT I,
FT 991 el 918 32§l § A 9 St § S Arean g 6 a1 oy qatead § vee &
JTI-JTY 3T SIS H 28U T2l YISl & fov faoiy 9s o &t »is fa9y Ao s

g difp g9 o Y TaoTel & IaRT ¥ Ford feon 9o, I8 91d § iU #1eq9 A A

HAT ST A S e g

N T FAR d9A : Al Hifeld U O WiEHl & HaHd P 2 3R SHe oy ey
S © [ ARG WRPR 7 RIS HATAAT 3 -3 a9y urit & oy aie gU &l dfp
R ot & Ul JE I ARl § 6 S GEd HAeT B WRB W ASS ek AT,
XFATER ARSI 1 Yrag gl RO A1 1 2 A1 Yoidl &1 WR 376! a8 9 9 AR
IHH HROT I UIeY2H BT &, 98 W el 8 IR | MU 1 Ul § IR Hal © {6 su¥ wrae
TE B IR HET ¥ B HUT B MY AR A1 A9 BT R A gg AfY| 98 AT R -

“The Ministry of Drinking Water and Sanitation has received a
request only from Rajasthan for granting a special package for
drinking water of Rs. 37,000 crore to solve the drinking water
problem in 34,000 quality-affected habitations in Rajasthan.
However, there is no provision for grant of such a special package
under National Rural Drinking Water Project (NRDWP).”

I8 ql @I T W & gl AN AT AN 7, AUS SIS g8 Wefdd #Aed & U
T, I9S A IFH TRRET BRft &R o 98 B wdhar gl onft W Uwew Sa o
W%%m%%w%ﬁ%wﬁwﬂwwﬁm@%ﬁl@
st ¥RE Aeq : AEIGH], IE 9gd o fI@we iR TR wwwn gl WA St & ur S et eik
qPd g, S W H O a8 A 59 9o 4 3o § o witeide 81 89 o < A A1EE 9al
T g g1 § YD HIGH | HAT S A BT A e UD WRPHR H 7S a9 B M § AR
S gd 30T o b JgrHEE St 7 Ugell qR U & JaTd W dgd 9N O @ #i gl
TE WX o & ff T g1 3= ueh & faww # faue o srerr-eterT & @ 2| R dfex
3T ®, UMCY AT &l HRA ARBR Bl ga-l Wb o [ I aN H 9gd 4 ARl Bl aal
&l el B

# 3ues A1 A HA SN W YAl Aredl g b oo 9y Sl (e @1 @dr 8, a8
T 91 57 WD Y T Ao JS! g8 ol UM B T G TRE & [ SA9 IS gV ©



BKS
fd. By e1) 
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3R USe dfcR ofae 41 S9Q el 1 g3f 21 § M e & fog Fdes s b
33 a4 # oo fepar ffRr gerre qeran 87 el 99 A I fidhd ©, 98 918 H By,
AP 316 ay¥ H 1 Hars &1 Ihdl 961 8, I9® aN H Wl U 39 §HY $Y HE G dl
3B B I8 9gd YR |aId ¢l SHD AN BT UP o I © b gdH Smu e
foaR fan 8?2 59 IR | IS 31U $© by b 1 SATaT (ST B

# 999 AR F@A:  HEIGAT, AT URE S 1 A Al 310! a8 S ¢ b SRR greerd
BT I HT ST © b 3y Rars &1 Yhar gar far 21 8 9ohar © fb g Wimifae b
P B Ifhd 3R 8 [ars &t RIS SImaT &1 df S S9d! sehidl & 2 ¥ ATy STrat
gl g8 1141 AromT # Ui 99 3R S Ugel I qY, Sl M6 9§ BT MY S ATEN
TSl & AR W IR a9 g fferad gaear @ FR a1 @ & 99 a9 AR i 9 &
Ted I8 99 fpar man o1 {6 &9 39 <9 fAfers 2R of WG| 98 7 XM $o fform
gFeR B AT ATl fR <1 991 & oy 98 TR SR TR § 6 8H S 1.35 AR Ul SR
T I8 I 159l O, S #49 Ugol Per A7 fF sredie sRaee aiderd, S garT oed &
I8 < ¥ fhaar & wedr g 320 FAfeR™ R § ¥ 140 fAfer™ R g9 R
UIceIe B 9 g g9 110 fAferaT 2R BINE PR g © ol fUwel aul # U el
W & &R R BT BT gl 3 & o 891 SRR greerdt 110 fferas gacaR gl... (radm)
2 T RN : WElGd], B9 IE Heql ded © ... (AHT)
3eTET ARIGAT ¢ TARMN Sff, 3 95 SISy iR 3y +f 4fey|

. (areE)
e WEIeA: 39 A R Ue B drel A 9l Bl 9gd odl gdl AY U™ g1 39
vy @R @it @ f[&fea € sk &9 9 f[&fea €

... (cgauT)
e WEIGA: AT 96 oMy, 419 H A7q iy | 3R M9 FIfew < € a1 87 39 favg W ==
BRI oA |
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(Q. 382)

$t wesfe ®. g 7Ee, udT Iga-9gd awIaTe {6 MU I Yo o weaqul fawy
W U IO BT AR &A1 21 WRIGT, MY A § 6 Yofd fadr @t eRieR 2 3fiR Sei-oret
F XA oA B, W—WWW%IW famra & &= &1 fawra qafeT T8 g
g T T D Py G T A WIMT DI UH-GAX B A SISHR AT Pl G TR
gl 393 forg § Yo fawrt &1 g=rare < gl

HEIGT, 3D Frave IS Hl ¥ H U b3 v €, STel Yol B W Ao el
BT &l 3TN AT Q¥ DI b TSI IMMETG! el AT S gt | dfed §l 379 A A0k
&3 |raRebior i wfier 8, S oot Wt st vd fawst gar 2

ABICTT, Yod NI A ds AN Tl G-I & 319Td & Arell ¥ oifed Tl 2l
HINUR 81 A1 SR 8, i Ardll I geRIN 7 8 & HRYT B dle el ol Uil Bl

HEIGAT, 3T HEH A # ARV X HAT Sl A S0 Aredl g (P 31 qeb el
Wipd YT IRATSHR ifdd Tl € SiR b1 B qb QX1 fobar Sig?
SHRI K.H. MUNIYAPPA: Madam, we have planned the Prime Minister’s Rail

Vikas Yojana for the socially desirable projects in the districts which are not yet
connected till today. In reply to this question, 340 projects are pending because of
the fund constraints. The hon. Members of Parliament are very eager to urge upon
us to include more projects every year. The throw forward of 340 projects is going
to be Rs.1,25,000 crore. The funds constraint is because we have not increased the
fare right from the time of the UPA-I to the UPA-II. It is not a commercial
purpose that we are serving. We are serving the common people. ... (Interruptions)
2t Trorer g w3 S, A S M Wioided & aR H U8 W@ & AR 37U WIS & IR H a1 B
gl

SHRI K.H. MUNIYAPPA: I am talking about the projects. For the Twelfth Plan,
we are requesting for the union budgetary support. We have demanded about it
from the Finance Minister. As soon as we receive this, we are going to complete

the remaining projects.

3rezel WRAGHT : MY AV U Y|
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ft mesRiE @ e srefir w@ie off, Yo fvmT 4 0 &8 RM AHaRRd SR @Y
dg o) fear &, St ia Al @Y, feami B gd Afgerl & forg aue wdl v wesi A o B
foy Sarer SWAIRM | rae R399 AHURI 1§95 fhan 5, IS4 Ml &1 urer @l e T gl
foparl &1 Suel fAddmer @t =& fear a1 € ud S fawara | f w€l forn w1 fhe g
Iolg ¥ - 8 W © 3R S-3fidie WY &) W 81 399 3ud! feam faveh Hifa
AHT 3N & 2| 519 89 98 GAUR GAd™ Bl AR B ©, a1 d8 & SMUDHN RYAT T B
fog & Atae A 3§ g=ify &) 7 < € 399 gR fore gfema B 2l

RIS, A AU W ¥ A A St § Fard © f6 ® Ydd 7 g daren
T & 6 9 | [ & a1d &= B fHA ST TR Gofar & oy Y &e d6
DHH IO ?
SHRI K.H. MUNIYAPPA: This question does not pertain to the main question.

With your kind permission, I would explain about this. We have made a plan for
this. By the end of 2015, we are going to eliminate/man remaining 13530
unmanned level crossings (as on 01.4.12) because the life of the people is very
precious. We have to construct the ROBs, RUBs and under-passes. Wherever it is
not required, we are going to close it with the consent of the District Collector and
the pubic. We cannot allow a single casualty on the level crossings. By the end of
2015, we will address the issue of unmanned level crossings.

MADAM SPEAKER: Shri Khagan Das — not present

N qAUA AERTG: HelQd], § IIRES I A § AR A AW &7 dIel-Teara gl Uil
AT H Xold BT IR 8ol 2, § 59 foly ARPR PI a=ydTg o1 dredl gl... (a8

MADAM SPEAKER: Nothing else will go on record except what Shri Satpal
Maharaj 1s saying.

(Interruptions)”
3eTET HEGAT : 3MY I3 S| ST T Yo AR

.. (emasm) £ |

* Not recorded
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N AAUA AERS: H WHR DI g9A1G o AEd § b I8 HVSHA-HUTIN YAd g
Dl Wipd fHAT 21 SHA R o Bl a1 B, ISR M 1eHl Bl orH Aol Sl e,
TET 3R TAGS WIEd Bl AT BT A8 &l # IS A S d18dl § b Yold oA1s
& oo & fag o S=x 8, S9d v fhat ¥ WReR g’ AT Xl AT gRT <1 TS ©
3R SHHT HTH BT F YR BI?

SHRI K.H. MUNIY APPA: Madam, this does not relate to the main Question.
MADAM SPEAKER: Yes. Hon. Members, please ask the supplementary which is
related to the original Question.

I Rig dtem: A srede WEIGHT, Nld S¥ B AHATST © SR ¥ Pl ST BT HM
FRAT B AFHR G BT Jd U I8 © [ FAEA] DI FH D BRU T A H AMN
qRadd, qrgieRul, o A1 S W 98 figd BT B 2, SEH GIEHl B HHN B A ANy
gRaTeETY wfad 81 & &1 F A w5 o 9 we aredr § 5 faw w5 S emus |
dS 8 3AH! W HUT YD FUR AR MU fIHRT TR BT A1RY| ATAT 98T 7 9@ & 1% 3R
AT AT &1 Sl AT MU A+ 8, IRie I S MUl 396H o, S ff Bl ars 2l 319
MY HE I T 5 Atawrer 9grdd iR TR @t e 9 il B9 U dedl Al {6 98
AR U gRATSAG €, 980 R U &5 § S8l 9 I1 & A1 96 Fhdl §l g8l W M
#T Bl b a8l qatae 1 qad q91 A< ¢ el <fiel & forg = gg, el | Aqr e
96 GHdl &, SEl ¥ Y B I9PH B Fhdl gl @ #A SN gardd B S A8 o
TSR ¢ A1 A1 Hifthe A1 Wl H 8, O VAR o ®, STl W A1Uh! A 8 Wbl 8, b
IR THM AT TSl + {0 B AR g W {67 B | 37 TR o B HIIH | ATA
TRAT FeTHY qAT <fFoxd T Hrap T deo & v H=mera &Y a1 QT 8, I8 9d™
B Pl B

SHRI K.H. MUNIYAPPA: Madam, I think this issue was raised by Shri Dara

Singh Chauhan on the last occasion also. We have decided to develop the Mau
terminal.
S, Jolta U AEE: AT e Hedl, § ofud HIegH | HAl S W Yol 9l g (B

MY U IR ¥ forar © fp ufsstar urgde ure-RR¥M W 37 Saofudic o1 dred &l S =T
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WA T, IT 8 BT ISl veld A 2] 1853 H Ugell verd dTe] g5 | &1 Wil Ul wHAT @l
7 faeraR fHar o fF I8 9ce Fo I a9 Ufeelds WTgde UTeRieg || # amud w#egH
A ST AR 6 w1 A8 Ve WA ufedd Wgde UeRRY # Sfeg W Sfeg @Te], BN, I8
TGN g9 w1 S | @yl

SHRI K.H. MUNIYAPPA: Madam, regarding the world-class stations, we have

decided to develop 50 stations as world-class stations. The policy is ready. The
only technical issue is that the Government of India had taken a decision that land
can be used with the permission of the Cabinet, and the Cabinet has not taken a
decision yet. Even our Railway land we cannot use until the Cabinet decides. We
are expecting the Cabinet to take an early decision, after which we will take this

up. The policy is ready. We have to take up the world-class stations.

S AT TG (e HBIQdT, A WA S b HIGH A I 09 DR 93 8, 7 9 394D
g Starase €1 ugal goic # qra S oft f5 o & ag Yo & U daw Surer 9Hie @reft
TSl g8 T SR U@ A% B & folg gadT I @ A 71 S vfeeRe Yo ae g Sua
aretrar for=t Yt @rse F ACTd €, 89 @Rt 7 99 & | There is a huge congestion on the
existing line. IEHcs We PRISR JEIMT A BEST HANT 3T UCH 36 § sfeadl
W@mmu@ﬂéaﬁnmﬁ%ﬂl@mﬁ%g@y%ﬁm@%lmwwaﬁm
Y TS A el o, 99 9% fa< #A S & WY 81 TR 9, R I T8 8, A $ DY
TM? FRAT I BTEST 3R IS BRISR Qo F g TRe B 4, J1g ¥ O AR
IS A A dP SSIbics We HISR I TSA o Sl b AR 11 /1 g1 89 Yad &l
St i dred A1 B U 18T W I o Bl Bdb <d ol THoR TS Farell, I8 dma,
a8 B, XIS 377 &N 8, a8 S & 81 379 I$ A 80 U AT S %1 81 37 SR 8
T g, Yo & gRT YaIeei @ @1 §, ARGIC Bl g1 99 9% MY Xol fRd & foy Arer @
v R Rige T8 B, Hifh & AR Aedl & fb 89 U+ ATl b1 Xeld ¥ YR of Sy
# g ST Aredt g 6 oy g9e foly R o) I 27 SMudl Yo ofeH Udwec USl g% g
3{TUeh! dIRBISH GThR AT DI Xl W AT AT STd T ATY I8 B T8l DY, I9 qb R I
SR gAM W BIs BRIET T8l gl S g T8 o, a' 79 e, 98 98 el § @y S
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=TT g b SSifes he BINISR &I R ¥ed 87 WU o dal AT & d%ed dhieR & fofg
B AR R R AN & iR ¥ W $SREAd 89 a1 o, SHHT F1 garl?... (Faum)
A& WEISAT & MU Y 81 AT 8, AT {3l Sff|

2 AT TG HSIQAT, § HAaels HRal § AR ST d18dl § 6 T8l I 3Mudl AT BT
g 3R YeId B A ¥ M NHTer gl 3y Rorded <& a1 9 S7E 9% 8, 9% 8, % ¢l 98
3G a1 &, SWH B4 T8l oM dTed &l ST8l § MB!I HAS BT ¢ 3R &4 Js & A1 DI
Yo # R a1 € 98l o9-ad, d9-4 99 arell M F A of ST O W@ ¥, SR
UQT BAR B, AR § AR-DIC 3R Teule 8 W@ 7 IR 3 & W &, 39 W 37 &l
BRATS B L 87 < DI ATH-A1% garsy b T e & fofv v &= & w® &7

SHRI K.H. MUNIY APPA: Madam Speaker, it is not related to the main Question.

But whatever Shri Lalu Ji has done, we are following it. Whatever he has done for
the country, we are following.

I just want to explain something about the dedicated corridor project which
Shri Lalu Ji has explained. It is under progress. 65 per cent of the land has been
acquired. Both the Eastern and the Western Corridors are under progress. JICA,
the Japan International Cooperation Agency is investing the money. The
Memorandum of Understanding is going on. It is all progressing; and there is no
problem with regard to its progress. It is not slow. Due to the dedicated freight
corridor, the movement of freight will become more and it will be easier to get
additional money for the developmental activities. It is going to be completed by
2017. It 1s under progress. There is no problem and whatever Shri Lalu Ji said, we

will take his guidance and will follow. Whatever he has started, we are completing.
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(Q.383)
$ft worw R dtem:  sremen SN, S 5 @ @1 w9 2 5 favg @ R wwad € 9
Al & frR fIefad g8 € ok I 91a T & SR o I8 799 &l # o e §
fop FHT-gHy W I TG B g, W veR i o s fFgE A 8, # S4Bl Sob-
39 goHT ATedT g b S fham U e gar € SfR S| I & oy err-arn fabar ran?
AN 9O FAR FHA:  HElQl, I§ WATA s A A B 2 AR AFMA FeR §RT YW Y
AT B A FAY TE ¢ 98 qarel § WHS § ARG, 3B TTARRTHE S B I IBaR
a1 Whd & b Hei-pel, fa-fed de R e T Rew IR s & dsd St v
MY &, ST q8d U Bl AP & Y DIF-F A Hroiae oy MY 3R 99 droraes Bl
ABT T 8, 99 W = 91 o1 M1l 39 forv <) @i UHaRRTie U Bive 39T
a9 < UGt A8 a1 STl N B A1 I 8, 9 & T8l B
S WEISAT : AR U Y YU, oifhd ol % & SRR | & o]
2 Ao g dem:  sremen S, AFHR #3 ST @ WA §RT S STA daR fhar g,
el 3R RIS, 31 WivwRll # 9 Ta™ B FHs B HIR DI, Afhd Sa@ A qAgT 4
T | Wifhd § 39 9 D1 AEal § F ovR Al & vy | |arar 79§, oK Al &
IR H SMHR & 8, Al AT AT Hel 4?2 H A8 ol dredl § & R g91R <8l A
WRE U4 UST STt @t Iorg A BRIl T dhex  Nfsd €1 7w fafta W o foar w2 f5
BRIt BT T IR T @ T § fadr o @1 2 @ Wi et seigal & Raars
HIRATS DI T 7
N a9 AR dHA:  WRIGA], 99 We © [ AT Ward W 39 dA@d 9 69T 7@ 5 A
B Sl g 91 del B, 4 I e g [P ARAT BT BM AIW AH PM T IR IqD
IIFA ATk WHAD ol 991 8, IH sexee Rad ik Rav doie 9 ddfdd ®rars gl
=Y IH 3 SR A I8 1 b8l ¢ b Gy &1 Vb & fau Rex & S v
FhIANIBA Fell Y81 A1y, 98 Wa- & foIv 39 fAfwy ool & W1 seaidy ghldiiha
Tl DI A @ BN IR A1 & gH Ry 3R Rersfhe & fog g@feargst oy 8
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et # T8l U 9 €1 U8 SAR AT g ! Al 8, FAY AT I FIPR SHD SIRY
T et & v g X% ¥ WOl 991 BR & 2l 39 forw @Y wial iR HaATeral
1 IAAT-ITE B HAT BN 6 DU AN PHRIATS PR UG| S T8l AN HIAT | TS 2,
S BH USCl DI FIY, 9 T WD el 8 U, I9SD [y BH FAT BRA Bl ORd §, IS
G B 91 2| Tt SR wed & g F g B S 3R 7, 3/l U a1 X Xe, dfes die
BT U B S e § ST U |aTel § el AT o1, S Ao & foly S emw § ufdad)
3R FRIA & oy 3R1 fwary & 6 a8 yrag g ot i § R 811 3R 39 oy
AR el @t <@ 2| BN BTl TS YAl ¥ BRd d99ise d S & TE 7l 3R
S & T W B9 S B BHS 3R TS P! 8, dler BIRA A a1 gs, [a9w=i A
I g, TAONSS W I g8, < D HH-HM H FERR I dwermslt F 99 gE 1 9D 918 I8
AYaT JAR B AT 8, Wifeh el Al B S oife wu X oF A @ gU 81 SR A W
TSt P SHH IS MR T < B A § BT WA HH |

i faor qergy Re: "8y, &R ued o1, R # ugar @mear & Whether the policies

formulated earlier by the Government have been implemented in letter and spirit,
the total number of water bodies in the country at present and what is the status?
HSH, PIUAIBICS A DIYCIDics FITIIT 3% dl 3T Te, offh ol Realrg 8, 3aH
Brs Wt g @A iR T8 2 g A P H th femEua BIsd S uSl, A
S & 3R AT H IHDI Bl g3r| IAH Iz foran 6 gaa@ve # gaar Rex ik & Rav
% 49§ IS 9% 991 < A1 IR U< H geoEvs & Ui fal 3R 7L U & Ui Al Bl
Wﬁ?ﬁﬁ@maﬁéﬁmﬁm%ﬁaﬂm{mﬁmwlwwﬁsﬁ

g T, ST @R W 8 2] I8 AT I8 &1 © & operation was successful but

the patient died. 71 SoHc vae & 87 Irrigation Act of Easement Act, 1882. o
Hfeht & ST BT g 2
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T8l R daa@vs ¥ fUgel Aidl 31 HIC UMl SAGT JASUTIVS Il T, 27 HIT U
9 9T Tl T, SR 60 URIRIT 208 TR B 81 Y| I8 VIS A AA gl 89 TWI-THAT Sire
P 91 T8 B © Bl STH FHPAC D N H AT Ao A B IUTedeT A harl
& HBIGAT & AT FaTed oy |
3t fasr qergR Rig: A1 Harat I8 2 6 I &I &1 Sl BEel & b da-dadr § o= iR
BAIRGR H TP Ao T S| SHH AIA-3MS TR RIS HYY DI S¥vd ©| T Ha A
3R B FAH? 1 o USl & IR H $O qAS H 81 781 A1 %81 & b I 9T Hel =ed 67
MADAM SPEAKER: Nothing else will go on record.

(Interruptions)”

A& HEIGAT & AT W, AT I8 SATY | AT 9T 77 Y9 fora 2

M TG AR §OA ¢ HBIGAT, BA-dqdl &l DI SIS Pl B ARG WG S & b T8
Ugell WAl W 2| S Ui dieided JATgsiehly 8l U 8, 3R 4 W dlg & [l )

B U 2 Al 98 Wad SRl b-dadl Yioide W3l 2l 39 S § B “time line”

depends upon the concerned States. &1 $H W QT &l Bl 7, offdh # RH I8 a1d
e dATedT € & S8l 9® S NI &1 dleqd ©, $9H 89 1 T3 Sfd A 1 & TN

“Inter-basin transfers are not merely for increasing production but
also for meeting basic human need and achieving equity and social
justice. Inter-basin transfers of flood waters to recharge depleting
ground waters in water stressed areas should also be encouraged. If
the transfer is from an open basin to a closed basin, increased water
use is achieved. Such transfers need to be encouraged. ”

I8 AT A b g9 Agi A BT e R I8 | YD Fared W ST AT WR g1 qH
SHHT @G B9 39 & I B BT YA PR I © 3IR (N 7 6 g Rl Sief I& At
P SIS B HM T AT T Pl of 5 IuH WERd wwul & digoomuw # Aawg
gl ...(c7agm)

i faera qergy Rig: S-97a1 Uoree # we e &R A I 5w AR 2

* Not recorded
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e HRIGAT ¢ A FE, 1T I3 gV AT Y1 [Tl I8 b o
.. (o)

MADAM SPEAKER: Please address the Chair.

... (Interruptions)
M 9T FAR A ¢ H IS AT A AT AN g1 ASA gl R MY Y3 AT T qe
ST ATed A1 I8 3Tl 91 | HY BEl § B d-ddar uroide ugell wmAfiedr w2l «fd,
B AN Wil B Su sigwe ARl B ard €1 39 W AER 7 g B doiged Ry €
BART U1 & {6 89 I W 3H B R V| BART I U, S.U. 8, BT Hsc I8 qal
e 2 for Riw sl ard & 7181, S 37 oo Afeat € 3@ W gwH o foran S|
SHRI S.S. RAMASUBBU: Thank you, Madam Speaker. It is a very important
question that I am going to ask.

Irrigation is very important for the development of agriculture and drinking
water facilities. So, our country needs a good Water Policy. Water should be
managed and distributed among all the States in an equitable manner. Then, only
the water problem can be solved.

There are many disputes arising among the various States. But, at the same
time, national integration is essential for the water problem. If you see the
highways, the roads and the Railways, they are also linking the people. It is also
creating the national integration. There is surplus water in the form of floods in
Northern areas and sometimes in Southern areas also, this water should be
managed in such a good way. This surplus water should be brought to a general
river. E

By doing so, we can establish a separate river and it can be called a national
river. The surplus water can be channelised in this river and its water can be
utilised for various purposes. I would like to know from the hon. Minister whether

such a water policy can be formulated and implemented in our country.
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SHRI PAWAN KUMAR BANSAL: Madam, I value the sentiments expressed by
the hon. Member but they remain sentiments only given the constitutional
provisions and the other provisions of law.

I would just like to mention to the House again that water is a State subject
under the Constitution. About the inter-State rivers, the only jurisdiction that we
have is that if a concerned State raises a dispute, the Centre has to form an Inter-
State Water Dispute Tribunal and refer the matter to the Inter-State Water Dispute
Tribunal and that is where our jurisdiction ends. But nevertheless, this is a very
important point. | would, in fact, say -- as you were pleased to say in the other
Question -- that there is a need for all of us to transcend our boundaries — mental
as also geographical — to work for national consensus on a matter of that
importance as this.

Much of our water, as you all know, is going waste. The utilisable water is
1123 BCM and we can make use of it provided we all sit together and work out a
system whereby water can be transferred from the surplus basin to the deficit basin.
But for that, as I just mentioned, the present provisions of the Constitution come in
our way and more than that I have found the States are not willing to do it. We
have identified as many as 30 links of various rivers which could be connected to
each other. As I said, five of those are on our top most priority and even there we
are encountering a lot of difficulties from the concerned States. It depends upon
the States but the position of the Government of India is that it has to be a win-win
situation for everybody. The concerned States have to be on board because the
most important question that arises is the sharing of the inter-State waters. As

long as that is not solved, no further progress can be made in that direction.

2 gaQd ARV ATGd: ALE HEIGdl, H YD HIEHH | el el § -

“Rfga art =1y, O ol W |
EISIIRIVE BEEMIGICIISCASGI
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Y AT IS AN gR HEl TS 2l H I§ 1 A1edl g [P ARG WER B W®RE A
Sl N 99 FHT FT 39 qdl Bl & H @ T 7 B FgEE & 9 gt |, o
AR fI8R, 3/ Td e #, T8l Bre-as! RArdl Afedi 8 99 A & Ul B Ble-ag SH
T BR BT B Y, A {6 9 1 TR a1 81| aul BT Ul b BRS W, Iq
P I@E ¥ g B ST T T ToRd WBR 7 331 &, I=M a1 g 4 AfIF Bie-
TS I I IR Y I A PG g B ¥ AR B ARBR ST BT Afedr # I
1 BR, Sl R ATAE 8, Il IEN DR DR, Sl qd Afedi 8, STD! 98 DI Galg bRal DR,
3 fafecal @1 ds& A § o <1 S99 dF B BRI, ded W N, T4 e ff @
STt 3R dTefie & S¥rel ¥ Bt 39 OR% 3fUd ATSHT ITART BT 19 T 8l oIl 87
TSI AT BT S HIA I IRG AT © -

“Tog I B U1 AT, AT 1T, *

fegee & forami &1
Jieme wEedn: This will not go on record.

(Interruptions) *

2 9aF PR d@A: ALhE HElG], | YD HAH | HAY AR DI I A8 g (b
BN U A1 &, e d8d STl bl &1 A9Hd, TdIDR0l Ud T9GR - HRAl 39 [oly
T B g, T H1 8AR QR <o, 3iie, fpil Y AW UR, STeTT-3Teltl M W, <% & 3Tl
3T f2=l # S S €1 99 9 @1 R | ASifad Bl § 3R T8 Ud W HM Tl
S 1 HHEHC 21 3T o ft Big =l & forv we g, e SRR (@ram)

MADAM SPEAKER: Hon. Member, you cannot go on like this. Please take your
seat. This will not go on record.

(Interruptions)*
N 999 FAR FHt: R T Aol & forg, PIg Wt <2 F FH 919 8, TR IFD oy el
S P bvs QX U R TE odr O U # oA T8 § Gehdll $9H BN RS ¥ UD
HRIfTCER &1 A, Td WIS &1 Al NS AI-1 8 FhdT g R SN & IRIeIe Wi
18 off, feaiefea Wi a1 off, 9 I8! of & AT sMue! &™ar 9 U S U= @Ted &,

* Not recorded
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S g a8 aan foar S & UR-U a8 & 8 © SR R 9 39 W & 8 sl
TSN §S B, SUD TSl BIB! AFE A & R DB IRID! g8 8, Rilh AR Sl AleAT
RE T a7l TFad 9, 9 99 7 81 T A, ITH HA| W HEl YhlaHc ol T, Bl
IADHT FHHTA TE| AT, Bl SEH TG SART 1 T8, I G a7l B R Had S W B
TP ASHEE dd I 8 6T ©, dfhd ITD ATI-1 $HRT H4 uget R1ep fpar o fob Raen
U oS BRI ¥ SIar B, oI 3 3 & ST &, S U Bl W SR BH ST B,
I9@ fog St aul &1 ol 5, D! qEr IAD! R Arsve Rarsl #§ R § I9H W US
ST TN TRT 2 3R S JFAM & ded I9H 111 ARI Fad U <% H 99 9hd ol I8

BB 3BT T1 TR 8, U A SHE-STT8 Sl el R (Y 3R gad Se a9 S
UIeqeE el 8l, S9d U 318 B, SWfely HIHl Wi & ded $UH dM AT O & g,
™ ITbT HEaTRI DI AT H @ gY, (HT YRR | A A1ed St A e )
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(Q. 384)

2 TAGWT WIS ael: IHEXUNY HEG], &9 T S € b Wk # SATar Jrrarar ArHion
&3 § I Tl HH F HH 60 UG @G TRENT & H 7 3R 99 9Ra i @1 U dolae
A B A foram A1 S9H IE del AT o7 fF HRIg 1.86 @ fHARICR IS AU &F A
TN | IFS AL | T Ig A A1 AT B g TR AfdRA § AT Sara arel Har
&3 3R 500 3R IHA HTGT IMAE! dTel SR 3R Yaiid &3] ® ol IS TR | 319
feqeha I8 81 61 ® b o ool § ¥g & 8 gl 5, o A Yo A A g Al PO |
100 BIFAl g B 8 &l ol...(FagH)

A WRIGAT: WA eI ©, AT Yo oY | Sieal ey |

N TABU W@ Yool § T € YD 61 gl [oN WDHR B gR W T @ forar
o1, R o1 M1 o1 6 500 ¥ HH AWM dTel WAl 3R 250 A HH MR ATl AR
TEl DI AR AT B AT B AR FSb I H qigdl fpar wan g f6 72, @2 <t 9

# IE Y YO & 87

N TERM W AR STede WRIGH], ORI H Al AR W TS HHfaefdc! B S @A B
T B, S B W ORI | ! B, I8 JUISYA BT HM qIadl 3| H AT FSR DI I8
&R ST FTedl § & JoRd &1 86 AWy & oy w39 5400 fhaHier &1 aar 2
IR IFD! o H 3l b B PG 3500 AR UKIE Bl HoR < & &l T4 ORI
WRER W qIH! & AR {HeliHiey & URA1a MY o1 89 Seal F Sedl IAD! W Afd & &
foT IR E|

3TeAE WRIGAT: ORI IR U Sfedl iy |

2N AP Wie@ YPaAT: A0 GO Y I8 & [ T8 SOl Bl faral 250 A B4 g, d
3T I YOAT Tl § & I8 ued A% T[oRE & arR § 78l 8, W < H gl SAdy iR
U &A1 H SATETE! 250 W HH € Al SUD (Y T ASHT q18 T 87

M SRRM WE e HElG], BAN WHR 1 AT AN Us © fF onfeard semei 9,
YT 5 URATST § 250 W HW Bl Sl q9MEC &, d JEHAT T F$h 1ol & ded ol
szsoﬁwaﬁwaﬂwm% Hy BRI T JEHAT A
qSH AT Bl YId bl &l HATT & AR W A7 Yoo H . (Iragm) & o & & oo
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&1 R1h B dTel E1 frrel & AR W Aew wew # ¥ qwrae ot Wit € weERrg 7 W s

foran o1 <@ g1 # 9sar g {6 250 & SWR @I g9EC BH FuEHA UM GSd ATol
@ dBd ol IR 9 gH7ae B Eral 250 ¥ FHHA B, I JEIHAT T FSH ATSMIBI B
e off S|

3eq&l H‘s’lﬂn < ddlg, URAdDlel HHIWI _grSTH
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12.00 hrs

OBSERVATION BY SPEAKER

Question of Privilege

MADAM SPEAKER: Hon. Member, I have received the notice of question of
privilege dated 2" May, 2012 from Dr. Prabha Kishor Taviad against the District
Police, Dahod, Gujarat for assault on her on 1% May, 2012. If the safety and
security of any Member of this House 1s compromised, it is a cause for concern for
all of us.

I have referred the matter to the Committee of Privileges for examination
and report.

... (Interruptions)
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12.01 hrs

PAPERS LAID ON THE TABLE

MADAM SPEAKER: Now Papers to be laid on the Table.
THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
(SHRI PRAFUL PATEL): I beg to lay on the Table a copy each of the following
papers (Hindi and English versions):-
(1)  Memorandum of Understanding between the Hindustan Photo Films
Manufacturing Company Limited and the Department of Heavy Industry, Ministry
of Heavy Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6659/15/12)
(2)  Memorandum of Understanding between the Bharat Bhari Udyog Nigam
Limited and the Department of Heavy Industry, Ministry of Heavy Industries and
Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6660/15/12)
(3) Memorandum of Understanding between the Hindustan Salts Limited and
the Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6661/15/12)
(4) Memorandum of Understanding between the Bridge and Roof Company
(India) Limited and the Department of Heavy Industry, Ministry of Heavy
Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6662/15/12)
(5) Memorandum of Understanding between the Heavy Engineering
Corporation Limited and the Department of Heavy Industry, Ministry of Heavy
Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6663/15/12)
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(6) Memorandum of Understanding between the Richardson and Cruddas
(1972) Limited and the Department of Heavy Industry, Ministry of Heavy
Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6664/15/12)
(7)  Memorandum of Understanding between the Hindustan Cables Limited and
the Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6665/15/12)

THE MINISTER OF LAW AND JUSTICE AND MINISTER OF MINORITY

AFFAIRS (SHRI SALMAN KHURSHEED): I beg to lay on the Table:--

(1 @ A copy of the Annual Report (Hindi and English versions) of the
National Judicial Academy, Bhopal, for the year 2007-2008, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Judicial Academy, Bhopal, for
the year 2007-2008.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(Placed in Library. See No. LT 6666/15/12)

3) @ A copy of the Annual Report (Hindi and English versions) of the
National Judicial Academy, Bhopal, for the year 2008-2009, alongwith
Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Judicial Academy, Bhopal, for
the year 2008-2009.

(4)  Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (3) above.

(Placed in Library. See No. LT 6667/15/12)
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THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.H.
MUNIYAPPA): 1beg to lay on the Table:-

(1)

2)

A copy each of the following papers (Hindi and English versions):-

(1)

(ii)

(iii)

(iv)

Memorandum of Understanding between the Indian Railway
Finance Corporation Limited and the Ministry of Railways for the
year 2012-2013.

(Placed in Library. See No. LT 6668/15/12)
Memorandum of Understanding between the Konkan Railway
Corporation Limited and the Ministry of Railways for the year 2012-
2013.

(Placed in Library. See No. LT 6669/15/12)
Memorandum of Understanding between the Dedicated Freight
Corridor Corporation of India Limited and the Ministry of Railways
for the year 2012-2013.

(Placed in Library. See No. LT 6670/15/12)
Memorandum of Understanding between the IRCON International
Limited and the Ministry of Railways for the year 2012-2013.

(Placed in Library. See No. LT 6671/15/12)

A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-

(1)

Review by the Government of the working of the Braithwaite and

Company Limited, Kolkata, for the year 2010-2011.

(ii)

Annual Report of the Braithwaite and Company Limited, Kolkata,
for the year 2010-2011, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.
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(3)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (2) above.
(Placed in Library. See No. LT 6672/15/12)
THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL
GAS AND MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS
(SHRI R.P.N. SINGH): I beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under sub-section (3) of Section 642 of
the Companies Act, 1956:-
(1) The Unlisted Public Companies (Preferential Allotment) Amendment
Rules, 2011 published in Notification No. G.S.R. 879(E) in Gazette of
India dated 14™ December, 2011.
(2) G.S.R. 880(E) published in Gazette of India dated 14™ December,
2011, making certain alterations, mentioned therein, in the Schedule
X1V of the Companies Act, 1956.
(3) The Companies (Accounting Standards) Amendment Rules, 2011
published in Notification No. G.S.R. 913(E) in Gazette of India dated
201 December, 2011.
(4) The Companies (Accounting Standards) (Second Amendment) Rules,
2011 published in Notification No. G.S.R. 914(E) in Gazette of India
dated 29" December, 2011.
(Placed in Library. See No. LT 6673/15/12)

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES AND
MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS (SHRI
VINCENT H. PALA): Ibeg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the WAPCOS Limited
and the Ministry of Water Resources for the year 2012-2013.
(Placed in Library. See No. LT 6674/15/12)
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)

3)

(i)  Memorandum of Understanding between the National Projects
Construction Corporation Limited and the Ministry of Water
Resources for the year 2012-2013.

(Placed in Library. See No. LT 6675/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of the

Narmada Control Authority, Indore, for the year 2010-2011, alongwith

Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the

Government of the working of the Narmada Control Authority, Indore, for

the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (2) above.

(Placed in Library. See No. LT 6676/15/12)
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12.02 hrs
STANDING COMMITTEE ON ENERGY
26" to 28™ Reports.

it FomA Rig aqa (AR e, # Soif dedt wmft afifa @ freafaiea siees (@<
T ST HIBRUT) Y Bl & -
1. ‘fae@ & & forg 19 iR DIl @ U’ & IR H 9d Ufaded H Ifdfdse
RABIIRRIT IR TRBR gRT PI-Te-HridTe! daedl 2691 gfiaaT|
2. 4N IR THGONT ol HATGTT B Sl B AW (2012-13) & IN H 274
wferdeT |
3. fagd #a1e™ &1 el &I A (2012-13) & IR H 28@] Hfade|

12.02 % hrs

STANDING COMMITTEE ON FOOD, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION
17™ and 18™ Reports

N A< BRI (SAYR TRA0N): HBedl, d WE, SUHIE AHd AR AGoie faaror
Hae I WA (2011-12) & Fr=iferRaa wfiaes (B qem siis Wesvl) Igd &l & -
1. STHIEIT AW, @ iR Ardoie faavor #=rea (@ iR Adue faaRer fawm)

Pl ST B AN (2012-13) B IR H 1791 Flerde |
2. JUHIG AFel, WTE 3R AEGIH [IaR0T HATeR (SUHIERT A fI9RT) @1 S ami

BT AR (2012-13) & IX H 18a7 Ui |
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12.03 hrs

STANDING COMMITTEE ON LABOUR
28" to 30™ Reports

SHRI HEMANAND BISWAL (SUNDARGARH): I beg to present the following
Reports (Hindi and English versions) of the Standing Committee on Labour:-
(1) Twenty-eighth Report of the Standing Committee on Labour on Demands for

Grants for the year 2012-13 of the Ministry of Labour and Employment.

(2) Twenty-ninth Report of the Standing Committee on Labour on Demands for
Grants for the year 2012-13 of the Ministry of Textiles.

(3) Thirtieth Report on Action Taken by the Government on the
Recommendations/Observations contained in the Seventeenth Report (Fifteenth

Lok Sabha) on "Welfare of Beedi Workers'.

12.03 Y%hrs

STANDING COMMITTEE ON WATER RESOURCES
13™ and 14™ Reports

SHRI DIP GOGOI (KALIABOR): I beg to present the following Reports (Hindi
and English versions) of the Standing Committee on Water Resources (2011-
2012):-

(1) Thirteenth Report on Action Taken by the Government on the Observations /
Recommendations contained in the Eighth Report on 'Demands for Grants (2011-
12)' of the Ministry of Water Resources.

(2) Fourteenth Report of the Standing Committee on Water Resources on
Demands for Grants (2012-13) of the Ministry of Water Resources.
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12.04 hrs

STANDING COMMITTEE ON RURAL DEVELOPMENT
29" and 30™ Reports
DR. RATNA DE (HOOGHLY): I beg to present the following Reports (Hindi
and English versions) of the Standing Committee on Rural Development:-

(1) Twenty-ninth Report on Demands for Grants (2012-13) of the Ministry of
Panchayati Raj.

(2) Thirtieth Report on Demands for Grants (2012-13) of the Ministry of Rural
Development (Department of Rural Development).

12.04Y; hrs

STANDING COMMITTEE ON HUMAN RESOURCE DEVELOPMENT
243th to 245™ Reports

# PaRoNHTg AEAWs Tafer (9Thie): Aeedl, # Aa daree e dddt wmh afifa
& frefaRad ufade (fEE aom SRS TRBR0T) |qHT Ued W IEdl § -
1. iRl 3R aTel ARy H3Terd Y el B! AN 2012-13 & IR H 24397 gfde|
2. el T SR AIERAT 39T &1 Sl B AR 2012-13 & dR ¥ 2449 gfiided |
3. gad AH 3R Wl AT B A1 bl A —13 & IN A 24591 gfddeT|

12.05 hrs

BUSINESS ADVISORY COMMITTEE
37™ Report

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): I beg to present the
37" Report of the Business Advisory Committee.
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12.05 Y5 hrs

BUREAU OF INDIAN STANDARDS (AMENDMENT) BILL, 2012"
THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): I beg to move
for leave to introduce a Bill to amend the Bureau of Indian Standards Act, 1986.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to amend the Bureau of
Indian Standards Act, 1986.”

The motion was adopted.

PROF. K.V. THOMAS: I introduce the Bill.

* Published in the Gazette of India Extraordinary Part II, Section 2. dated 3.5.2012
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M dors PUAR (BEWA): ARG AU ARG, AU G 98 & AgdqUl vy W atel
B JgR foar € g9 forg # oy &1 Wy g1 3l e # oo g dgarel |red 7 S
A B e W U SOl SAD 1Y B WY K oo A b1 ge A dog (e
=M 3R 2 far F'igy g 51 Aen Sorl

12.06 hrs (Dr. M. Thambidurai in the Chair)

I A 3 Bl g DRI U H MU AT BT AT b Sl R <% § 99 |
qIRY 7 & I B BRI gAN A @ & & UerSl b ol Wk § 99 R 9% A T8 oH
w E IR 9 7ol F fad w 2| 9 oI &1 989 1 81 B 21 G 91 I8 © fh ST @
G A Sfel WR T R ST RET 81 3o BARY ARDBR d8 ATe Dsr bl ARDR 8l AT 1o bl
WRBR 8, B P IWHR I 3R IST B BN UY oidd IR Rarg & fow oo qi &
Al U 3R | & J2AT Tl B UM & BRY Sl THH Ib SH 99 ©, dP SH & IR
B STl T BT HR Ahd 2 ST TPl | Ul 8] 8 $9(01¢ 39& INTA-97el IRl dRB
TH SH TN B SRRA 2| I8 BT T 98 B G5 H goll ol | RGEE 8k U o @
TS AR g7 <21 & 3R &l 3 T HU UHT 81 < % ol U 9 & oY R gs-ud
TAM ST @ 9 F I T T W@ 2R, 99 I8 ? B TR S HU, AR AT qred § 9
1 R =l N @ | F- 9D [P AR &F BNl TG Sl I-IGAT @ a9 H 991 gl g,
et Al & B gU H TT e ok RS @ 98 9gd IS WERI 2] 89 oY & HieH |
WRBHR DI JAd o1 @1l 6 Rarg @ sirerar 9 ger 4 Jfedi 3 fode o T 9 uril
T © SN UhR Al # foTre IR U SRRy 9911 SU 3R d8f IR U ST BT deHe
e ST ST ST A dTex Otels a1 Y| R U Siof &) G9AT ATed 81 9 |

ARG WHR F TEH Ao T8 2 fh &8 w9 70 WX § 75 ek R 1| WI-39 71ig
3R IR € W' W B 99 § SHAPT 91 fAdhd g1 31T I8 70 Hex MR 75 HIeR &I o
& T SS wA A Sl U S @ 9gd S R H A 6 qAm de oy &3 #
SN ® g8l YT O & oY BEeR | § 3fue Hierd § A [ e el @ &3 6 Uy
T D FART IR RGEE @GR B @A gY A A4l TR A 9D 7S T b
IRBR Thlel FaRAT HAY| AT H S gl & I folde xR & a8 R forge Qede I
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T BR SHINT B S U STl B FART DI R fbar gl g1 ardi & @ § 9 q
[ BT g

MR. CHAIRMAN: S/Shri P.L. Punia and Goraknath Pandey are allowed to
associate themselves with the matter raised by Shri Shailendra Kumar.

SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Mr. Chairman, Sir, thank
you for giving me permission to speak in the ‘Zero Hour’.

Sir, 8" May of this year is the completion of 150" birth anniversary of Kavi
Guru Rabindranath Tagore. We all know that he was a great genius and a versatile
personality.

Humayun Kabir wrote in his introduction to the centennial collection of
Tagore’s selected essays, titled “Towards Universal Man”: “His achievements are
so great that they mark him out as one of the greatest son of India.E—Iis
achievements are so great that they mark him out as one of the greatest sons of
India and indeed one who has a message for the entire mankind.” Indeed, he was a
great philosopher, poet, dramatist, novelist, short-story writer, music composer,
artist and what not? His Viswa Bharati is a matter of pride for all of us. His song
‘Jana Gana Mana’ is the National Anthem of India and also in Bangladesh, the
National Anthem is "Amar Sonar Bangla’ which is written by him. He also fought
for the cause of India. He left Knighthood protesting against the Jalianwala
massacre. He fought against the British move to divide India by dividing Bengal.

Sir, last year the Government of India has formed the National Committee to
observe 150" Birth Anniversary in a befitting manner. So, in this completion year
of that celebration, the Government should declare 8" May as a National holiday.
This is my request to the Government.

MR. CHAIRMAN: Shri P.L. Punia is allowed to associate himself with the matter
raised by Shri SK Saidul Haque.

SHRI BASU DEB ACHARIA (BANKURA): Sir, 8" May, 2012 is the
completion of 150" Birth Anniversary year of Kavi Guru Rabindra Nath Tagore.

Rabindra Nath Tagore is not only a Bengali poet he was also a versatile genius.
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He wrote poetry, drama, novel and what not. He had a multifarious personality
also. He fought against British imperialism when there was a conspiracy to divide
Bengal by the British imperialist forces. He came to the street and gave the
leadership to the people of Bengal. He united not only the people of Bengal but
also the entire country.

Sir, in order to pay respect to such a great man like Kavi Guru Rabindra
Nath Tagore, I demand that 8" May, 2012 should be declared as a National
holiday. As the Government of India has constituted the National Committee to
observe 150" Birth Anniversary of Kavi Guru Rabindra Nath Tagore, it would be
in the fitness of things to declare 8" May as a National holiday. I hope this
proposal will get the support of the entire House to declare 8 g &1 A== <R &
T Al gEidl aNie B g T gedt ifvd @Y S|, (s5ae)
it Terea Rieg (F9RiETT): QUi Aeied, 89 3@ ROk 9AYT & o
SHRI P.L. PUNIA (BARABANKI): Sir, please allow me to associate with this

matter.... (Interruptions)
MR. CHAIRMAN: Those who want to get associated with this matter can send
their slips to the Table.

... (Interruptions)
MR. CHAIRMAN: S/Shri P.L. Punia, Jitendra Singh, Mahendra Kumar Roy,
Nripendra Nath Roy, Shakti Mohan Malik, Shrimati Susmita Bauri, Pulin Bihari
Baske, Dr. Anup Kumar Saha, Bansa Gopal Chowdhury, Ganeshrao Nagorao
Dudhgaonkar, Ravindra Kumar Pandey, and Shri Mahendrasinh P. Chauhan are
allowed to be associated with this matter.
SHRI BASU DEB ACHARIA: Sir, it is the demand of the entire House that 8"
May should be declared as a National holiday to pay respect to Kavi Guru
Rabindra Nath Tagore. ... (Interruptions)
SHRI L. RAJAGOPAL (VIJAYAWADA): Mr. Chairman, Sir thank you very

much for giving me this opportunity.
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Sir, in the last eight years the UPA Government through Sarva Shiksha
Abhiyan has spent more than 80,000 crore for improvement of the Government
schools which are in various rural and urban areas which are primarily meant for
the purpose of poorest of the poor section. So, in the last eight years, a lot of
funds have been allotted for the Sarva Shiksha Abhiyan for improving the primary
and upper primary schools. No Government had allotted so much of funds in the
history of independent India. Earlier the NDA Government has allotted only Rs.
12,000 crore in the last six years whereas the UPA Government could allot Rs.
80,000 crore. All these funds are going to develop various Government schools
which are in the rural as well as in the urban areas where the admissions are
predominantly for the poorest of the poor people to join the Government schools.
In fact, world wide 80 per cent to 90 per cent of students are there in the
government schools, but in India only 40 per cent students are studying in the
government schools. Most of them are opting for the private schools. The
Government of India has now brought in a new policy wherein even the private
schools have to allot at least 20 per cent to 25 per cent of the seats for the poorest
of the poor people. In fact, what I want to request to the Government of India is
that they need to look into it.E

Even during the pre-Independence days, a lot of charitable institutions
were set up. A lot of philanthropists, humanists and a lot of missionaries have
come in. They have set up various schools purely on charitable lines and they are
giving admission only to the poorest of the poor people — not 20 per cent but
hundred per cent of the student admission is reserved only for the poor. So, I want
the Government of India also to try to include all the charitable institutions in this
scheme which were set up during the pre-Independence days, before 1947,
especially the missions in Andhra Pradesh where we have the CSI, RCM, the
Ramakrishna Mission which have set up various schools in mostly dalit areas and
dalit habitations. They are providing hundred per cent admission only to the

poorest of the poor. So, I want the Government of India to extend all the SSA
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benefits to all these schools and ensure that these schools get the benefit of SSA so
that they can construct class-rooms, provide proper salaries for the staff and
provide other benefits. So, I would request the Government to look into this
important matter.
3t ARIENTS St a9l (W6d): A GHIOR Sfl, B ARBR DI Al gd AR & HRo
TORIA § T I MG A & B § $8 JHR DI GRbal BT AT BT T8 @l 2
AT g wA A e g A Sl B ot waRil Ud UHeTRans B Wedi W e #
DI TN RIMUT B & TG AT @ &, W D5 ABR IAH P IHR DI 110 ST
B gl v o o © 6 O sl fquer @ SRR ©, 98] ds ARBR UGNl BT g8l
QR T SN DI AU B H el WS PR WG ¢l BH AGE UG & Jo a8
Rae 1 899 By IR Uguul R0 a1 & faedl W fordl 8 Wy g WAl A Siifid
Udhds SATGT UGNUl 4T R 32 Bl ST $s WRHR Jdh # A 2| uguur e 9 #
AT YR Bl Ab § W B AR [ e ¥ Fobat & 21 R el vha §
AR GEOT A0 & fFRMl @1 S-Sl Ut 81 @1 8, ST W B WROR ufied o
% 8, Ra! ave W Bie-vic e Thal ®I 9Nl B goHHl 08 W&l 8| Gguul el
® T8 SEN WU B B T HoR T8l <1, YU & I8 BIC I Pl URAT BT
Y ¥ B AT Ud RIS Bl R B AR IAGT g B bl § F8hh 7 8L el
ST B HH D75 ADR PR @l B

3I: |ed ® HIgH W W IFRIY © [P A Wllb Gl & W & Ahetvar Arefiin
SRl H WK IR BIC ITN BT YGNU & 8 WF T8 [Ha 9 IR T Ble-T9
AN BT WMMUT B H Dvs WRBR FEANT B
MR. CHAIRMAN: Shri Mahendrasinh Chauhan is associating with this matter.
ST, Aien @ (Faren): |qufa #eled, I g9 il &1 aur foun, gua forg # smuen
AR gl f[I8R & Farar ffel & g8 W g, FHIST -1 UR T DT TAAMRME e, DI,
DI BIbIcd BT AR STl TaTd 3t ff TR Sufdd 21 IS S uf 31 ¥ A1 15
freiier @ X W afR¥Ud I8 S-yurd ISl Ht AARITE B HISASA H I JA & 2
N 3 ol <eN-fagel wied 39 S-yurd H W PR A 3R AT IIE bR 8 gI b

e § g T-UuTd Wieh] Bl AIEd NS TS BT &l f[IgR IRAR 7 39 9 &I Iy S
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T B AUAT § W 2] YRT IRPR b Weh fqUHT BT 39d WHd Bl fFary & v wma
TN B, W B8 WHR & Tied 3um onft a6 ag fRoawd 78 faar o = 2

PP STA-IUd A 10 HIMEre fqstell 1 4ar B9 &l GHIEAT 8, W] 39 AR ol
& BIS T T8 2] Tedl BT oex & Y 7 @1 BIE 35 [ T iR 7 $IS Sewd @l 31
AT 1 | Faral Al A1 Ui ATYET DT U 9l 8l W@l 8, W gD "R IUeT Jemifren

TR U ATH-S1g DT qHEd Bl 2l

3f: H s WHR D UICh (AU A AN AT § [ 98 Pldblad SI-Har Bl, Sl

T iereh TR JAM &, S Ueh AT qH&ET & W H JYRIGK G, TIChI Dl ITHIN
DR, AN, Jeh Al D, S el 3MMfa Bl Favel BT © (Y 3 I a1
BT T B T & BB ¥ IHIRE-HIHIAd IS Sl Iy e U 8, S Wi a9

e SR RIS wiedi & oy Irarara & glaar ueM & d 9ed & 7189 A 39 3R

ARPBR BT S BT el E\;lE

MR. CHAIRMAN: Shri P.L. Punia is also associating with this matter.
$ft IRAWS HoSA (3FRE): WGy, # o9l anMud WiegH W, AW fad #@H St 7 ad
2012-13 & foIg St goic U9 a1 &, S9H WUPR & Aqd & Y AR §AT &, IqD
fou 4 a9 =1 &

HeIgd, I8 AT X ¥ H Hell ol ¢l S FGER H Q¥ DI AT BT T F9
AT, % BIC HRIR | B Uh G5 BRIR qh, JONR UK B 8 &1 T B S\ aT goie
A DI AN H IR AT SA9R Bl © 39 qoIc § $o ed Ao, dfb o9 396 fauda
IO U BT B, A I SmEelt W Ut R S ¥ ok 9% ofd # gRaw 98 T Bl 39
TE dR-IR AHR A S BT f[Jeard W I8 @1 gl 89 IAd © 6 R RIS St
ST G I W@ € SR YUY WRBR Q¥ B Sl W A AEAS BT alsl HH B DI
IoMY 3R 9l & &l

S gOIC H Sl AR BT & g 9eh 7l 6, Uh, BIC A BIC Wl AqA Bl
el TaRITgS Sl @ Siaiid J@1 T 3R & o W FWR B QI oF-aF § B DT YIIe
HEAA PR &1, STafh TBHR PI (S a8 A Udl © {6 A A BT a9 A&l B0 |
H TE B AHAT Tl IS G B AT TR A Yob IR IR fcrerd o f&am ok 39 w
T I U NI YIS Sl Ud SAFaR AWM gRT U dfoed Seigy i et &
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fem| gae & 7, 319 Uh WIER ATGH! Pl AU BR Bl gg-dl D oY AT Wled b forg
99 BT DR ST TS| 39 IRBR T 39 FaAT & 7Tgl, dfed AR eH o i '=ile
Rl g IR ST BT JFEeId W H W IR @l g

9 Il AGEE, S e, oY U4 Aegd [N & i A B, # ARifaa
ARIBR P B I © 3R YA IS Tl @ 8] ARPR 4 I UH BRIl g, Al
WUGRI & R 3R W S &1 Syt v 359 ad 9 fd WoieR S gV &, 94
IRISTTR 81 SIYH i AT U8l & 8 3a+ 7l AT & o TRI9 3neHl Sua ax § g ot
T FHaT gl ... (JAEF) IS TAR o H A & MY BT JAMAS A8 8 S AI-HA
AT A 31 2 SR AN W AfIRe S I A W H AT WD F AN D A B DI
HHTAT ¢ ST | 39 39 FIART § S DI JHAM BRI 39 ol F W o & W@IDHR X
BU € 3R Pel g9d! goig W AN SRISR 7 8 WU gAY X <0 § WUhRI gRT $© ol
Th goard 1 & T § WHR I e HA1 I F 59 qoic § 39 Ja9d W A 0
ffaRe PR WR faar M1 8, A 9199 of, dIfe BIC WUHRI W Zaqr § AfIRaT argr =
TS 3R STP! A a1 33|
|AuUfY wEed @ o AEiaE @ dEm W IERie], s W S&1 S <@ gH. ged, S
ORI ANIRIG GEaeR], &1 1Sl W Hedld, Sdl §TH delsiivrsg e, 37 &. €. <P
Td A SIEfeT Ued W BT A TIRA9TS OISl gRT IV U vy I W &4 ol
$it I AR (SHATTg): H MU AT H [T BT & a1 SIHDI & AT 8 2 A9 &
Y H 3P PRI AR &) dTel 37 BIell & UG B BT U §gd q91 SIRAT &9 ol 6l
Tl Bl M W AT W W1 8, Fifh I HF a1 <1 Isdl 8l Vb g2 IR Frareri ol
)T YT A QT W e HRAT UGSl 8, TP Uh b Al Dl AOGY 120 DUV TS| 2
9 UBR g Bl B W) @ ¥ e @ 9 $uu @ 9d el gl I 9 D B hS
qrel HHDHI BT S8 F¥b ARl BT ASHR &A1 MY, A B8 Al PRS BUY AT fAH Ed
HEAT TS| IS a2 A1 & a9l T ff S B 8, d1 I8 HH (@ g I §OIR RIS
UY B S 1 IR B W A I a8 i wrer g9 & 2

IRA g1 & $B I <91 4 U 7, N a1 5 & Ragamd IRWIS SR 4 $B DI
§IY | BAR T8l a1 59 ¥ W& Ugell B a9 1933 H a1 A7l a9 1938 H dTel ISR
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JAAFRH b A BIYA 911§D 918 319 qb TITHI 12 A= BT q1Y T b

gl 3T W9 #edqul HIA 1986 H F1 P & fed ofavd soiM W SENh A,
GARAD A PR qel HF @ aRe ufoEfad fear mar g, W Wd B wsst 9o #R
Waﬁﬂﬁlﬁwsﬂmlwiaﬂde@wqﬁwaﬁélﬁﬂ‘s’wwzb‘l—fﬁa%
guTdl &1 ¥ fhaTaae T BN Bl a9E | §Hl gy ol AT YAqH AoIgy & JraEl R A e
WHR Hes A A TN, a1 1 Aog &I G ged 7 e o T8 o'l o amuds
HH W A D5 WRBR I RY & {6 arel # B1 Abw & forg I A1q-fiar &1 Ao
I AT WY R V) Rt a91€ omg 6 a=ai &1 39a folg #9iqR 7 811 oS qen <
& 9l Rrell # a1t sif¥epT & qRUT YAt Bl ARl HI Y|

MR. CHAIRMAN: Shri P.L. Punia, Shri Ashok Argal and Shri Nikhil Kumar

Choudhary are allowed to associate with the issue raised by Shri Virendra Kumar.
3t Aewsfig N, Q0T (WERSISN): AU Sfl, 3T q31 9T Holgd, U IS T S
3 Aieh HEd & e DI S W D GHE G B IAWR AT B, 3D ol § U] g=drg
AT | RIS, AN @ B q¥d I O & a8 Wl Sl a0 ARG & oY I @ 9gd g9
aoTE T 8% ©, 911 S| STH AaH IR &l TR <% H BRIS| g2 Wo-pad AR qei-fora
FH I H WAl A ABY Bl IR GaRATs e H ia e uRvfot # St ars dgea
R B [ qogR 21 dfthehl B TF H & I FW a1 avE Bl [ @&l g8 © b ST
TS Aol GEH] T 37T WrE-FAH IR Tg aF 6 E-5@ B T8GE X B e Ff @
EIRGR

TS A U qUH Usel U |d & Gl THT 1 BRIS 30 ORI e #HP & W4 H
feefl 71 fh-l & | BM B U, AT A A Hibs g AN bt MY B Y JgAM B
AR IR ARG A D qed F$h| IR YY1 ST It ToR 30 2

HEIGd, a9 1981 H Toucw@ry RUC # wer W o fF 9@ 9% <@ § |miie,
e AT &M, TG AP Tl 31 I J¥pel &, Hifch Yeb T IRAR & Y 3
o DI WPl WO D qolY I B TR WS & 3feeh ATGRIRS Bl 8| DR AU QA
A g T8 E bl T8 WHR B e § 5 9 o aarare [ffg xR aw
HIGH B & I TQls Byl
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USd g1 PR d R T8 B A1 81 Weba ® b Ueh YHEM HOIGR BT I SHAR HOIGR A
@ R HER T qTel BT 9T IIWR HIT & e .

[ATART Sfl, 37U AgH W ARGR A W AR ¢ [ IS A AT qret 54
A T A TH TE B 5 AT AT I IAD! 9IS H SATHR AHI0D AR ATID
Al @ @d RS T ST S A g & g9u B AT S Fhal gl U wEl W
B, 98 U B GOl Bl B I IS WFRV & AW ¥ S fIe @ e R ¥ Sieaw
Gerel ARG 17 S1Y|

ST & Sliad & IR H U Hid b 7= dfermal B # Igad B = -

Ig DT Siad & s e it s8R g
Ig o1 IRaa g, forad dfed &1 Suar T8
Ig DT Siad & s Shas 9 =R T8 |

SHRI FRANCISCO COSME SARDINHA (SOUTH GOA): There is a bridge
called Zuari bridge over river Zuari connecting South and North Goa. This was
built in 1983. It is quite in a bad shape and every six months it is closed for half a
day for repair and maintenance. It is the lifeline of Goan economy. Goa is a very
important tourist destination. By any chance, as I said, God forbid, if anything
goes wrong with the bridge and the bridge collapses, Goan economy will be
shattered. This I brought to the notice of the Government, maybe a year or a year
and a half back. At that time, the NH-14 from Kanakula to Panvel was tendered
and this bridge was included in that tender. The alignment was not fixed by the
State Government due to unforeseen circumstances, the work order which was
issued, was cancelled after that. Now, this important ridge connecting South and
North Goa is the Zuari bridge. By any chance, if something goes wrong, I tell you,
Sir, Goa will be shattered; the whole Goan economy will be shattered.

This year, we are celebrating 50 years of Goan celebrations. So many
colleagues in this House took part in the discussion. Then, this issue was raised on

19" December, 2011.
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So, Sir, I would urge upon the hon. Prime Minster to give a package in the
name of this Golden Jubilee Celebrations. Forget about NH-14, to build this bridge
because if this existing bridge, which is old, collapses as I said, I reiterate, the
whole Goan economy will be shattered. Before this thing happen, to pose faith in
the public, in the citizens of Goa, immediately I would request the Prime Minister
to give us a package to build this bridge over river Zuari.

N T TS AT (ST @ fIeeh): AR VP He@yyl f[Auy € Sw § 9gd AR Ul
A9TY, qiferai 3R faftai € S o/ g« 8l o &1 & fEgw™ H & 50 fhelriier R a1
Il ST 7 3R 9gd A Qi Wrerg & S oot fhel Rere # TE € ol T & WeR @1 A
DS AT T S ST O @Al Bl W B S A 98 IR N fafyai f € S Saa areft
SR B, fordl 81 Sl 8 iR St W ffgw™ & fheit v & a9 318 R 81 21 A
I I b BT 76 HRAT ATl €l BAR Ol R qe-Ti foRd S 9 Sl 3@ He-gb 3R
AoR ¥ Jedid 8 M Bl 99 qgi-@ral 4 S 9w fordl Sl off @ Hel fordl it oft, arent
TE SR ATl 3T 98 @ Bl O %@l 2, AN I okl o T, S9S (@ a1 78l @,
FE-WA 95 | B WRPR A 77 § & dis 9 d1g v feuredie g9+=1 afey s 59
UHR B QR 9INTG FSAIh: Tl S Fa, e o areft didt &1 39 aN # A 81 9 |
0. IATHY (IMRN): |HURT S, # &1 SAYS 30ETe St §RI Sol I fAwg 4 o &
qHEg BT gl

sfeelt STashas uee (ARTm): g=IaTe Ui ARley, # IfUe ATEdH ¥ Wed &l &I Ud
TE@qUl fawy @1 3R BT I =TEch gl S WRd a1 faeg § Praen, 99, ofd o™
WRARTT fqoTell STeT A1 B B iR o 41 81 I8 Hhe S W 4R ¥ He @l © 99
TR § YA UG qa9 ol A faotell wfdd dar ovep, 9wy # St difedl & forg gusr
feen & 21 ®aet 10 99 H ORI T 4000 HIAMEE fISTell IATGT A 18,000 HIMATS BT FUAT
R fHa1 g1 B & W YRR &1 Aad g1 ORI AleR 9P 600 HITEE B YhdAisd 10
AR TR Wie g Bl Jafia by 81 SR ORI & Y Sole fIwR § aRub1 § 3000
UHs doR SHIF TR IRIUG ORI |ier U1 w9y UREm § Ja9 g91 31 e fiawr
2010 ¥ RreT=ard gaf A7l 39 fIbr H YoRA DR Fled 21 SU-fAqe B AR Aok
FHufrat et @ §l dad Ue a9 ¥ 9w Foie qHa 9 URmET &1 500 HETE GRSl




03.05.2012 52

IATET R ATl I§ UTb BIRIRG [hAT & Al ORI Io¥ AeR TR H U DI Hol 66
yfcrerd R @ 2 SR W9y Q¥ # ORI W™ e 8l 1 gl R W Reguad vt
I & &3 § 2000 FAS T FT Ioic e fHan gl ¥8 @iar 2 & Famgde 99 & forg
TR faed &1 dpfeqsd ol @ 3R IRT H arel go-yeeis & 5

ORI WRBR & Aed, JoRM W gallagie! dRUNeH folfics s gR1 &
ATeq]aT ORI & G0N T1d H 9T 81 dTell THaT ATSHl §id DA & IR 1.4 fHaArieR
TR BICEIde U9d fI8ThR 1 HIEIe &1 ek dioiae fhar 2l

T AR 2 6 AR IR Wie W IR T 1Y R A1 iR Al @i
JwH fastell @1 gfagr e G| § PR A FqRY HAT g 3R A1 =redl g b ORI &
S A ATHR BT AT 8F AYPR P I JIH 2 3R T8 T A ol B B
ot Aesfig @, demor qula S, # SHd SEsidT ted §R1 So’ W v 9§ e @
WW@E
WM. YWIBY: AUIRT ARG, MTRT § A Bsd ISR B dIdi 91 Nborar 81 & a9 981 H
AHSl Bl AT § SN Bl & Bgd W B8 o & oY DB FHI F AIST AR 81 g &
3R R HHl Bl D1 bl Al et bl &1 TR &b e AT-AR Fells AR Wipad Al
B g% 8, olfh TATaRYl HAT H HIHI THT A UFARN & Y BIser 15 g8 ©, Afdba agi
A A Tb QAR T e & DR 98 B DD g3 | $9d HRUT GHSATY AR Tl
ST & 81 IR BV IrEry WY gadl O j@l § IR e B 1 W Bsd pe B BRSO
DI IEA HISATS BT AHAT BT TS T B

# A A S A W A gar g, offed ol 9 Bl driarel T8l g8 ol W
TP AT F AR A deT & 5 T3 gd-2, S IR & a9 § I Npardr g, S B8
o R BT BM MY fHAT MY R AR & 3R S Fellg 3iaR BT I A1 S0 8, a8 ol
T Y| 59 -1 {7 s &1 dH A My IRER B

SHRI A. SAMPATH (ATTINGAL): Thank you, Chairman, Sir. Today, the
Italian Ship Enrica Lexie may be leaving India. I am raising a very important
issue in this august House. On February 15™ two traditional fishermen, who went
to the sea to earn their bread, were short dead. It was a cold blooded brutal murder

by Italian Marines in the Indian Waters. Anyway, I am not going into the details
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of the case because that litigation is pending before the court of law and even the
Apex Court has taken that matter very seriously.

Sir, I would like to get your help also in this matter because ten States have
coastal areas in India. Our coastal area stretches out to more than 5,500 kms. It
means that we are having a coastal area which is more than the coastal area which
is enjoyed by some of the richest nations of the world.

Lakhs and lakhs of fishermen are depending upon the sea. As you also
know, since 1991, hundreds of foreign ships and trawlers are ploughing
throughout the coastal areas of India. What happens is that the poor people, the
poor fishermen do not get the fish catch so they are forced to go to the high seas.
Now, even if the Italian Government is right — I am not saying that they are correct
in their version, but they say that the incident happened at 22 nautical miles from
the sea-shore — but our traditional fishermen are demanding that they should be
given protection up to 60 nautical miles from the coastal belt. If that is not given
by our agencies, our system, that is, the Indian Navy, the Coast Guard and the
Enforcement Agencies... (Interruptions)

MR. CHAIRMAN: Please come to the point. This is ‘Zero Hour’, it is not a
debate. You state what you want from the Government.

SHRI A. SAMPATH: Sir, this is a very serious matter. It not only concerns my
State, but your State also and some North-Indian States also. The fishermen of
these States are afraid of foreign ships. Anything can happen to any fisherman at
any time in Indian seas.

I would like to know whether we are supreme, whether we are sovereign in
our Waters or other Marines or foreign ships are supreme in our Waters. This has
happened and this is a very sad incident. This is one of the most tragic incidents
and in this matter it is not that the private contractors or private security guards
have opened fire on fishermen, the fire was opened by Italian Marines. They are
under the direct control of the Italian Government. There may be question of

immunity; there may be questions of sovereignty... (Interruptions)
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MR. CHAIRMAN: You have already stated that the matter is in the court, why are
you getting agitated?

SHRI A. SAMPATH: Sir, I am concerned about the lives of the fishermen. So,
Sir, I would like to appeal to the Government of India that there should be
coordination between the Government of India’s agencies and State Government
agencies; there should be coordination between the Navy, the Coast Guard, the
Marine Enforcement Agencies and the Home Affairs Ministry also. This is a very
serious matter.

MR. CHAIRMAN: Shri M.B. Rajesh and Shri P.K. Biju are allowed to associate
themselves with the above matter raised by Shri A. Sampath.

SHRI M.I. SHANAVAS (WAYANAD): Sir, I would like to present a very
important and serous matter that affects the economy of our country. India is
faced with the greatest challenge from the Chinese economy, that is, through Strait
5 from where they are dumping their goods in India.

Recently, there are newspaper reports that the Chinese are manufacturing
counterfeit Indian goods. With a ‘Made in India’ tag, they are producing and
manufacturing each and every popular item in India and through smuggling they
are making it available in every market in India. The estimated loss is five billion
dollars annually. Most seriously, they are manufacturing Indian made drugs,
which are popular all over the world, in China and they are marketing it. In a sub-
standard way they are manufacturing it but with a ‘Made in India’ tag they are
selling them in the African countries, like, Kenya, etc.

So, the Government will have to take a very severe step. Sir, you may
know that the Kanjeevaram Saree is being produced in China and marketed to
India. The Indian Government should take stern action so that this five billion
dollar loss annually that is occurring to India may be saved. So, I would urge the
Government to take urgent and important steps to stop this.

MR. CHAIRMAN: S/Shri P.T. Thomas & N.P. Kurup associate with the matter
raised by Shri Shanavas.
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SR o] TUSH (IHME): AT HBIGd, AN Al W1 & § O BT , a9 & 9t d9ary
&3l # U grar ern | gerd e ®y U Aftely el €, O Seiger d Bkl § IR derh el
T& Bt ¥ 9 Afeed € e ool 7 O S wRaTel 7 Sdl R ¥ fara fam g o
JHERT BS a1 81 oFR § T 8l a1 Sl [Hdt 7 5l S & oo fial smarl
U B Bl (RAfT § 3 99 7 BR B R € SR A "ie B T S faudr goe et ot ©
3R A & 9 ggT U Pl e § Ugd g &l 9 aR8 DI Sl AR Bl § M SOIcS
sfea 4 &) gEe RIfT & 89 vgfe o afensit & Raamd fear & w0 7 78 S
ST SR 9 IS W1 B aoll W T8 fodn Srar| I8 Ascaqul el e gy i o By
Hel @ 49 W BE W ST AR FR[ER 2006 H WIS ® qH~ BiH SHREH dIeiq
Tae, 2005 3 & qraole BR W W& alell ol Afgely 8, I Raed axe] fEad Rarcs ar
IARUICS A 3T W) WA 37 W ol 37 Suics AfRart @I, fadmery 39 I8N iR
uReyad AfZerall Bl dRITGRY, qTel 5/ AT B BB & [l HOGR B AT SIr &1 Hel
A B T VBT & BRI Kifh AN < BT A I IR Attt o A== 214 B
3T WA & RS A1 <1 © ofdh e ot orR gfor Reprs 7 < a1 widd % wifgensit
TR AR d&d &l o W' &l

Helgd, H oMU A ¥ 39 9ed H 39 4R 9wy R $v gea < @edl g1 A
PNYUT AHFSTHE T STEICYIM T HaaTeiel YRATYT b1 a9 w0 | <@l oY 3R I 3o
HeNgd fhar Su| sdetie @ SIWICEH &l Sy JURE A Y| 9 HHITE (6
T gRT S Wl BISl g3 JUERI ARl IR UH Ared SHHYH <l 49 &I AT fhar
S @IS B ITD AR A FT Aies @ wa | Wi N Afenst & w9 @ ag S
YA B JUTE T W B b oy ifaRad gofe srdfed fhar 9y iR 99 W & e
Sl
St o= A g |qEia o, § A1 o1 oY Bl AR 1= evsd gRT SOl Y fawy |
g B (=]
$it g1 WY (qui): HBlGY, # WRBR DI & Slell Al B AR QAT arsar gl 89 g o
IRGRI H AT T R SATell Al B WaR Ued AT Yd &l B qH BT W F 1 Srelt i o
T g1 21 Srell el &7 I8 SRR o ufy foF gear o &1 21 Sreh At &1 e an
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UHS SHT AR 9 99 TS 21 Sfell e a9 @ WY RIS d@ 2 I8 TN SN B
Racp i veda Bl AR 7 AR IR W 39 W® dIs feuol 18 & 2l 50
RIS Tl BT drd T foram T 2 Ui BE T PEl SArelt Ale Uhs 99 8 3R 39
IE Ul el & b SArell AIel b1 AR 64 )8 39 IR Wl &1 81 P8 a7 I8l 1000
3R 500 & Sl Al & & 3R 3/ 100 & SiTell Al 3 & g1 el Al BT HRIER TG
& UEE gH 2| Ma H Wil il AR ST W B SN 2| B WAl § S A & HRO
S §Y ©, il &9 Y o] WE §9! ARG A€ © b a H Sell Arel 1 ugann sun
FHAN BT IR HRAT ¢| T8 TSIF PN 9 § I @1 &l SATell AT P FAT Dlg A
I TE 21 T gAY B A1 A1y Rifh I8 AN T ATIqRAT Bl HHASAR B Fehall 2
T WBHR A AR 2 [ 59 TR BT AP & oY PIg 31 Had IaQ T gAN < B
famrT 3R srfarawen § ®Is qrem 7 3yl

it orer g (Wae): ARGy, § Sud AT W YR WRGR BT S 9 H IS ST 0
F$dH GHCARI H & IS & @ Al DI WG A @mear gl vaiise § "R |dn "el
TSP R TS TSUd I&d © (oD HRY AREl Al 81 bl ol TRl & JHE § AN 9T WR
IRTATS T UgF U Safh IS IO W AR 50 fHelHiey W) goh el iR &9 o
P YIa8 §| I8 gAY B a1 © 6 1147 daadi Ao § QR A a6l 7 140 URer o &1
grag fHar M o AfFT oW d% W 70 e & T | 3 W wew uew o e
S | S8l 4709 fHAMIR I AfdH ISR 8, T W TR T8l & TS § VAT gerdTd i
Bl BT 87 WX ATpadT e & 9T 9 e arell ISR Io™h R 75 T4 7 R & Aol
TSP G H AR HI A 81 I8! 31 T8 Ueld I A1 Fedl ol 3 4RA IRBR A AT §
5 Tl # AN UG ISHER B FdE D ATAR Terd qAT HF Y& Bl Y| JIgde
Ul UCTRRY & d8d Sl D & TS 8, 9D o WISl W D Ud T’ Dl Aaell
sifard w0 & gAfad wxg St @2y g9 omen & f6 9Ra wRer g e srawy <
AT & B AHR 4 AW 2 fF gad & aRaRi 1 10-10 o v QU S |

$ft WoR TROT QI (BTATEISY):  H2Ied, 31U 31 R fawy W e &1 Hiel foar gaa forg
# 3T AT §| BIRIS! H U ARG A AT Tb A AN BTl 91 TSTDR TRRIe PR
® T 3T M 2 5 e § N IR A9 Yo 75 7Eeg | Sficie & off 5 < # W
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Hagl TN R e # ff a8 e | AfeT Bew § A9 IR wficie & drace
T WRBR F S T8l A F AT rafered fAuaar & a1 & 21 i #§ IRidiy amadh 8
T & ey 6 ARG d wfaig &A1l 7 a8k BT o & a | efidies 7 A e 71 ug
FIeed ey dNT &R @ & I 99 U1l & iR ¥ J8 & <&@ 2 ¥ g9 ¥R 9 B
TR 3MYeh AEAH A Xl HA Sl Bl &4 b DR ATedl § AR e & =mean g b

R WRER F AU D I hael B oIy SHIT BT qa=erm w|

SHRI K. SHIVKUMAR ALIAS J.K. RITHEESH (RAMANATHAPURAM):
Thank you very much, Mr. Chairman Sir, for giving me an opportunity to raise an
important and sensitive issue of my constituency.

We all know the importance of education. More than 5000 tribal families are
living in my constituency without education. They are having voter identity card,
ration card etc. but they do not have community certificate. Due to that, their
children are allowed to study up to 5™ standard only. After that, they are not
permitted to continue their studies. This is the basic and fundamental record for
their future. Their fundamental rights are being denied.

They had migrated from other districts to my district during the ‘Kings’
Regime’ to chase away the birds. After that, they are working as coolies,
construction labourers, and agricultural labourers. Still they are doing the same
work. But now, as everything is modernized and mechanized, they are unable to
find the work to win their daily bread.

Even if the community certificates are issued to them on war-foot basis, right
now, of course, it may not be helpful to them but their next generation will be
benefited after 20 years.g, they are still under bondage. Every month they are
expressing their feelings by indulging in hunger strikes, protests, dharnas, etc.

Practically they did not get the freedom in their life. The State Government
could not issue the Community Certificate as their community named Kattu

Naicker is not listed in the Gazette.
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Now, I urge the Government to take necessary steps to include their
community in the tribal list and help them to come up in the ‘society’ at par with
other tribals listed in the Gazetted.

St &.8. JIEE (TrEE): QU Heed, " Ue¥ & R N ¥ gHuE-7 e
IS TR T JorRdl &l Ryat qiedig @ @are 9 faa @ 9el @ qge ud dred
A A el I AT 8| SIE-SNE d9-8S Tes 8 M ¢ faug O avi # &7 4 o9 5 9
10 @R & SM Fell T8 21 H3 98T Jolcar afIRg 8l 9@ @l e ufafed &8 7 &18
geed Bt <&t g1 Rrat @ ARTgR SIA1-a11 SR &1 T 21 39 W & 37eral ARTYR S
& foIv B3 dS® AR 781 ©1 UA.U9.-7 JATRE IR-GR §F AN Bl g9 Bl 91d Bl gl
FHH TS W B I HKIA 2] AR Iffare W Ifae 8 gH & a1 T H TR B
gfgonifadl, arvl, HRITRA], BF, BERIH 3R Sl gR1 fed S=Hd g1 faa o &
TR WIR™ B| S AT g8 T8 B9 W ¥ T gR0 R FhT 2| Hel faiw  Emd Hhe
AP, faamae iar geRan, AgidRe e Tl & siegel IR fearex okl |rfori
@ A Y@ TS R 98 B Tl 39 A & I T T & U BIg Tard S B A8 S
@l 2| Ryal & e AR §9 99 QUi SMaNTHT &q da 81 SIRATT| 31 ST SHgfaf-iert
W A HE A T8 gP @ | IRAR IADIA JAT 377 $ R ORI Al HI a9
TH D<d TSDH RIS T ISR HATAT el ol 21 T8 8Tel ol Feaeer &1 UH.9d.-
7 GSHI B gl 59 TN B YRA GRBR AT O I ARBN bl WI-&d b fol¢ § ¢ A7
TA.79.-7 AR B Ihlcd YA F T BT B B 391 HTA T4 Fael ey & ¥ 9
2 31d: MUy auE © {5 oHfled # ueh gwe & Wiav Rgdi-garr 4l §9M ) Bl o
HRATS B SV

MR. CHAIRMAN: Please take your seat. Your name was not in the list. Your

name is included as a special case.

... (Interruptions)
2 &, Y. I @ I8 SN BT A &, 3 U - BT 9 SR faar Sy | weied, o
IeR fadt ardl §1 # P =Edl g P I oM HAE gRT SMGR W 8 I8 § 6
TA.09.-7 R i-arr Aqr1 I 2 16 BRIS ¥UY b d&R o go ol AfT I§ w9 © Al
THTeT T9Td I AP PRI YR™ HRATIT SATU3T| AT IuiehTel & Yd AR TR B 6 |
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et e R (STAUR): HEIGY, AUSD! SOTod ¥ H§ A< 3% SISAT | Byl aredl g,
R 37U AEH ¥ WRBR A Gt & P Bel T8 S A garl AR < 4 QIART b B Dl
I B TS| S G A AP §E < W8 21 T SRae AR 36 uiferami dEar g 5 o -
HER DI FaX RITT 3R I1gH AR &6 =] HeHR a1 a1l How dare he to say this?

# ST AT g 6 SRE-pR (6T & &g @i &1 T8l &1 We are also part and parcel
of Jammu and Kashmir. # S-w{R &1 #%R 3% AfFAMT § 3R SH-HHR B
DT AT 8| PIS TAD! S T8I BR Ahdl1| § T§ Bl Aredl § b AT SH-BHR & AN
0 # g wifd # € ok oredl el a¥R aR ) € 3R A JART A A Bl [ B=AT
ared &l § e A B U TAid UeaR BT 9N ¥ AIfCH o @ SRwd gl S
SR | get e Afbwred &, 525 vadielior. 4% M, Wed gfo™ iy 7y, 9
ﬁﬁﬂ?ﬁﬂﬁm@wwﬁmﬁlmﬂ?ﬁﬁmwﬁwﬂﬁ%ﬁwm@
gl g vedlell Wl gU olfhe S SRR § i A8l g? W) § HEl dredl § b g9
JHAN & fh 529 der {6 .7 A-boaf¥iad onl T8, 3R 98 AH-badi¥iad a1 @S9

22 ATl oA | R @7 Y L (SFIE)

MR. CHAIRMAN: Delete the name.

et At g 2S998 S gonl, S a1g a8 A MAfNReR §1] SR hIHR T gl 3R
SR SR BT A TG B o, 7 fedt B e[y . (sraum)

SHRI HARIN PATHAK (AHMEDABAD EAST): Sir, I associate with the matter
raised by him.

MR. CHAIRMAN: You send a slip.

SHRI HARIN PATHAK: All right, Sir.

MR. CHAIRMAN: Shri Ravindra Kumar Pandey, Shri Harin Pathak, Shri Devji
M. Patel, Shri Arjun Ram Meghwal, Shrimati Jayshreeben Patel, Shri Naranbhai
Kachhadia, Shri Jitendra Singh, Shri Ashok Argal and Prof. Ramshankar are
associating with the matter raised by Chaudhary Lal Singh.

* Not recorded
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S IS YW ATA (SBWR): U O, MO G 98 & eyl vy R der B
AT fa 8, 9% fofg 3MuehT agd-agd g=gare| 3l # & AT SR DI G <&l AT, g
AT € 6 gAEgens # < A B e 81 %@l 8] § TAUE-15 B a1d BR @1 g Sl ISR,
USE 3R IORE S-S I Hedqul I ISMRT Bl SR ¥ Helo| dd  20-25
fpeirfier @ Fsd @ a1d &R W@ g off & favra a1 arel & ¢ g8 21 S9H Tee US MY §
3R arel B! Wis 25-30 fhaHIeR Ui wer &1 <8 7% Bl

AR, I8 980 IR B © 3R 3HH dTeAl Bl AMESIEl Al § [ YaRilee &l A&
¢ TS 2 3R a8l &1 Head W 9 T Bl -9 § I9Y el ol 21 H T 3R A
YD S § AT =Tedl § [P Aqeror, didbrR, ArTe 3R Argarelt # 3l &1 99 | # Jgf
Teh G FHARIE § AT AT S8l Sal F g3 A ford1 3R Hel fb I8 I ISHRT |1 AT
¥ AP e 8 @ 2 AR MY R B T | T I ISART BT Jar o g St 7 off
IO &l § ARBR A AN AT & 6 T8 U a9gd Aecdqul JISHN 2 Ay Siedl Sieh BRIl
|
MR. CHAIRMAN: Shri P.L. Puna is associating with the matter raised by Shri

Arjun Ram Meghwal.

#t AU AERT (T@aTer): #eiqd, H MU A A 59 9ad Pl & SIRRITS & BIYNYR
RIT MSIMETH Bt MR MR BT ATEdT T T 99 9 ATSIMSYA BT IgHCT X 349 I6
fopa T ol swa fo =1 W @1 Had fRRIT W for T o SR SW WHY A8 dal T
o o 9w & sww! RfesT g9 & STuaft| 71=1 e 9 Uk a¥ &t offsT IR I8 Ha+ fear o
S 31 qHT Bl e 2

VA S SMEeMEUA # e Ui &x I8 € SHBT ol ISy ek # 81 & 71 & 1T &
AT BIET BT TAe W L B AB

HEIGY, HXI IS A1ETH H WRBR 4 Rg 8 6 98 BEl & HIS Bl gl [ad

B ATS3MSYH, BHRIGR & forg oy wad Suae &xray, 5 d ©iEl &l o Jaad et
T 81 A |
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"*SHRI P. LINGAM (TENKASI): Mr. Chairman, Sir, in India we have got some
of the oldest railway lines that are famous worldwide. The railway line between
Chennai and Rameswaram linking the East Coast towns especially Thiruvarur,
Muthupettai, Vedaranyam, Adhirampattinam, Agasthiampalli going upto
Karaikudi en route Rameswaram. This metre gauge line is there right from the
days of Britishers. Our country ranks number two in salt production by the side of
sea. Salt produced in this area used to be transported to the northern parts of India
right from British days. But now, the gauge conversion work taken up all over
India has taken its toll. So, the famous and popular trains like Kamban Express
and Manora Express that used to ply in this route are not operative because of the
gauge conversion work pending for long. Now, the people of Thiruvarur District
in Tamil Nadu are greatly agitated about the priority not being given to the gauge
conversion work for the railway line between Thiruvarur and Pattukkottai. Various
organizations in the towns covered in this rail route are greatly agitated and have
announced a dharna on 5™ of May. Hence, I urge upon the Railways to take into
consideration the strong sentiments of the people here and take up the gauge
conversion work between Thiruvarur and Pattukkottai on priority basis.

MR. CHAIRMAN: Shri O.S. Manian is associating with the matter raised by
Shri P. Lingam. E

13.00 hrs

st s R TvsE (RSE): #Eiqy, 9Rd SRHR & SuhAl aid sfear fafics, MR
dell PRUNYE U4 bRl Wid Whie e A1 sIREs g H YT &, 39 8N Y ffewgo
B b yeE i eRdl g S-aR Bl SIPR W R Bl T 8 e Ay o W 3R T &
ST RIaSn faam M B S Wi e gua & frm @ S @ § W ST
JUTS 39 IUHHAI gRI el fhar ST @1 21 S 9 & I WAR & fod #§ 2 3R 9 &
foeenfid axct g3l & f2d #1390 SR A I H 39 IUDH DGR A0 DR AWR &g AT

* English translation of the speech originally delivered in Tamil.
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T HA-BREAN M T AR GRBR DI HIBI HiSAS DI AWAT BT TS @l §l oy
5T H I Ud ASHIR &1 HHEY &ffor Bt 1 <& 2

3 A HAUH HEAH W ARG WRAR W IAWE 2 (& faRemos-gaws & Aifq &1
U BT &g d8 B RN DI AR JdT HRAT S| 581 99 ql B A1 A0 o
qre @1 w9y o, s9d forg # el g=gare <dr gl
SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, I would like to draw the

attention of this august House especially of the Minister of Petroleum, Shri
Jaipal Reddy, who is present here in this House, to a very urgent issue.

One Shri. K. Seshadri Rao was fatally shot in the head and leg in Boston on
April 19, 2012. The 24 year old Odisha boy from Jeypur, of Koraput District was
a student at Boston University’s Graduate School of Management. He was found
dead a mile away from the campus in the early hours of April, 19.

But no arrests have been made yet. Therefore, the Government of India
should impress upon the US Authorities to find out whether Shri. Rao was
specifically targeted or randomly shot.

The Police Chief of Boston has said that the crime occurred in an area that
was relatively crime-free.

Such killings of Indian students in USA are of great concern; and therefore,
the Government of India should pursue the investigation as Shri Seshadri Rao’s
killing was Boston’s fourth slaying in one week alone;

The Chief Minister of Odisha has written to the Minister of Foreign Affairs
and has also drawn the attention of the Government of India in this regard. So
many weeks have passed by but no arrest has yet taken place.

I would, therefore, like to impress upon the Union Government that
adequate steps be taken immediately to apprehend the actual culprit.
2t qEoll TH. T (TTeliR):  #eled, MUY g3 98y foun, g9 foly § amuesn! g=iare <l g
W A & STAR-RRIE # gified @1 gleld 9gd OR8] Sk § 3R &3 |k 9q

TS Bgd-15 oiRdl 2l
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#EIed, I9 B1sd TR 980 AR YRIScH 8l 8 & AR I Yailecd d 9gd ax ami
B S Sl 2l BifIed B gl sa WRE ® fb S W TRfiee BaT @ a1 86 '8 @l
SEYR IT ABHASMEIE bR ST USdl &, FH 4 F 5 8¢ o 81 4 ¥ 5 €9 § IF 74 &l
9 B SR 8l

HEled, § PR ¥ g [aeT H=A1 aEm & e-aed § 300 fhanfier I& s
PTs T WX Tal gl 37 a6 ® 5 IR & § U g1 Wex @l 9, sy @il &
S AR O Wb 3R G8f W Sl 4eg R 93 8! &, URiieed & DHRU Sl JhAM 8l @ &,
SHNICEECIRE ERIRE IR I E
MR. CHAIRMAN: The House stands adjourned to meet again at 2.05 p.m.
13.03 hrs

The Lok Sabha then adjourned for Lunch till Five Minutes
past Fourteen of the Clock.
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14.09 hrs
The Lok Sabha re-assembled at Nine Minutes past Fourteen
of the Clock.

(Shri Francisco Cosme Sardinha in the Chair)
MATTERS UNDER RULE 377"

MR. CHAIRMAN : Hon. Members, the matters under rule 377 shall be laid on the
Table of the House. Members, who have been permitted to raise matters under rule
377 today and are desirous of laying them, may personally hand over slips at the
Table of the House within 20 minutes. Only those matters shall be treated as laid

for which slips have been received at the Table within the stipulated time. The rest

will be treated as lapsed.E

(i) Need to name Varanasi-Jammu Tawi Super Fast Train
No. 12237/12238 as Begumpura Super Fast Train

SHRIMATI SANTOSH CHOWDHARY (HOSHIARPUR): During the Railway
budget (2012-13), Hon’ble Railway Minister announced that ‘Guru Parikarma’
special train shall be introduced from Amritsar to Patna and Nanded where large
number of Sikh Community visit the holy shrine. Earlier also Railways
announced a number of of trains after sacred town and rivers. I come from
Punjab and my Parliamentary Constituency is Hoshiarpur. Every year lakhs and
lakhs of people visit Guru Janam Asthan Mandir Seer Goverdhanpur, Varanasi
(Uttar Pradesh) from Jammu, Punjab and Haryana. Guru Ravidassji is a sacred
Guru of Ravidasia Community and was born at Varanasi. He lived there and
preached the concept of equality irrespective of caste creed or religion. Guru

Ravidassji conceived a place known as “Begumpura” which means, place without

* Treated as laid on the Table
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any worries. Therefore, I request to Hon’ble Railways Minister to add
‘Begumpur’ before super fast train no. 12237 and 12238 which passes between
Banaras and Jammu. The down trodden people of Northern India demand that
Railways must consider their sentiments and train no. 12237 and 12238 may be

named “Begumpura Super Fast train.”
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(ii) Need to provide timely and adequate loan to entrepreneurs belonging to
Scheduled Castes and Scheduled Tribes

Mt o= o g (AR e g A § Wifsar gv 99 afod @ & | & av H
BB Tl B T3 T, B 0 WA & Id W SN qAT T FaErd d1e] fHar g @ik
SHBT FIAT AT oA T R 2 | eferd 7 & yaaiRial gRT U e “'<fora sivead
Y 3T B Td TS’ & 9 A oTd g Sfeld a1 & BIC IR B FErrar ¥
DI @ B, A1 fhAr T T

RA WRBR - W el a9 S¥fa/Soia & Bic Saffdl © g el wlie &t
el # URadT 1 g Pl WRAR WIS B 4 e 21 59 a1 & STl o
e BT U Hew@qu iy forn, e wovawy o Safal § WReR gRI &I S 6
GAER! HIfd gaa H 35000 PRI &, STH A 7000 HRIS DI WG DI A4 T
S/ GRT AT ST %8 oY SefHdl qeb gga |

I ST & oY SR & AMA U JHE G 01 & A4E B & | 81 8
H Rod I 3w Siear gR1 Uik SIaRgie W I8 ara T 6 sgygfad ofd @ &
SR BT H0 o7 & T 20 ASEN FAIfad 2 | 99 2010-11 H HATA gRT $ol 2524
FRS & HU AR BT ¢ I | a9 2011-12 H A A KR TP Pl 1670 IS W0 &
SR fRy g E | T B AST A S SIAR IGIY AN DI MARIHAT B AII-A1 I TRA
B B oy Al 3ier Sl Bl v &R & wraer fby §e ey |

TP 3R A TWHR 30 T & SUMA & FHear & foy Aomm a1 & &, AfeT
3R FIA & AHd AdTeld &g 0T qoT A1 H IUA &1 Al W@ © | T8 W G H M
g 6 =0T ded & UTAN HIB! oid FHY db K0T A T8 BT I © |

T B WHR W AW 2 P srggfea Sfy/seenfa 9 & el gRr "y o 8

SETH TG 39 IURI/FTARA BT I AR & AR GATE A H HU GHI-HHT D

T U] HRATT ST |
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(iii) Need to provide adequate Guar (cluster bean) seeds at concessional rates
to farmers in Rajasthan

$it Mt fE e (IowHe) @ IR H AR $ PR Wil 988 WR W BNl 2 | A
fUse HTH I W AR BT IR eI 30,000/~ . UM fFacad A FWR el T § 3R @R
IIOR W A & AT 3G M &AM b qIe g9 A TR (B @R 1 g b e
S & oY [Pl Pl 9gd 981 DI SHR IS WG] TS SAifh Ueb TR (BT Bl &
D TER § | A AV AR W AN & b a8 AR B §9 B HrHEal § 9N ge bR 39

ThE B B Ifed USaR FHATad HR fFAE B g9 B HH B |
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(iv) Need to protect the interests of retail dairy businessmen in the proposed
Food Security, Bill 2011

2 IES Sy, (Sooid):  Wrer el A 2011 F AU a1 & HA 8 $B BT B,
arft fireer fadil wer yew 5w & el @Al 3 g3 ve smed e R s fAdus w
JAfdaR B o e fhar 8 | S 31Ul FRRAT A A BRI gY qar b g9 faggs
H SAMEN! { BT B dTall DI SHA NDINAT & FI & A H 8 AR DHIAT 80T Ry
IfS SRl & B A AT B SR T IR AU & gR g3 TS B TS Al a1 AN @M
GRET SMABR & HAEIH F AT THAT IodIdpR AR I LM B | T ATHAM a¥ied o
arieus Bl | U R H Bier Al sl T8 BR Ui | U T8 8 {6 g9 fagus |
HIE T8l § Afh DI B J1 Wee B A b AfRGR A9 7 R Wb | 39 fAegs
H IAD JhRUT W A-37eN qUs HaiRd BT @12y | Id H WTel JANTLINST §RT Wel Bl
SR BT o T @rer GREn I @ aR1 48 &1 wel @l fhAr S @ % | §9
R T ITer GHrgad fear S =gy |

TG Y ATl B Th A e afdd w@e e e w2 | e
TR H BRI B dE | SRt € 1 san e afed wEl 9 dg S | U9 W $8
Ahs oflcy q@ 991 ald a9 bR Uil 9 W©IF & wEa H Aol ddned g
fSremd & raRen &9 &R W | 39 IR § STl driard 9gd e 7 fed
AT AR BT {l Uh Al el | G US| gAY BRTS Bridrgl oAt H bl
SY| <% & e | 37 SaTeRvl § b 3feq el Ua &R dlel B @l 37q9d & 3R
W P AR g9 W gad AfAFEH § 39a Bl RIBGTR B gY e sffard &
o M 2 1 U H 3re iR eranfiEl o siikaw & WA 81 Srg | R Ok g g S
MY S SRR H EH TAS AT a8 a1 ¥ F T[T A1 fHemT & ST & I B1g Ryfaen
T B |3 W, # e R =@ & 59 fAgue H S & ARl Bl e BRd g¢
SR d2dl WR AR fBar Sy |
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(v)  Need to take steps to reconstruct the National Highway No. 744
at Ezhukon, Kerala to avoid serious road accidents
due to its high elevation
SHRI KODIKKUNNIL SURESH (MAVELIKKARA): The Kollam-
Thirumangala National Highway No 744 (previously 208) which connects
Kerala and Tamil Nadu has been witnessing serious road accidents resulting in
death and injury to innocent people. The rate of accidents is increasing with
each passing day. Most of these accidents happen at Ezhukon junction. The
main reason is that the National Highway at Ezhukon has been built at a
considerable height. Shops, temples, Government offices and educational
institutions are located at both sides of the National Highway. The local people
have to cross the National Highway for their day to day work. At the same
time, traffic along the highway is very heavy. The highway is one of the main
arteries through which commodities from Tamil Nadu enter the State. Heavy
vehicles laden with consignment form bulk of the traffic. Vehicles ply on this
road at a very high speed. A person coming from one side of the road cannot
spot the approaching vehicles. Hence, fatal accidents happen on this stretch.
There has been a long pending demand from the local people to reduce
the height of this National Highway by reconstructing it. But sadly, the
National Highway Authority of India has not taken any step in this regard.
Every time, an accident happens here, the traffic is held up for hours together.
People are agitated at the callous behavior of the concerned authorities and
have held demonstrations to press for their demand.
I, therefore, request the Union Government to take urgent steps to
reconstruct the road and reduce its height in Ezhukon town taking the

interests of the people in view.

69
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(vi) Need to undertake development of areas under Karauli-Dholpur
Parliamentary Constituency in Rajasthan

N RaerSt are Rar (Pl diaR): T FHET & FR-HiaqR (o) &1 80 wierd
e s vd fUwsl & € | U8 &7 SI-UW Ud YEad UK S &4 & | 3 A7 w® I
WEHR 7 IS B 460 HIS A DI 981 al & foIg AT IHR I8 T HHAId U,
186/4Ts (TAU) TIUasSl/Ucie/2008-09/620-623 f&dfd 25.5.11 gRT woil off | 4t /i1 8 &
AETS Aroide a9l IR S Yolae & A | AT S91R &g SRR W hic H ST
&3 # faer dv sl f6 arfio e @3 9Rd AR © AW uF . Th.
11011/55/2011-SI3MS3MR (T 3R S ey ) faih 31.1.2012 & 8 FqRifia fobar

2 | ST WBHR A U (0T U HHG TH/185/41 § TH /AT UH 3M1/2008-2009/5884-88
fadi® 3.2.2012 & T&d JAPATT SFT Uroige W & oy |fy@ (Irern) @l o+l Heafd
aoft 8 |

T &5 WHR 9 ARG T 6 39 S UIoiae B gad@rs ol qol IR Wihd DY
R AY I9Ey &3 &1 Gl S & I R A IS 4D |
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(vii) Need to construct overbridges on level crossings and repair National
Highway Nos. 26 and 86 passing through Sagar in Madhya Pradesh

M s R (AFR): 7200y & AR A9ET &5 I BR[Ok dTel IS ISR HHID
86 Td 26 TX <8 W &I 8 MY & | fUsd 6 W18 § AR UM &1 & § | gHcAsil
H Py AN D G B gD & | A AN HHID 86 H HBIAT A 80 fhariier SRIgR
J® & g4 7 ffaer omifya @t wE oft | wg Ffda Wiea 78 & | A Yol
BN W 3R fasr o &1 ff [fder & gt 8, Wy WPl Jeq T8 &1 o & © |
SIgfh IS ST $HHID 86 Td AT 26 & [HATU/ARFAT doAT HBRIAT XAd BT W
3R fasr fafor fopg S @t orfay saegesar 2 |
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(viii) Need to institute an enquiry into the irregularities in Mahatma Gandhi
National Rural Employment Guarantee Scheme in Mangaldoi Parliamentary
Constituency, Assam

SHRI RAMEN DEKA (MANGALDOI): Mahatma Gandhi National Rural
Employment Guarantee Scheme (MGNERGS) was introduced with the idea to
give jobs to rural people & to develop micro level projects. Basically the funds of
MGNERGS should be used to develop rural roads of remote villages, cleaning of
old pond, aforestation, small krishi bump, etc.

But MGNRES funds are not utilized properly in Kamrup District specially
Kamalpur L.A.C. & Rangiya L.A.C. which is under my Parliamentary
constituency Mangaladoi in Assam. There was a large scale irregularities in
MGNREGS and other centrally sponsored schemes in D.R.D.A Nalbari. A C.B.I.
inquiry was instituted few years back. I want to know from the Government, the
progress of the case 1.e., whether charge sheets has been drawn or not?

In view of this I urge upon Hon'ble Minister to give more teeth to Members
of Parliament (Lok Sabha) to select the projects & monitoring the proper
utilization of funds.

I urge upon the Hon'ble Minister of Rural Development to institute an
enquiry by the Central Govt. officials of the Rural Development department in
Nalbari District, Kamalpur L.A.C. & Rangiya L.A.C. under Kamrup(R).
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(ix) Need to set up a Trauma Centre on N.H. No. 15 at Sanchore in Jalore
district, Rajasthan

3t IToN TH. T (STEiR): IS ISME 15 TR RUG AR SUES B Hol ST 4T
IR AR & | QAR U Blg YRilscd S & | PIg fad U1 T80 99 I8l geed 7 afed &l
T QMETE B & HRUT TR GHeATRN @ W& ded off & T | wAS Bl gHed & 919
SR AT ATAR of ST TSl 2 SR BIo 00 & Sl 8 | &g aR =9l /6l dl 9y
R H B 2 | I SN W ISR AHT I bR 250 [H0H0 T Dls |l gHT Hex
e g |

BT3d TR 3T fa7 & I 816l § grIell &l T Hex & 9Td H 31T YBR Bl USdl
21 W H P IR I IH Fell Ol ¥ | B3 WR 9 W A Bl AW B @ g Tl
TR ST HeR B v HREm S |

(x) Need to prevent erosion of agricultural land caused by Chambal river in
Bhind, Morena and Sheopur in Madhya Pradesh

A srea anfa (f):  wewr uew & five, {1, WR 4 =9l 98 & RO Y & Hera &
S T I BN Y 1 FHed Bar 81 99 B gdi| B ARAT | AT By WRHR A R
g 5 39 99a a3 & fram & S (GR) 9 & Fer J AS TG BIE Ao 98 S
oy foam e <8 9 |
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(xi) Need to provide stoppage of North East Express (Train No.
12505/12506), Seemanchal Express (Train No. 12487/12488) and Dadar
Express (Train No. 15646/15647) at Karagola Station under East Central
Railway in Bihar

M e poR =t (FfeER): o 8 (6 qd 7oy Yerd Siid dreriar gifife gieeai
H T FE@qul VeTd WA & | IR Neld WA D GHIY HeRdd, FeHIqR g qqard &1 U
AT wE@qUl ARIA & | [ I FBIGR YT FHUT & QR HESRAel deHIgR H yary fhd o |
o & A= el & R Qe & ol Sa Wid WR digied &g o & | s #7eas
WA XA HAT AR MU © b I AT & SMArEA Dl GiAen BT A H [ §Y
ot R uRerferd misAr SR T § U (12505-12506), WA UaEHd (12487-

12488) Td TR URINA (15646-15647) BT TEId HIGRIAT o9 TR fHar Sy |

(xii) Need to revive the unit of Hindustan Fertilizer Corporation Limited at
Durgapur, West Bengal

SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): The Urea producing plant
of Hindustan Fertilizer Corporation Ltd situated at Durgapur in West Bengal was
closed down during the year 2000 & 2003. There is a growing demand of urea all
over the country. Time testing exercises for revival of the closed unit have been
made for the last 2 years, with no result. Hence I urge upon the Government to

revive the Durgapur unit of HFCL.
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(xiii)Need to release full entitlement of Backward Regions Grant Fund to
Boudh district in Odisha

SHRI RUDRAMADHAB RAY (KANDHAMAL): The Backward Regions Grant
Fund (BRGF) is a central scheme that has been launched since 2006-07. The
Government of India have identified the backward districts all over the country
and granted extra funds for development of the backward districts. In Odisha
nineteen districts have been identified under this scheme since the inception of the
scheme. As per guidelines, the funds are released by Government of India after the
receipt of Annual Action Plans. The Government of Odisha have received BRGF
of Rs. 302.43 crore towards Annual District Plan 2010-11 from the Ministry of
Panchayati Raj, Government of India for all 19 districts under BRGF. All the
districts except Boudh have received its full entitlement for 2010-11.

Hence, I urge upon the Government of India to please release full

entitlement of BRGF 2010-11 for Boudh district in Odisha.
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(xiv) Need to provide four attempts to SC, ST & OBC students in the

proposed Indian Science Engineering Eligibility Test to be conducted from
2013

DR. P. VENUGOPAL (TIRUVALLUR): It is learnt that Indian Science
Engineering Eligibility Test (ISEET) will replace the IIT Joint Entrance
Examination (JEE) and the All India Engineering Entrance Examination (AIEEE)
in 2013. Over 17 lakh students are likely to appear in the proposed ISEET
examination. Since this examination is the door to country’s premier science and
engineering institutions, it is important that students belonging to weaker sections
are provided a fair chance. Recently the Joint Admission Board of IITs has
rejected a proposal by the Ministry of Human Resource Development for
providing more attempts to SC/ ST students. Two attempts provided for this
examination put students of weaker sections at great disadvantage. [ appeal to the
Government to provide at least four attempts to SC/ST and OBC students in the
proposed ISEET and conduct the examination twice a year so they are not

deprived of their right to study in country’s premier institutions.
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(xv) Need to start operation of flights from Cooch Behar
Airport in West Bengal

SHRI NRIPENDRA NATH ROY (COOCH BEHAR): I want to bring the
attention of this august House that in my Constituency Cooch Behar, West
Bengal, there is a full fledged Airport with all infrastructure facilities. Till 1995
this Airport was in use but after that suddenly flight facility was stopped. In the
last so many years Hon'ble Members of Parliament of North Bengal are
continuously requesting to start flight operations from Cooch Behar Airport but
even after spending crores of rupees in the last 3-4 years this Airport has not been
made operational. Here I want to mention you that all the districts of North
Bengal are economically backward districts and to boost the economy here it is
very necessary that the Cooch Behar Airport should be made operational at the
earliest and also this Airport is very important from the point of view of our
Defence. Further, I want to mention here that in August - September, 2011, the
Airport was made operational for 1 to 2 days, but again it was shut down. I,
therefore, request the Hon'ble Minister to take immediate steps so the Airport at

Cooch Behar, West Bengal should be made operational within this year only.
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14.10 hrs

DEMANDS FOR GRANTS (GENERAL), 2012-2013
Ministry of Commerce and Industry

MR. CHAIRMAN: The House will now take up discussion and voting on Demand
Nos.11 and 12 relating to the Ministry of Commerce and Industry.

Hon. Members present in the House whose cut motions to the Demands for
Grants have been circulated may, if they desire to move their cut motions, send
slips to the Table within 15 minutes indicating the serial numbers of the cut
motions they would like to move. Only those cut motions, slips in respect of which
are received at the Table within the stipulated time, will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will be
put up on the Notice Board shortly thereafter. In case any Member finds any
discrepancy in the list, he may kindly bring it to the notice of the Officer at the
Table immediately.

The Demands Nos. 11 and 12 will be discussed till 6 p.m. As the Members
are already aware, guillotine will take place at 6 p.m.

Motion moved:

“That the respective sums not exceeding the amounts on Revenue
Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to complete the sums necessary to
defray the charges that will come in course of payment during the
year ending the 31* day of March, 2013, in respect of the heads of
Demands entered in the Second column thereof against Demand Nos.
11 and 12 relating to the Ministry of Commerce and Industry. ”

SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Sir, give me permission to

speak from here.



03.05.2012 79

MR. CHAIRMAN: Do you want to change your seat?

SK. SAIDUL HAQUE: I wanted your permission to speak from here.

MR. CHAIRMAN: Please continue. You are permitted.

SK. SAIDUL HAQUE : Chairman, Sir, thank you for giving me permission to
speak on the Demands for Grants of the Ministry of Commerce and Industry.

The Department of Commerce and Department of Industrial Policy and
Promotion are the two main Departments of the Ministry. One is responsible for
the regulation, development and promotion of international trade, formulation,
implementation and monitoring of foreign trade policy. The Department of
Industrial Policy and Promotion is responsible for formulation, implementation of
industrial policy and approval and facilitation of the Foreign Direct Investment
Policy.

If we look at the Budget allocation we see that in the case of Department of
Commerce, allocation in Rs. 5023 crore which has declined up to 23 per cent
compared to the last year Budget allocation and 12 percent increase compared to
the Revised Estimate. But, here we see that nine per cent deduction is for export
promotion and quality control, eight per cent deduction is for plantations, whereas
281 per cent increase is for free trade and Special Economic Zone. This shows the
Government’s attitude to give emphasise on sectors like free trade and Special
Economic Zone.

In the DIPP Budget, it is Rs. 1567 crore, which is more than 10 per cent
increase compared to last year and 21 per cent increase compared to last year’s
Revised Budget. Here also, we see that 70 per cent has been deduction for
backward area development. But, what is the matter of concern - the hon. Minister
should look into it - that whatever allocation is done, that is not spent in a time-
bound manner. So, the utilization of fund is a matter of concern and that should be
looked into.

If we look at the export performance, the trade deficit is 185 billion US
Dollar, which is 9.9 per cent of the GDP. Total exports for 2011-12 were 303
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billion US Dollar, which is 16 per cent of the GDP and import is 488 billion US
Dollar, which is 26 per cent of the GDP. So, the trade deficit is gradually
increasing. The share of India in the world’s GDP is 5.7 per cent whereas the share
in world’s export is just 1.9 per cent. Current Account deficit is four per cent for
the period April to December 2011. We need to remember that it is all time high.
The Hon. Minister and the Ministry are thinking to double India’s share in the
global trade. But, we need to remember that the global trade is likely to grow 62
trillion US Dollar by 2020. And, to achieve the four per cent share, as is envisaged,
it transpires that our EXIM trade should increase to 2480 billion US Dollar from
present 303 billion US Dollar.w can this be achieved? What are the strategies
for it? This should be elaborated and told by the Ministry.

One more point is to be noted here. High volatility in the exchange rate is
creating uncertainty in exports and adversely affecting this sector with high
intensity. So, the Ministry should take up the matter with the Reserve Bank of
India, and also with the Ministry of Finance.

Now, in order to capture the true picture of the state of exports, the Ministry
should examine it in terms of quantity and not in terms of value only. It is because
quantitative export is one of the important basis for employment generation in the
country.

Now, to create share in the world trade, in addition to creating
infrastructure, it is also equally important to extend support to the Micro, Small
and Medium Enterprises (MSME) because this sector creates a lot of employment
opportunities. So, the Ministry should come forward, particularly, in view of
global trade slowdown. The MSME exports should be encouraged and motivated
with necessary support.

Another cause of concern is the decrease in exports of handlooms,
handicrafts and carpets, particularly, handicrafts and handmade carpets, which are
labour intensive. Any decline in this will have adverse effect on the labour

situation of the country. The handmade carpet sector is suffering due to imposition
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of excise duty. The same is the case with raw silk on which import duty has been
imposed. This is causing suffering to the handloom industry. So, the Ministry
should take note of this aspect also and take up the matter with Finance Ministry.

The artisan family-owned crafts cannot handle documentation and other
requirements nor can they afford excise duty. At the same time, withdrawal of the
interest subvention of 2 per cent -- that has been implemented from April this year..
should also be considered, particularly, for the handloom, handicraft, the
handmade carpet industry as also for the MSME sector.

Now, if we consider the Department of Industrial Policy and Promotion
(DIPP) budget, we see that the industrial growth has slowed down and reached a
dismal level of 4.7 per cent in October 2011. Further, it stood miserably at 1.8 per
cent in December 2011, and the cumulative growth between April and December
is just 3.6 per cent. We need to keep this factor and position in mind.

This Department has the Industrial Infrastructure Upgradation Scheme. But
what is happening there? There is list-less approach of the Department towards the
infrastructure upgradation; poor monitoring of the project management agencies;
and also failure to use the Special Purpose Vehicles (SPVs), which makes this
scheme not at all up to the desired level. Therefore, the Ministry should look into
this also.

Another scheme is with regard to the leather industry. This is a very
attractive industry for export having demand not only in our country, but also in
abroad. But we are disappointed to see that even the reduced allocation to the
Indian Leather Development Programme remains unspent at Rs. 52 crore. It means
that 29 per cent remains unspent. Why this kind of thing is there? It is because of
the callous handling of the sub-scheme of establishment of Leather Tanning
Complex at Nellore. This is also a matter of great concern for us.

Another point is regarding the Common Effluent Treatment Plants (CETP),
which should be installed in every major leather-exporting Industry. The Standing
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Committee has also recommended for it, but this has not been implemented. This
1s, particularly, necessary in the leather sector for protection of the environment.

This Ministry has also established the National Institute of Design at
Ahmedabad, but in order to make it self-reliant they have increased the fees. But
this might hamper the interest of deserving and meritorious students belonging to
the weaker sections.Eme Ministry should look into it. Another proposal which
the Ministry or the Department like is that NID should be set up in Assam, Andhra
Pradesh, Madhya Pradesh and Haryana under PPP model. But nobody is
approaching and, therefore, the Ministry or the Department should look into it.

Another scheme is the Delhi-Mumbai Industrial Corridor. That is a good
project. It will open a new horizon in the field of industrial development. But due
to lack of proper monitoring, and if its completion is not done timely, then the
purpose will not serve. On the lines of Delhi-Mumbai Industrial Corridor, I would
request the Ministry to think about the establishment of Delhi-Kolkata Industrial
Corridor. That issue should be looked into.

Another point is about the Tariff Commission. The Tariff Commission has
a mandate to evolve an overall tariff structure keeping in view the interests of
producer, traders and consumers. What role is being played by the Tariff
Commission? It has no real accountability. The Minister should look into it. It
should have been restructured. This issue has been raised a number of times and it
was also mentioned by the Standing Committee. However, that has not been done.
A lot of money is being given under the Non-Plan head. That is nothing but a kind
of a drain on the treasury.

Coming to the National Productivity Councils, we see that they themselves
have become Non-Productive Councils in terms of their role and mandate. What is
needed is to reinvent NPC to make it engage with the industry providing
consultancy and training. That is to be done by these National Productivity

Councils.
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There is another scheme for investment promotion. It is a good move to
make ‘Electronic Business’ a successful project. But the hardware and the system
software is not available in this scheme for investment promotion.

Another important thing is the setting up of National Investment and
Manufacturing Zones (NIMZ) under the National Manufacturing Policy. But only
one crore of rupees have been given as a token amount. The Ministry should
immediately take up this matter with the Planning Commission to give a boost to
this kind of a scheme.

Now, let us look at the Foreign Direct Investment policy and Foreign Trade
Negotiations like FTA. The Ministry is in favour of allowing 100 per cent FDI in
retail, but this House has stopped that move. Again, the Ministry is trying to
implement that. I would request the hon. Minister not to do so because that will
displace a large number of jobs.

The Ministry is in favour of FDI in pharmaceuticals. Already seven Indian
pharmaceutical companies have been taken over by the foreign multinationals.
What is the result? The result is that the prices of life-saving drugs have gone out
of control of the common people. Those multinationals who have captured these
seven big Indian domestic companies have switched over to branded medicines
and they are fixing their prices on their own. Now, on the basis of Arun Maira
Committee report, the Ministry is thinking that there will be no direct take over in
the brown field. It should be through a compulsory licensing. In case of Greenfield,
they might allow 100 FDI. But I would request the hon. Minister not to do so.
Rather what we should do 1is that we should encourage our domestic
pharmaceutical industry because a number of people, particularly the poor and the
middle-income group people, are all on dependent on these domestic drugs. That
should be promoted without inviting the foreign multinationals in the
pharmaceutical sector.

The Ministry has also taken an initiative for major development in bilateral

and regional trade engagement. The Ministry has already signed India-ASEAN
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Trade in Goods Agreement. But what is its impact? I would like to know whether
that 1s damaging the domestic farmers and cultivators, particularly in the case of
ASEAN Agreement. The Kerala farmers are suffering a lot. The Ministry should
look into it.

The Ministry is going forward for a Free Trade Agreement. We already
have a Free Trade Agreement with Thailand. We are going to do have that with
the European Union and then with Japan.EJt what will be the impact? Hon.
Minister must know that it is the present western countries which are pushing our
Government to go beyond the TRIPS. They are asking for TRIPS plus that means
they are demanding for data exclusivity. So, if we surrender to their demand and
by signing the Free Trade Agreement, then that will hamper our domestic industry.
That should be looked into very seriously.

Now, I want to speak about domestic market. The corporates are
overwhelmingly dominating and they are controlling the prices. The corporate
houses are making carterlisation in some industries. Therefore, the prices are
going very high.

There is Competition Commission of India. But what role it plays? It
should play its role properly in the case of controlling the market. It should not be
given into the hands of the corporates. The Minister should look into it.

Now, coming to the Department of Commerce, one important scheme is
ASIDE (Assistance to States for Development of Infrastructure and other allied
activities). But the funds available to the State Governments are not sufficient
which is becoming a constraint on creation of required infrastructure for exports in
the States. The Department should thrash out many pending issues with the State
Government and the Ministry should also see that if there remains unspent
allocations to the States that need not the lapsed and that should be carried forward
for utilisation in future for developing export infrastructure of the States.

Now, Foreign Trade Policy has notified many towns of export excellence.

But no substantive benefit is available for such towns. The Department should
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consider for allocation of 25 per cent funds under the ASIDE Scheme for
providing infrastructure support to these towns.

Another important factor is about the SEZ I have already told that the
Government is laying much emphasis on Special Economic Zone. But what is the
outcome from the SEZ? What is happening to the land which is acquired. Already
389 places were notified for SEZ but 154 SEZs have become operational. In some
places, land was acquired for establishing SEZ but instead of establishing that, real
estate business has prospered in the guise of this Special Economic Zone. And the
very rich nutrient and fertile land of farmers is being diverted without bringing
real development in terms of establishment in the industrial units. This belies the
employment prospects and opportunities for the people of that area who were
promised a job for giving their land. That should be looked into very seriously.

Another important scheme is the Market Access Initiative scheme to act as
a catalyst to promote India as Export Promotions Zone on a sustained basis. But
what we see is that concern over the pattern of expenditure under the scheme as
29" February, 2012 was only Rs. 120 crore. The allocation was Rs. 150 Crore. In
the March end, there was an expenditure of Rs. 20 crore. The Ministry should look
into it. Why was there an expenditure only at the end of March?

My next point is Market Development Assistance Scheme which aims to
facilitate stimulus and diversify the country’s export trade. Here also, hon.
Minister must see that only 29 crore was spent till 15™ March. That means just 58
percent was spent. Why this has happened? That should also be looked into by the
hon. Minister.

Another thing is the APEDA(Agricultural and Processed Food Products
Export Development Authority). It needs an enhancement because it is playing a
crucial role, particularly, in the multi-dimensional activities towards export in
agro-products and processed food products. So, assistance for efforts towards
better research and development of agro-products must be given. At the same time,

hon. Minister should look into the progress of expenditure. Rs. 180 crore was
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allocated for the year 2011-12. Out of Rs. 55 crore for disbursement as Grants-in
—aid, APEDA could spend only about Rs. 20 crore. Why is this delay in spending?

Efforts should be made by the Department for establishing in various
organic certification system. This is because the organic product has much demand
in the outer market and agreement should be made with other countries like
Canada, Japan and Taiwan with whom we have already made this kind of
agreements. Now, in the next phase, we should take up with Latin America, Africa
and CIS countries. E

Before going to the plantation sector, I would like to tell something about
the mining sector and particularly the Minerals and Metals Trading Corporation
(MMTC). There is a State Trading Corporation. The MMTC was created in 1963
from STC. Now what do we see there? This MMTC is responsible for export of
minerals and ores and import of non-ferrous metals. Now, iron ore is the wealth of
our future generations. Our endeavour should be to attain the technology to add
value to the mineral resources and export the finished products. Till the time, the
necessary advances are made, the mining of our iron ore and other scarce
resources may be limited to our domestic requirement. The question is as to why
no efforts have been made to access the technology to process and value-add the
iron ore fines whereas countries like China have been doing the same for some
few years. That should be looked into. So far that has not been done. I would
request the hon. Minister to ban the export of iron ore. In case of MMTC, after
merger of MITCO in 1996, there is a MICA division. But, no wage revision has
been done for those employees after 1987. They are working like other workers of
the MMTC doing the same kind of job but getting less salary.
MR. CHAIRMAN: Please conclude. You have been given enough time.
SK. SAIDUL HAQUE : I would take two minutes.

Now talking about the plantation sector, the Department is looking after tea,
coffee, cashew, tobacco. What do we see in the case of plantation? The

Department should come with a full-fledged scheme to help the small growers like
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the earlier attempts but not in patches. According to the Department, the Tea
Board has got 89.484 registered small growers. But the number is much more. The
Ministry should come forward to make a survey of how many small growers in
this sector are there. The SPTE scheme should be properly revisited and utilized
for the development of tea. Tea should also be declared as a National Drink. The
Ministry should take up the matter with the Planning Commission.

Coming to coffee, this coffee sector is suffering in many ways. The Coffee
Board should come forward. They are not able to utilize 25 per cent of their
allocation. Benefits of plantation scheme should be extended to cooperatives also.
The Ministry should modify the scheme for coffee development. There is an
urgent need to develop coffee harvesting machines designed to local conditions
along with the development of plantation of model, congenial mechanisms.

About the spices sector, there is the slow growth of spices production in
India. We are really facing a great challenge from the ASEAN region specially
from Vietnam for pepper and cardamom. If the Spices Board is not thinking about
the re-plantation of pepper and cardamom in collaboration with the Ministry of
Agriculture, we will be in a great danger particularly in the case of spices sector.

In cashew sector, in fact, the Cashew Export Promotion Council (CEPC) is
not playing the proper role. There is so much demand to form a Cashew Board.
The matter is pending with the Planning Commission. The Ministry should come
forward to form a Cashew Board for the development of the cashew industry.

In the case of rubber, proper training to growers is not given from the
Rubber Board. So, improved method of planting cultivation and spraying,
harvesting all should be done by this Board.

About the Tobacco Board, the activities of the Board are restricted to
promotion and marketing of the Virginia Tobacco only. The Board should perform
the functions of export promotion in respect of all varieties of tobacco.

MR. CHAIRMAN: Please conclude. I am going to call the next Member.
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SK. SAIDUL HAQUE: I am initiating the debate Sir, kindly give me two minutes
more .

In case of Plantation sector, the Indian plantation sector is faced with
problems of declining productivity, high cost of production and deteriorating of
quality on account of the aging bush. So, re-plantation and rejuvenation
particularly in case of tea and coffee is the urgent need of the day because these
two sectors are suffering the most.nety per cent of the growers are small
growers. So, the Ministry should have an overwhelming, overarching and
comprehensive plan for development of these sectors.

My next point is about trade and commerce in the North East. This
senriched region should be encouraged with export possibilities.

MR. CHAIRMAN: Make it your last point now, please.
SK. SAIDUL HAQUE : Development of the North-East should be strengthened.

There are 14 Export Promotion Councils in the country. Where are they
located? Four are located in Mumbai, four in New Delhi, three in Kolkata, one in
Chennai, one in Hyderabad, and one in Kochi. Why are the other capital cities
deprived of these Councils? More Export Promotion Councils should be
established by the Ministry, if the Government wishes to enhance export
promotion under the foreign trade policy.

Indian Trade Promotion Organisation organizes international trade fairs.
Many of us have seen the International Trade Fair in the Pragati Maidan. But that
kind of international trade fairs should be organized not only in Delhi but also in
other cities with full cooperation and help of the Ministry and State Governments.

Director General of Supplies and Disposal is another important point. We
are bound to make procurement in the Government through the DGS&D. But the
DGS&D is to be streamlined.

MR. CHAIRMAN: Please, wind up now. You have made too many points.
SK. SAIDUL HAQUE: There are 16 new schemes of this Ministry. But what we
need is that EDI connectivity should be accorded with priority and the Ministry
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should take up with Planning Commission so that these 16 schemes are properly
implemented.

With these words, I conclude.

CUT MOTIONS
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DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Mr. Chairman, I think
it 1s vital for us to understand the role of commerce and industry in charting
India’s economic destiny. The fact is that we all know our overwhelming objective
as a country is to pull our people out of poverty, to help India grow and develop,
to enhance the opportunities and chances available to the Indian people. And for
this frankly we need, India is required, to engage economically with the rest of the
world, which is what commerce is. And at the same time we have to enhance our
industrial production, we have to employ more people in industry, and that is the
other half of the Ministry we are discussing today. So, I think it is very important
that we see how fundamental the work of the Ministry of Commerce and Industry
is to the development of the future and the destiny of our country.

If we look at commerce first, we have to admit that at one time we were
somewhat protectionist. This was a legacy of our nationalist movement. We knew
the British East India Company had come to trade and stayed on to rule. And so,
we were suspicious initially of foreign trade. We put up the protectionist barriers.
We went down from about 2.6 percent of global trade in 1997 to 0.2 per cent in
1991. But with the opening up of our economy in 1991, the pace of liberalization
and globalization, we were able to see a very interesting change in the picture. In
the 1990s and the first part of the last decade, the world economy and world trade
grew at an unprecedented pace, a pace unprecedented in human history. And this
created favourable conditions, external conditions, for our own country’s
growth .We enhanced our trade relations, we climbed back up towards two per
cent of global trade, we continue to climb, and the increase in our foreign trade has
been fundamental to our improved rates of growth as an economy in India in the
last few years.

But at the same time if we have to look at the context since 2008, the world
has been plunged into the worst financial and economic crisis since the great

depression of the 1930s. We have weathered it well. There are many reasons and |
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do not want to go into them in great detail. But we did certainly have wise fiscal
policies conducted by our Reserve Bank of India. We had a stimulus package by
the UPA Government amounting to some three per cent of GDP, if we take the
three stimulus packages together. Our manufacturing exports went down as
everybody’s did during the recession. But our services exports went up. And it is
also true that about 80 per cent of our GDP growth frankly depends on the
domestic sector, on Indians producing goods and services for other Indians. And
that was sustained as well.

As I had mentioned in this House before, the extraordinary level of
remittances from our hardworking NRIs abroad continue to go up and that again
has been a strength for us. But, we have to acknowledge that even if we have
weathered this recession, the external environment is no longer so propitious for
our growth. developed world is still reeling under the crisis — 44.5 million jobs
were lost, just in the OECD countries. The purchasing power of these economies
is therefore down and they are less able to purchase our goods.

Take one example of India’s trade share with Europe and America. In
2000-01, it was 42.5 per cent. Today in 2011-12, it has gone down to 30.8 per cent.
Why? It is because they do not have the resources to buy our goods. This is
something that we have to understand. There was a decline at one point and our
hon. Minister would remember this. When he became the Minister, in the
preceding year, from mid-2008-09, there had been a decline of 39.6 per cent in
India’s exports. This is the climate in which our Ministry of Commerce and
Industry is facing the challenge of growth in our foreign trade.

They have adopted a multi-pronged strategy, providing a stable policy
regime, adopting conscious market diversification and providing additional
support to the sectors that have been badly hit by global recession. There has been
an Integrated Foreign Trade Policy for the first time, a policy initiative to double
the exports and trade share by 2014. As against the first target of 200 billion
dollars by 2010-11, we achieved 246 billion dollars in exports. The target for the
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last fiscal year, if you look at last year’s report, it was 300 billion dollars. In fact,
we, as a country, achieved 303 billion dollars. So, I must congratulate the Minister
and the Ministry for having been able to consistently exceed the targets that they
have set. However, it is also true, and I must admit this, as was said by the
Opposition Member who spoke, that our imports have increased to 488 billion
dollars, which has given us the highest ever trade deficit of 185 billion dollars. But
this 1s due mainly to the near-doubling of the international price of crude oil. The
Opposition could not control that; we could not control it; it rose, on an average,
from about 65 dollars a barrel in 2010 to 115 dollars a barrel in 2011. There was
also a rise in the price of gold, which we continue to import in vast quantities; I am
sure, our ladies are partly accountable for this. Some 62 billion dollars of gold was
imported. All of this inevitably will have an impact on our import-export balance.
Even the prices of commodities like pulses and edible oils have gone up. We have
to import them for our people.

The only solution is what the Minister is recommending, which is that to
cut back on the deficit, we have to improve our exports. The Ministry has
envisaged a target of 500 billion dollars by 2014. We have to admit that it would
not be possible unless Indian exporters enter new markets and expand along the
product value chain. I mentioned that the US and the European markets are now
about 30 per cent of our Indian exports. We have to be able to deal with their
financial downturn. The established markets are no longer as friendly as they were,
to us. Our exporters not only need to be encouraged to retain their market share,
but they also have to add and expand their value added products.

The Government has stepped in; and I must commend the Ministry for this.
Indian exporters have been given new incentives, to explore new markets, through
what is called the Focused Market Scheme, and to export specific products
through the Focused Product Scheme. The market-linked Focused Product Scheme
incentivises the exporters to place specific products in specific markets. Now, they

have diversified export into 41 new markets, mainly in Latin America and Africa,
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which were relatively unexplored territories before. I hope that the Minister shall
retain this scheme in the upcoming Foreign Trade Policy and include more
products and more markets in this scheme.

Technology is also an important factor, defining the competitiveness of our
exporters. The zero duty Export Promotion Capital Goods Scheme has helped
exporters of products such as engineering goods, textiles, pharmaceuticals, etc. as
was mentioned by the Opposition Member. They have all upgraded production
facilities under this scheme. However, the scheme expired on the 30" March this
year. Keeping in mind the Ministry’s ambitions and targets, I certainly recommend
that this scheme be further extended at least up to 2014.

If I may add, we certainly need more and not fewer, Free Trade Agreements;
I may disagree here with the Opposition Member. Concluding the long-drawn out
negotiations with the European Union, on a broad-based trade and investment
agreement and also with the Gulf Cooperation Countries on having an FTA, are
indispensable. I know that progress has been made with the Europeans. We just
received the European Parliamentary Delegation this week. The Minister speaks of
concluding this before the end of the year. Some of the problems are not from our
side. The Europeans are insisting on certain elements being mentioned in the
Agreement, that are not acceptable to a self-respecting nation. There are things
that we do ourselves and we do not need somebody else to put them into a Trade
Agreement. E I am sure that Europe will see reason as we continue to negotiate
effectively.

I think we clearly need more assertive diplomatic action on non-tariff
barriers in certain markets which are preventing Indian export. Let me take China
as an example. China has been mentioned by others, but not in this debate.

The India-China bilateral trade has hit a record 73.9 billion dollars last year.
But the ballooning trade deficit in Beijing’s favour has risen to over 27 billion
dollars. While India’s exports to China went up over 12 per cent over the previous

year, Chinese exports to India crossed 23.5 per cent reaching 50 billion dollars
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which is a staggering growth over 2010. They are welcome to export to us but our
trade deficit is growing and can only be reduced if our exporters are able to sell
more to that country. Access for Indian IT goods in Services, pharmaceuticals and
other products remain severely restricted. 1 call upon the Minister and the
Government to increase the urgency and determination with which it speaks to
China on this subject.

At the same time, I again disagree with the hon. Member and would like to
commend the Minister and the Government for expanding our economic
cooperation agreements looking eastward with ASEAN, and with six additional
countries going up to the Pacific Ocean. The hon. Member asked as to what is the
impact. I would like to tell him what the impact is. Exports to ASEAN are up by
30 per cent since the free trade agreement was concluded. After a similar
agreement with South Korea it is up by 38 per cent. The policy has proved its
worth and should be applauded by this House.

A new development, which has not been mentioned by the hon. Member,
has been the recent breakthrough in trade with Pakistan. I would like to commend
the Minister and the Government of India for this initiative. Pakistan has, as you
know, expanded its list of tradable items with India. Starting from a small positive
list of permitted goods, only a few goods were permitted for them to trade with us,
they have moved to a small negative list of banned goods which is exactly the
opposite approach. On our part, we have, of course, operationalised integrated
check posts at Wagah Attari Border. This will give a boost to land cargo
movement. It should create enormous trade opportunities, especially for the
border States of Punjab, Haryana and Himachal Pradesh. I hope additional posts
are opened, for example in the Hussainiwala area. For 17 years we had extended
our hands. Since the days of Prime Minister Gujral, a one-sided most favoured
nation agreement was offered by us. We gave them that status but they did not
reciprocate. Finally they have come to meet us half way. I think it is now our turn

to be helpful and we too Mr. Minister should be, perhaps, a little more generous on
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some of our non-tariff barriers and make it easier for their goods to get through
into our country.

In this context, I would like to welcome the special thrust on enhancing our
economic engagement with the SAARC countries in our neighbourhood. We have
taken major steps to strengthen the border infrastructure, including the
construction of state-of-the-art land customs facilities for easy movement of cargo
over the land. Three land customs stations have been created along the Indo-
Bangladesh border. They will be completed by the end of this year. Our
neglected North-Eastern States can also revive further with free trade across land
borders and I would really commend the Ministry on this and urge them to expand
this constructive policy.

The hon. Member mentioned the Special Economic Zones. We have 153
Special Economic Zones that are functioning, employing nearly 9 lakh people. All
these SEZs together account for less than a third of India’s exports.  But in my
view it is not true, that they are too many; I would argue they are not enough.
Formal approvals have actually been granted for setting up 583 SEZs of which
380 have been notified but only 153 are operational. Exports from the SEZs
initially did very well; 43.1 per cent growth in 2010-11, 121 per cent growth in
2009-10 but what have we seen last year? There was a growth of only 15.4 per
cent. This is disappointing and this is to my mind something to which the
Ministry has to pay attention to, perhaps not only this Ministry, because the
decline in growth has been steeper last year after the imposition of the Minimum
Alternate Tax and the Dividend Distribution Tax in the Budget of 2011-12. What
is happening is, the result of imposing more taxes. The net income tax benefit in
the SEZs is less compared to the promotional benefits like focused markets and
the focused products scheme that the Ministry of Commerce is giving to units
outside the SEZs. Consequently no new investment is happening and the units
that have already got permission are reluctant to start operations because of the

lack of enough incentives. So, I would urge the Ministry of Commerce to sit
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down with the Ministry of Finance and try and do something about this.erwise,
our SEZs are not likely to fulfil our legitimate ambitions for them. Even, exports
from the SEZs have come down as a proportion of total merchandise exports from
the country. It used to be over 30 per cent in the preceding years. Last year, it
was only 26.7 per cent. When you look at China, so much of their economic
success, has been a result of what they have been able to do through their SEZs.
At least, we should see that if others are prospering through this route, then why
we cannot do so as well. If the SEZs want to sell products in the domestic market,
they have to pay a very high duty. Maybe, we should find some flexible approach,
Mr. Minister. For example, we can allow them to cater to domestic markets on the
payment of a reasonable tax. This can also boost FDI in the SEZs. So, they could
do that. Investors are looking for access to the Indian markets and we could use
this to our advantage.

It has to be said that our transaction costs remain a problem. Transaction
costs in our economy are about seven to ten per cent of our country’s exports. It is
really an astonishing thing. Exporters and importers are spending between 13 to
18 billion dollars a year on transaction-related costs. This makes our exports
uncompetitive. Effective steps have to be taken to reduce these costs. I will read
one report in this regard. It says that the cost of exporting a container from India
is 1055 US dollars, importing to India is 1025 US dollars whereas in Singapore the
similar cost is 456 US dollars to export, 439 US dollars to import.

I know that a task force was set up by the Minister on transaction of exports.
I think that the Minister of State was in-charge of it. 1 am very pleased to see him
here. The task force identified issues across seven Ministries. | believe that the
majority of these are being implemented. So, I do want to commend both the
Ministers for their work in this regard. This task force has also recommended a
scheme for direct electronic credit of service tax refunds for exporters. I think this

will make a very positive difference.
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The hon. Member mentioned the assistance given by the Central
Government to States to develop their infrastructure. I must say that I was a bit
confused by his statement. On the one hand, he said that there is not enough
money, on the other hand he said that please do not spend their surplus balance. If
there is not enough money, then how do they have a surplus balance? Clearly,
resources are being provided to the States and the fact is that this will have a direct
impact on reducing the logistical burden and thereby reducing transaction costs.
The Government’s efforts to streamline the paper work; reduce the numbers of
separate applications and increase the use of electronic process in clearances
should be commended by this House.

In fact, in the last month, there was an excellent facility introduced to
enable banks to receive data of post payments for exporters directly on the website
of the Director-General of Foreign Trade. Now, you do not have exporters
running around to access their Bank Realisation Certificates, which are needed for
clearing export incentives and so on. They can access them online and file their
claims. I think this kind of e-governance initiative — which this House has always
stood behind — should be promoted in the future as well.

Of course, the issue of export credit is very important. The fact is that
interest subvention which is mentioned by the hon. Member, of two per cent on
rupee credit, expired in March this year. I hope that it will be extended. I would
like to request the Minister to consider this keeping in mind the credit needs of
exporters. Of course, banks are also required to reach a level of outstanding
export credit, that is, equivalent to about 12 per cent of their adjusted net bank
credit. But given how vital exports are to the growth of our economy, the share of
export credit should be enhanced. I realise that it goes beyond the remit of this
Ministry but it is worth considering.

The hon. Member has mentioned about agricultural exports. I think that we
have to accept that there is a need to improve our exports in agricultural goods in

marine products. They together accounted for about Rs. 81,600 crore in 2010-11.
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That is over 16 billion dollars. The agricultural sector of India suffers from a lower
level of commercialisation, low productivity by any global standards, weak market
orientation and the lack of infrastructure that we have all demanded be built. India
is also lagging behind in investing in the agricultural and retail sectors. So, we
need to move towards a retail supply system on the lines of Western agriculture.

There was a World Bank study on India, which showed that the average
price that the farmer receives for a typical agricultural or horticulture product is
only 12 to 15 per cent of the price that the consumer pays at the retail outlet. In
other words, when you buy your subzi at the bazaar, you are paying eight times
more than what the farmer has got for the same tomato or potato. It is a serious
problem that we have here. Trade liberalisation in agricultural sector has to be
initiated in a phased manner and the priority must first be to increase investment in
order to create a holistic solution to this sector. E

The plantation sector was also mentioned. I agree with the hon. Member
that we need to strengthen exports of rubber, spices, tea and coffee. But I would
say that the Ministry is taking the right step. So, I would actually use the same
argument in favour of the Ministry and not in criticism because it 1s an important
provider of employment and contributor to exports. Over two million people are
employed in our plantation sector. More than four million people derive their
livelihood from associated activities in the production value chain.

The fact is that there is resistance and resistance is from the developed
countries, whose agriculture is so expensive because of higher wages there, that
they subsidise their agriculture lavishly. In fact, in Europe, agricultural subsidies
are so high that they would be enough to pay for every cow in Europe to fly
business class around the world. Now, that is the kind of challenge we are facing
when we try to export agricultural products. The Ministry must support our
farmers.

Mr. Chairman, let me turn to the other half of the Ministry — Department of

Industry. Manufacturing is, obviously, on everybody’s mind. It accounts for about
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16 per cent of our GDP. I know I mentioned China a fair bit just to give you a
context, but in China, it is 34 per cent of their GDP that comes from
manufacturing. Now our Government’s objective, according to the Ministry, is to
raise it to 25 per cent by 2020. That is a tall order. But the Ministry of Commerce
and Industry is taking a number of positive steps in this direction. We must
remember that manufacturing is essential to create more jobs. Manufacturing
employs people and we all know around the world, if I can say this, that there is
nothing more dangerous than unemployed young men. If you want to look at why
our Maoists and Naxalites are picking up guns, it is because they do not have jobs
available to them. We need to create more labour-intensive opportunities for them
and that is why manufacturing is so important.

In the Demands for Grants of the Ministry, a provision of Rs. one crore has
been provided for the scheme for implementation of the National Manufacturing
Policy. This is a new thing. This whole initiative of the Minister to create a
National Manufacturing Policy must be commended. It is a model for many other
countries, certainly for many developing countries and perhaps for even some
developed ones. It aims to create 100 million jobs in our country and contribute
25 per cent, of course, to our country’s GDP in a decade.

The most important aspect of this policy is that it seems to establish the
National Investment and Manufacturing Zones and these zones will basically be
industrial townships of, at least, 5000 hectares in size with world class
infrastructure. Seven of these townships have already been notified and more are
needed. Though I must say coming from Kerala I suspect that my State will never
be able to find 5000 hectares and I hope the Ministry will consider some modest
dilusion of these numbers for the States where greater pressure on land is there as
in my case. The policy also has been able to show due respect for environmental
concerns, workers’ rights, regulatory issues and I must say that the fact that they
did the impact study before notifying these zones, was very important. I am sure

the Ministry of Environment is very happy with this.
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Another welcome development in these zones is that they are mainly on
non-agricultural land, waste land, shrub land and this means that we are not taking
this away, as the hon. Member alleged, from productive rich fertile farm land. At
the same time, the ownership is going to be with the State Government so that the
State Government should be able to acquire such lands where they exist. This
means, of course, this will be easier in Rajasthan or Madhya Pradesh than in
Kerala. That is part of life for us and we have to accept that. But that is where
these lands are more easily available.

I worry a little bit about what I call the Fatehpur Sikri problem. You
remember you built a beautiful town in Fatehpur Sikri and then discovered there
was not enough water for the people. But the Ministry of Commerce and Industry
has paid attention to this issue. They have conducted feasibility studies to ensure
there is enough water in each of these seven new townships coming up and the use
of a modern technology for this purpose is to be applauded.

The best example of this new policy, I must say, and of the new thinking,
1s the Delhi-Mumbai Industrial Corridor. India will now, thanks to this, have the
world’s largest infrastructure project in history and its spine is a 1500 kilometre
long dedicated railway freight corridor. The whole project covers 42 per cent of
India’s land mass and six States are affected. It is estimated to attract an
investment of around 90 to 100 billion dollars, that is Rs.5 lakh crore. We are
talking of something of a gigantic scale of ambition over the next 30 years. This
could employ easily three million people. On top of that, it is a 21% century
concept, it 1s green technology, eco-cities are being dreamt of, and new townships
are coming up. The Japanese Government has come up with the major funding.
When their Prime Minister was here in December, he said that Japan will
contribute 4.5 billion dollars for this. E
15.00 hrs
So, we are really looking at an extraordinary venture and I hope this House will

take an interest in the Delhi-Mumbai Industrial corridor and support it. Over the
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years ahead, it is going to be a shining star of our country’s accomplishments in
this area.

Now, the policy talks about achieving real annual growth rate of about 12
to 14 per cent in this sector. It comes at a much needed time because, let us face it,
the share of manufacturing in our country’s GDP has remained rather flat for the
last decade. In 1999-2000, it was 15.1 per cent and in 2004-05, it was 15.3 per
cent and in 2009-10, it was 16 per cent. That is pretty flat and that simply will not
do because if you look at the historical pattern, in countries that are transitioning
from overwhelming dependence on agriculture to becoming more industrial
societies, the growth has been much faster than that. Therefore, I think, we should
not criticise, as the hon. Member from the Opposition did, the Minister for his
higher target. This is a target that we must aspire to in the interest of our own
country’s future and our country’s development. We can keep setting up
investment zones and SEZs but we will not be able to achieve this target until we
really appreciate the underlying reasons for the slow growth in manufacturing.
Firstly, it is too highly resource intensive in our country. The value added after
accounting for material costs, fuel costs, royalty is less than 20 per cent of the
output value, whereas in the US it is 54 per cent, in Germany it is 33 per cent and
even China has a 29 per cent value addition. So, where material costs are rising in
our present scenario, remaining competitive is going to be a major challenge for
our exporters. This is only in the organised sector I am talking about. In the
unorganised sector, the value addition is even lower. Fuel inputs, for example, in
our country accounts for 5 to 7 per cent of the value output in India. Fuel costs so
much for us, whereas in the US it is only 2 per cent. The rising fuel prices,
consequent taxes, all these add to the problems of our industries and I am
conscious of the fact that Government is aware of these problems and is moving
forward to deal with it.

The policy, of course, as I mentioned, speaks about creating a 100 million

new jobs. Again this is so necessary because the prevailing trend in the
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manufacturing sector is the opposite. According to the National Sample Survey, an
estimated 2.7 million jobs have been lost to manufacturing. This has been mainly
in the unorganised sector. We have been growing in employment, but it has been
mainly in the services sector and frankly in the construction industry. There has
been a construction boom around the country. The total employment in
manufacturing is just short of 53 million. So, we have a huge challenge ahead of
us because 80 per cent of this 53 million is in the unorganised sector and we have
only about 11 million workers in the organised sector. Labour rigidity is a huge
problem and it is ironical that in a labour surplus society like ours we should have
this problem. This House has to bite the bullet of reforming labour laws because
our laws today protect the jobs that already exist rather than providing incentives
to create new jobs. We will have to face this sooner or later.

Another point is that wages in the organised manufacturing sector have
remained stagnant. Average growth of real output was 12.7 per cent during 2005
to 2008 whereas growth in wages was only one per cent. We need to encourage
workers to be paid better and more fairly in our industries and at the same time our
technologists and engineers should be paid at par with Managers. It is because if
you want to use high technology effectively, we need to attract technologists into
manufacturing. But I want to conclude on that point by saying that the National
Manufacturing Policy is an excellent initiative for which this House should really
commend the Minister and the Ministry and the target of growth and employment
generation is much needed. But we have to be conscious about the fact that it
would take a great deal of work, especially to attract Foreign Direct Investment
into this sector. That is why I want to talk briefly about Foreign Direct Investment
which was mentioned by the hon. Member from the Opposition.

Sir, first of all, we should applaud the Minister for simplifying and
rationalising FDI policy. In the past the investors had to go through 178 different
Press Notes, RBI guidelines and so on to figure out what the Investment Policy of

India was. Now, we have a single FDI policy document upgraded annually. I think,
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that is an excellent innovation and I would like to commend the Minister for that.
And there are other innovations like “India shows”, 11 of them have been
conducted around the world showcasing India as an investment destination in a
number of key countries. However, FDI has been coming down significantly in the
last few years plunging to 19 billion dollars in 2010-11 fiscal year, even though it
rose again to about 25 billions dollar last year. E

15.05 hrs (Shri Satpal Maharaj in the Chair)

Investors need a stable policy environment. Developments like the retroactive tax
introduced in the current budget, the General Anti-Avoidance Rule , obstacles
raised by environmental clearances which have held up major investment projects
in Orissa and elsewhere, rescinding of previously granted approvals, are all
problematic. Ad hoc policy changes like the sudden imposition of export controls
on cotton and then its withdrawal, convey confusing signals to both exporters and
investors. Sometimes it seems to outsiders that India produces more politics than
it can consume and so, sometimes we are consumed by our own politics. We
really have to understand this and support national growth and objectives and
politics should be set aside. We need to be predictable to the outside world.

India is still doing badly in the World Bank and in the World Economic
Forum’s Ease of Doing Business Reports and rankings. In fact in the World Bank
and IFC’s Report titled “Doing Business 2012”, India’s rank improved from 139
to 132. That is good but that is not good enough. We need to aim to get into the
top 50 at least if we want to attract the kind of levels of investments that we need
from around the world. This will require serious simplification of our regulatory
framework both at the Centre and the States. It is not just the Centre that makes
these policies.

I would call on the Finance Ministry to coordinate with the Ministry of
Commerce and Industry to ensure that one Department does not undermine the
good work of the other. Many of the policies here are beyond the Minister’s remit

and some things require the consent of the Opposition Parties and the Chief
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Ministers of States. Take GST for example. The mere introduction of GST will
add 1.5 per cent to India’s GDP. But as we all know, there has been some
resistance to this and I would call upon those who have been holding up the
adoption of GST and the Direct Tax Code to put the nation’s interest ahead of
political considerations.

I would also say in disagreement with the Opposition Member that it is
time for the Government to rethink its suspension of introduction of the FDI in
retail. Detailed studies in various developing countries that have gone for 100 per
cent FDI 1n retail, including China, Malaysia and Thailand, have confirmed that it
1s win-win, especially for farmers and consumers. Farmers tend to get more for
their goods and the consumers pay a lower price. ICRIER has confirmed this also.
Opposition of some States should not prevent introduction of a national policy. Let
those States which do not want it not implement it. After all, trade licences are
given by the States and not the Centre. So, if we introduce a policy and if some
State does not want to implement it, then let others go ahead in order to enhance
the livelihood of their farmers and consumers.

I would conclude this overview of our commerce and industry challenges
by saying that India needs to get not only the policy but also the politics of trade
and investment reform right. This requires continued enlargement of the political
consensus on reform. I was disappointed by some of the remarks of the previous
speaker, precisely because reform has been a consensual issue in our country
since 1991 and three different kinds of Governments have ruled. We should
actually broaden that consensus and should make adequate political efforts to
engage public opinion on this sensitive issue and that is why, this debate is so
important.

We must realize, and I say this with respect to the hon. Member, that even
jobs in India depend not only on local firms and factories, but on faraway markets
for products and services, on licences and access from foreign Governments, on an

international environment that allows free movement of goods and persons and on
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international institutions that ensure stability, in short, on the international system
that sustains our globalised world and that this Ministry is engaging with.

Today, whether you are a resident of Delhi or Dharavi, Bengaluru or
Bhatinda, whether you are from Chennai or China, it is simply not realistic to
think only in terms of your own country. Global forces press in from every
conceivable direction. People, goods and ideas cross borders and cover vast
distances with ever greater frequency, speed and ease. We are all increasingly
linked together through travel, trade, the Internet, what we watch, what we eat and
even the games we play.

In such a world, the work of the Ministry of Commerce and Industry is of
fundamental importance for all our futures because our future in India cannot be
subtracted from the rest of the globalised world. For this reason, Mr. Chairman, I
would commend the hon. Minister and I would call on the House to support the
Ministry and approve its Demands for Grants.

MR. CHAIRMAN: Those hon. Members who want to lay their written speech
may give it at the Table of the House.

Shri Nishikant Dubey.
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“The Budget was presented in the first glimmer of hope. But reality
turned out to be different. The sovereign debt crisis in the Euro-zone
intensified, political turmoil in the Middle-East injected widespread
uncertainty, crude oil prices rose, an earthquake struck Japan and the
overall gloom refused to lift.”
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3R 7 & Ueue] 39 R IRT H 2 WS I G T8l 8 3R T & IS JR-S Pl ol
Tgol Bel 99 favhre 8 SIdr &7 |7 S Bl oIl o b 3MSuwss & 99-favpie o @ g,
319 STYD! AU AHMI BUN B Y -G BT FERT o TS @1 &l THUA 19 (W Bl
aIfnTe T 3R S I8 9 fear o -

“Even as the after effects of the global crisis continue to linger in
many advanced economies, steeply rising sovereign debt in the
absence of a quick return to trend growth is making markets nervous.
Although actions by Euro-zone countries and the ECB have
stabilized the situation and calmed the market somewhat, the
underlying structural problems remain and downside risk remains
significant as manifest in the recent movements in bond yields.”
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IS UHTH o AU AU § AT G Pel b JI-SF DI HIsAS © d 19 3T DI IS
RS B HIEAS Hel TH B T FAD] R B & DR Bl dral H F-HTeme g,
3MIPT AT AMTBR THRIE B I8 & 3R AW 1 T9eR & g A 919 39 99 A

dIciehR HHE Bl RIS BRA DI HM PR W ¢l Uh ded & b < Blell M BT 37T

TG’ IE 95 AINTT © W IFD HRU AD FSReI W 1 O BT 5l 39 qoIe 4
I T @1 g1 MY GHgors Bl a1d IR B ¥ 6 235 GOl HI gleld 980 WG § DHdd
154 91 %2 & Sl 89 @l &l & 8 3R S Hioiaed 8, I7H 9 583 U HIoided & Sl (U
T H 150 PRIS B Hoided © IR ST 4 7 & 999 R 9 % ¢l e € 7 99 99 w) B
3T el I AT ATGAM? UHIASATS ST 2, Aol ATfhe = T &7 & Aol IR ST &l & i
AR B difeRl IS 981 I 2] ST o€ H Sl Th oS SWoid 81 W&l 2 $9d arX |
3MYepT HATEA AT AIE BT 8, doid A WHE & IN H IATIPB] HATI FAT Ard 8T 87 Sl
Hved RSd § 98 AR 1 S @1 © SR GaIES XC Sl 40 BUY W M A fHar e
g MO 53-54-55 B0 TR o & 2 AT RGNS TOH Sexdid doft ar o ff st
BRFT RO & 98 9 RGBT B B AT MY, I8 b edls gl offep amg fohw aRg 9
39 IRl BT SIS 3R TP Sl IR THRicHd °el &1 87 IfT SiSift & 49 #
T DY Al Holl GGTHY ST goll B I 8, Aol YIS AUATT B &, b fod Big=d o dal & 10
AR BRIS BT goic 81 11, U & el fh 14 g BHRIS BT qoIC 8l TAT| AMUHT 80 Hfererd
SN &ol § Idl T 21 AT IMMUD AT & & ¢ & wat F & argir? fhwwa Sfpfie
BT T P B (oY AMTD I Dls AT T 8 SR ASuatal &1 Rl =1 o8 @ & &
AMUD TS TEATTHCS TAl-STSH ?f?‘s"r%‘ arft 99 FRA gU el 6 onft smduash @

SIS B & B
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U 918 13 IS Jaed & IR H e dTedl g Bl B R ETeld 87 Dl 3]
3MUhT Hlel TISLH &l PR UT &1 © 3R AP FHIC HRAT § 8l Al a1 IR @S I
AT B T E, BT B T8 BN T Fae BT T B 27 e YN 40-50 TR TR
T @1 2 3R 37T WhiE daer 48 Bl W dAdeR BT W T B 8, Pad 40-50 WIHC W
T & Bl SAFIRIS &1 WY T8 8T 2l U 99T o 914 BE $9 TR Fdc v fAerdr o
S 9 BUY AT W@ AN BUQ H WA ATl JATUDBT IS Al TOR TS T @l B
hfEgoR Adex BT RT 8ol 27 A Ts I BT 8t 27 1 R ¥ 3 2R’ 189 &g
B ¥ P IS Ts N T AR U 3T doid 81 a1y, FoId BRU 919 3% UHe &l
BTSRRI 8 R&T &, a1 MUY 99 BTSN bl & TgaT 87 IfS UgarT o T 59 bald B
& foU qEX <=1 & Wiy IAUAT QAT A1sH fHAT AT AN < gdveHe fhar A1 e gE
WS SRS Yl 9978, Rt B8 #78 I1 91d R &1 3Me 3R i & frerar =1 120
TS BT IMETE el < H AT fHd TRE F I BT MM T AR 8, 3HD dR H W HATeTT
DT HAT AH TOR AR 8] $D a8 MY DHEJ © (b 87 a9 2020 AP 2180 fAferas I uga
TG | g frg sgat arn Aifey, vl g9 foy s9pRedaR ARy SR $IhREFR Bl I8
A 2 fF" T A 79 qa B iR T e At O # Jue! U o R Byl Ayl
3MUP JeH & Iy A @ T $UAT ARG | D! ¥ad & foiy IR g Frs Jud
IIRY| 3MIBT TIRUIC DI BT AT DURICT TG §l IR H 3MIP] IR ARG RIS 9T ATy |
gols dle} d9 ¥ 3MUDT 3 R BRIS SudT ATfev| T 3MUsh U ga+1 941 27 IfS s
T 0T TE § A1 39 ORE B Sl I AT B B A0 ¥ DI AT ) E, ST YT e
g BT AMRY

D 918 3T FHol-Hel AR F-RIT dIol TaUIc HAT T8 o2 SOTTIRT S Bl
TRIAIE B B folg MU -1 UTfert 9918 87 9 TS BHINIehed @1 aid MHaR 8h
AEd PR I Al ST R TTA-91d 52 AW O U8 Saqd I DA 3 9erddl, Hiifs
MU <o o 3T &l 39a e Uichodr Aisded iR JMRRA 3R &l a1d Tl gl 3TRIRA
3R & oy o R R T B7 WS HAC W YW 9 I§ $E @ © (P 3MIA R 7 M7
HITS Hisde ®I 3 de18Y IR YaRdic S| T I8t wva W wrfia Hifrg| afde
JATIHT HATA ATed1 & b RRA 3R YaUIc fHa1 S| 39 oy o1y fcei-gws s
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DRISR BT oMY &, Il qr A-1g o o) Aled He e Al SWH Gfd SMur #eg B
W B, A B IMRRA 3R YaUIE &A1 eyl gfen # &dl ft B oM SR &1 gauie
3MIe! fRR @ & TN &R &0 gl a1 S YaauIe & @l o1, a8 (Ul Wferdl T do1 v
BT © IR 3MUd U HURIS! HH 2, iy fl 3 IMRA IR d1 TaRUIE AT d8d o 39D
qIE 3T FHIC RIT PR T 87 IRRT 3R & IR H H 3MIPHT 91 § b ARA AR THIC B
& foy g e STegdmoll &R 8, Ia1 [BAMI & HIsde bl YaUIC BT @ ol el b
g1 PIeT BT AUD! UqT § [ fha1 g1 Warel a1 gaNl 21 WIS WRIE & W1 ©l dreer o
R B AT 3R A TR g o, g0 fod, uwe fod ofR 4 fad ot 99 99 o
& ok & Brs faanl § we drEar g 6 smuel fami & dace 6 8, TREl ¥ Adelq
T B, Ifp MIRA AR I 81 A1V | S Al & A sy, UM WRER &
AR o0 U & 1 IR FR % T

G qIg # g1 AT g b 3y fh-fh wioil 1 gHIE B 81 ST'l Ul gek
BT NS T 2| Ted BT NSHE Had 0.3 RIS 96 T B CHUI&JC'H MY HIE
P 2| SAD IR H AMIPHT R Bl ¢ [P TSiad ifTed &l el | 39 918 Bicarsory
2 Hifp g I A fhAM 8 O Tb 120 IS T ©, Bicogod & U s o &
frm 22 SolagiMadT €9 @ 9 Y &R W | AR 7 T S Aidbe DI DHgld B for
gl TS B A1 AN Y AR B I | TS B g TR g B fory emue &R
2?7 B & AU 3T RT B & 82 Bl B IAET 8] 46 UT I8 2] Hiel IS TS HAT Al
R B? STl & IR § WRBR BT 0 Ay Tse A1 Ayl

I oRR AT 1 Fgd el [y Sorn| # ryd! garn @ved g 6 1700 Ta.al. |

BARI AR 23 FIR[ ATl §9RT 3R IRT BT AR AT H RER o7 $9P a6 Sfd HRA
1952 H SIS BTl I aaad I BART Uferd 3.8 o1 3R 3T 98 3 Ufaed gl S¥ifoy sdah
fIraRegoeM W 3R M-fofaxegoieM ¥ Blaiicigoiea A el 9 ddacie el & 3R d 31aeh!
are; [ 39 < B S BT ®, SHH T YU HAT SN S 1991 ¥ fay #A A, ST
WHA AT B AT # BIe BT ATl g

“No power on earth can stop an idea whose time has come. I suggest
to this august House that the emergence of India as a major
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economic power in the world happens to be one such idea. Let the
whole world hear clear and loudly India is now awake, we shall
prevail, we shall overcome.”

1991 # Tg gTeid ft b 9P 59 T B T & foTv 3mq=r AT RS @1 I &1 o1 3R
1 T 9 wive Rord fSaratrss 81 %81 8, I 3Mueh! Fa8 oTal fob of aTel IR-uid |Tet |
& A 99 g s forg oy Afgensit @ g91 AW T w9 fF T gEE o) W@ E SR
9D BRU BARI o8 doid TS T 81 a1 < P Tl 39 AR W e 2?7 3D AW A
I fAWRT R 7 /T 22 M dEl [ fawd 9% B, R saawic §@ 81 &R S vRa
W20 & Sf-8 B W@ B TRRM g 9N Hide o § T aReR BE & T O IRd @t
STl¥™ @ BTld 8, Sl HRWH $ ETid 8, WIS ASSl Bl I BlAAd &, Sl ShMIHD IAlSS
2 3R o T AUt B I I8 BTad & @1 YR B Blera o ufafes gear Bt Sieeft|
TE HRUT & [ SR & IR H AN BT SRE 96 BT & AR SfeR DI I 96 & ol sRa
HI FHAEM! Blg 9gd SATGT B! T8I ©l T8l Bl FPHE I8 ST AN 781 98 & &l IS
Igl B S Yeb fcrerd A1 1 Uierd 9 SR 9gdl § 1 98d SATGl 81 ST @ offh I8 Sl
BRI B, 3P IR H 3T Dl db dfad 82 $HD 91 IRBR Bl O Aed 5 J T &
W FId gAY B A Mo <7 ] 7 W ARl A, M ol awi H| fdwR 2011 #

$PIHIHD bided faoell # 3T 400 AT MY faT HATerd 1 HREAT YGH., I.B., FellA,
AR, emgoie S e Sre & st 9, 9 w9 oyl 9= @ fhan? S wer f
HIRY-ARY ¢ I de15V| TN 2+l Hel b gdveie biicd BRI H HRY|I I/ BHal
fop WAl 4 YRT WRPR BT U TA¥eHe Il aIfeyl ARl 91d S8 del B U S
U@ &, I9 Y Pl Aoiqd [yl Rhee saawiic HRY iR 59d 918 Hal 6 o
3R SRR FFeX H U AU BT A HRY| FT 3 gore § HIs VT vy fears sar 22
W I W D AR BT A RN JARNT? IqB aX H S IBM ATD! Il R ARG 3iTa
B TS g% 1 1 fea? amuas fawmT & R gred 22 SRR WA wRied gauie @t
TR BT ol I8 WM B = &l WIST FIC! Pedll 3 b vaqure R 1 Sd BRI 3t
Rarc amg 2 % 9 o8 ¥ 2 % tomuie R &1 Sl SRY| ST ESiued 3R dRUC daey

2, 9% SIS O @ Bl BRUYT Haex HI S8 Sl 8T &7 dA8es ofdk &l AR Bl 9gd T4l
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J-deIhR I & H Ig BT @ § (&6 AV qed1 fhhe Werdl %Ivﬁ?ﬁwaﬂé‘a
fihabe WeldT § 1 317 IFHT HEd & 6 Agee ok 2l HIS PRI Bl 2 a1 M9 FHad 2 6
IqTgcs o} gl I fRpel SUD 91U & 3R ® 3R I 919 &1 747 &7 IfT BIg AU Bl g,
FEANT AT ¥ SR AR ST BTl 98d 37261 IaT B, TI T FHed ¢ [ ages oex Bl 39
f&s1 AepT S 9ga sreol gurd « & off 3R ww W@ off b 31y wen 1-2 W &, F el [
SAATHE & DAY YO B & O A58 laR B FHAWIT BT FHE 8 S 3R 5 TS
PY S I g¢ ST

g Sl BAMPE &l AT e [HAl fdd A My IHiE HRd © b 98 Uue 8
WY, 98 §1.U. Ug of 3R I¥dH 91§ I8 seihIUe dx ol 98 IR B HMH H1 ol 39
BIAMPE & Y MY &1 | a1 %8 82 BT o Uiferdl # 317y Sl BE % o & o1 wiew
HIbe WHIH 8, ID dN ¥ 3T FIT DR IZ &7 Sl YD HATAT DI Al (b B &, T8
HE TR M @ 8?7 D a5 O YIS AO T 8, $9S R ¥ HAGd T A @ 2?
R IS 7 THh I iR FE {5 S3ems &1 Rived oM & 9R 9R ¥ =l )] Bl IE
gSI3s BT Rived fUBel 5 AT ¥ I BT gl 9dT T8l iR Bd db I ? ST Sl WIRUIE
FARS & Y, PICH B A, SOUHS & T, TIAuIeH & A1, TIRASH D A1
SR B AT Pfdede! Bl &, 98 $d ab B SN Rl 3a9 AUl Myl S
SEITg WHIH Bl 3T B db Hide B U I8 &7 Dy ANl 1 THATSS! Wi & dR 4, Agdl
gh ATed o W del, § UG ol Sl argdr| T TaaUe SIING Sl I8 TRIUICR §, d
@ IR H 9 HAT DI R G 27

IS YECHARoe %S &l 3fcd [’ aroTRll St &1 WReR 1 Yo fharl 2003 4
T8 W YO T8 AR TB AWM &, &S, HH!, T11G & ol YT g5 | 3T I3 I3 1S 91 3
g1 TIgq 9IS 1 g £ S8l AU AR 8, g8 A Wigd dIs of 9 &l YA H of W &
TR H o T €1 3MUD] JRES , IS ToR &1 AT HRifh 87 AN 9gd TR ATeH! 2l
TRIT 3MEH! B a7 AT HH Gl Sl © offch [USel T A H UISH TACAATZORM HS Sl
fpaml & Ty o, IS T BTara 87 6 HEM ¥ Bl I8 © b Ueb Wl fIedl (s urd
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T ST B IR I/H W P Bed a1d S DI gl HSH YHCAARoRT e & X H
WRBHR BT FT Tl 22

TS AGHFARAT UiferRf T a1 MU Hel | 98d Sl A 21 8 SHDBT 91 W
FRA T 3T el o 2 3? ool T3 SeRETA DRIER § o 2 2 S Iow fasfia g
S gRaT a8, o &4l Wt TRie fUes uRaT & Ix # @1 Ares & N f6an? s
qE S T B, W HHE T $B IS & IR § FEl 2 6 S 1o o] FER A T W
fEarae # T W@ € Stve § T W E 9% AU HAY A MY SR 8D sremar B
IS 3R SRES Sl ARE Teldes YRATS &, S99 D! oo o =iyl § o oiar &
3T €, g8f 70 ¥ 75 YRR AN ISR 3R TR 21 &1 §0b dR 3§ Ig bR Po [dar
W@EWW@@WW(@@@@)EWM%WW@
FEIUT| MY YAMTSS! B fhail IMETY daT I 87 IRDR BT TIURIT & IR § &1 AT 287

HEIGY, 39D d16 H I Al & aR § Hel arsdl § 9l A0S fdd & agd deg 2l
THSIINE, 9 Ao BT Sl TheIds 2l Bis W Ao Bt O ThSIsS 31 S| Hed! s
HU, of ST, AIHEaRT e RER, Ufdefadt daer o1 wigde gvede # B Ui gl
3R Yerd gadie | It & B 31U UHSRITS Hal ofdx MY &, Uiidhedy, < wice, Agi,
I, Ugferd &R TR i, fewd, file, waxdie, ¢few, dfdw, Rma sic Rea # oy &
3R 379 MY TRATYH H o &1 a1 BE 8 & Hilh Ig Yaex SIS Bl ST 8T & 1 AT
DS AT fHAT & fh TG T SHIT g1l ©7 MY a1 Sriwic fhy gu =11 Uwhelers
Gl & 919 FE @ 7l I vfavee daer 6T Bar of @ T @ AW ge T a9 i
ST 1, R HROT IST TAT? UTSdT I ofdR Ufedd dde] d% & YFIgeH S6d B @
a1 3T fohde QIRUIE &Y €7 f71 ke ¥ UTgde TaRuIe o € g9 b aRE B BT g
2 3R fra Re & A5 g8 € R MU suahT e fhar 77 afe W fewr g v @
AT A §ie § THSIBME WiaT dl8d & AR ScRAFRERIS PlenfSTeq a9 T 8?7 <
TIE UOR §97 T S9H ds HATAT 1 UhHSITS &l faRie fhar ol & i o0 GRBR Bl
e R forar 8?2 a1 R 3y fa 9 W forg Y R 4 @iem &1 919 &g I8 87 A
Tgda iR Riferar Tgea @t deE # UH 9gd AT g § 3R Ud HHWR 2] 3 TRE
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T TRE PR SR O RE TR AN 8, T 3D I $9D R 3 IRWIC 27 29 US 29
THEITE T A7 37T 9 IR H AT AT YU YR Wferadie &1 <1 a1 3rest 8r|

HEIGd, UASOS @ aR H ¥R AlEd dld 8 U WT HA 7 Il Rae & 2
RMETMR Tsore hadl Ruferdl dAdex 8 MY €1 9 ofs I7 &) | €1 I8 8H 8l B8 | 5,
ST S # BN, e, FHTSAE Ut iR 99T & e B €, 9 99 fHeax bE E £
31 aIferft geera €1 ot AIETHIT &1 Cad BT ATl B, Sl Saveie @ folg &t e a1 <&l
2l 3MT HT oIdR 3M Y g, MY A H sWae qa1 B | THgois &I IRedic 27 9 #
THgole ghdl 83T Al T feged™ H fl Whel B? AN BT SHIbiCHh RIREH 37l g,
S S &, Nl T 8| R BH Teberdl deX Bl k8 AN D HISA DI o MY &7
3MYHT SRIHE YUR S HRAT AR

EIey, 9 # IS 99 96 AT B IR F g1 e § AR 98 g | g i
ot 81 a1 4t ) a1 Bkl 21 3y qard {6 arer ofR Afvee | onft ae fhar S s
27 fra gveie gol 27 Uiidear daek § 1 go? I8 § T8 &7 W@ g, SR 9red o
RoE 2 3R 9 @g @ £ 5 3o & forg fidhdt a8 & wawaa 21 Yad & <R aad @g
Fl g fr ddnft 39 <o F awd TE 21 e 39 < # il Aied W R 99U €, S
fhaT a1 HRWA 8, D IR H 3MYD] IRFHS YR o1 A1feY | it Hiser Jua 3R gob 4

A6 B FHAT B, [Qocll, TS, AGM, TR H AHA 8 Fbdl § i AR &3, STaf

SIPRCFIR Bl FEH ATET MTAIIHAT &, ST Red el el Ghdl 8, A%d Tl gl J&f B+ q
YTt UIoTde 3T €, $9® g1 | 3MYHh! UTfelde BT adqi=T1 arfav|

Heley, 3fd § # ¥E P b 1700 # 9 TRE SHEMT 23 T W ATl FHET
g St 9@ facd T & q@ I=|M 984 o<t 91 dal off - “The brightest jewel in the
British Crown was India.” f&pd, s9prRcder, o @ik gom & fa-r My 31 9g+ &l
AT PR @ ol I T WRB I UP HeW By ® ¥ b W HHRE 59 9 B A
ﬁafﬁaw%,agaﬁﬁaﬂwﬁfﬁ?ﬁzﬁwa?r@%g

B
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128 daa¥iy IromT a1 w2 R S9H W oMU A1 Ao dTe BT T aR W E, R’ife
g ¥ IE SR ® f6 Wia Sife 18 9gd ue-foran e @l ol | e $iE 9gd
Ue-ford 3eHT 78l o, TS PIs dgd Ug-Tord 3fTed! el I | deia d iR ol & T

TG Y8 IR S 3Ch W bR DHeh qb AR BRI PR HYR T 5SS FAT BT AT

HERIS I, FoTI® HRUT HIUF S DIg I WF A B a1 DHRAT 2 A IR T D
I HA 2| AT g S, e § aga Redae v €, 98 99 FEd § B gFax @ forg
T8 S AT PR 3 8, ST 37U Ca¥eigd HATed J oF] &I, Iqdb aN H I=H dal (&
I8 U TG Aedl A ol off, PR A ol oAl 3y 39 <w B giferdl I gY B SR
SO, W1 & SremiAIgss daex | 3Dl YR DI G-I doid fouT g3l &l 60-70 TRE< A
STET A TMidl H Red &1 WG §, 3y Ml B g iR, Wal & fau @i ok adt Big
TIfeRfl aTEY A1 39 <9 H AP 8 IR | i 99 H#ieR a1 §, BIS AHM a9 T,
PIS UM 991 BN @ 3P §99 P Ugl Dlg M g1 8l i 8RI% I 9=a+9 4 Uh
TSI 3T BiAT AYATSAT Bt oAl - “Pael §OR AU B &1 YRAT B, febe SRAMI bl
PRD WH 91 IR Wrerr, § fi9 arel I <, 8 1 Blg oW, fhas A9 & A8 @8 a4
WS g5 IT WYATA) IE A, M, fHam, anfeardt, sfera e fssi &) oy a1d a4 g,
3iferT ol B A1 B ©, HETAT el B BT TR B a1 B 8, aedrel U Bl
P B 90 FW &, d § TP T B 90 P §, I Ao A8 W ©, I I A8A
fRar 8, 9 U+ #9 H =ATell Yod 99 8, 98 RAl 81 WRPR §, A8 AP 8, TAN Sl
JISHEA 2, ST 37! Il S8 Weg & B JIR 2| S @S BIsd, 39 ¥ & S8y
S adl @ WY H (U a1 A Bl g
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" SHRI SANJAY DINA PATIL (MUMBAI NORTH EAST): Maharashtra
is the perfect example of how India’s economic growth has been uneven
and concentrated in just a few geographical pockets. On one hand, you have
Mumbai, dubbed as the financial capital of the country and has promoted
surrounding ring of development just outside the city limits, and on the other,
you have a region like Vidarbha, notorious for poor growth. Indeed,
Maharasthra has the highest share of foreign direct investments over 2000-
2011.

Currently, Maharashtra’s growth has been concentrated in few places
like Mumbai, Thane and Pune. The Government needs to economically
develop Tier II cities like Nagpur, Nasik and even smaller towns like Sangli,
Miraj, Kolhapur, Amravati, Solapur, etc.

Greater investments in transport facilities will also help in spreading
growth across the state. Where will the funds come from? Some experts at
the convention thought that instead of spending huge sums on a metro
project in a large city, money should be spent on smaller public transport
projects in towns. Any surplus cash could also be used to provide better job

opportunities in these towns.

* Speech was laid on the Table
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Along with communication, industrial infrastructure in crucial. For
example, Maharashtra is one of the largest power consuming states in India.

The Maharashtra government had failed to kickstart small and
medium industries in the State. The new Industrial Policy of Maharashtra
rightly places emphasis on this sector. Being important for employment
generation, medium and small scale industries must be given help in
accessing funds, technical and advisory support and access to new markets.
Arun Firodia, Chairman, Kinetic Engineering, drew attention to industries
like horticulture and food processing as major hubs for development.

Agricultural training and developing training centres throughout the
state are extremely important. The significance of building skills and
imparting proper training to make good use of human capital cannot be over
emphasized.

The state needed to act as a facilitator for private industrial
investments. Mumbai offers a conducive atmosphere for mega projects and
investments, getting regulatory clearances and execution delays continue to
prove problematic. The co-ordination among ministries leaves much to be
desired as well. These problems must be resolved if manufacturing has to

develop in the state.
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The farmers of Nashik are selling onion in the mandis at Rs. 2 kg
while ultimate consumer in the terminal markets like Delhi and northern
Indian end up paying Rs. 18/kg. The procurement prices of onions have
come down drastically after than ban on exports in September, 2011. While
we are grateful that the Government decided to revoke the ban in exports of
onions subsequently, the lifting of ban at a higher MEP of § 475 a tonne
fixed by government has adversely affected the export of onions. Besides,
knee-jerk reactions like suddenly imposing a ban adversely affect farmers of
Nashik and erode our credibility as a reliable supplier in export markets. As
everyone 1s aware, our trade deficit is mounting steeply; hence we should be
consistent and stable in our export policies. The Government should also
see that huge disparity in prices between mandis and the ultimate consumer
is addressed and ensure better returns to the farmers. I would also request
for a special package to support farmers in Nashik, Thane, Sangli, Ratnagiri
and Sindhudurg against destruction of grapes and other crop due to untimely
rains and sudden assault of phyan cyclone in November 2009. In Nashik,
damage to these crops of grapes, which had already suffered previous year
of drought was immense. In fact 75-80% of flowering crop was destroyed. |
request that crop loans should be scheduled and interest should be waived

for one year in the relief package.
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" SHRI JOSE K. MANI (KOTTAYAM): While supporting the Demand for
Grants by the Ministry of Commerce and Industry for the year 2012-13, I
wish to make some suggestions and observations regarding certain policy
areas of the Home Affairs.

Recent reports suggest that the utilization of funds granted to the
Coffee Board was only 65% it was 75% for Spices Board. Such
underutilization of funds leads to the ‘March rush’ as all agencies work in
overdrive mode to use funds before they lapse. This invariably leads to
unsystematic fund allocation for various projects. I therefore request the
Government to initiate steps to monitor observance of fiscal discipline and
streamlining of fund utilization by the Commodity Boards.

Now moving to Price Stabilization Fund which was launched by the
Government in 2003 to protect small and medium size rubber, coffee, tea
and tobacco farmers from distress sale, it is reported that the farming
community has not shown much interest towards the scheme due to factors
like levying of non-refundable entry fee, extended lock-in period, very low
withdrawal limit and long time gap between loss suffered by the farmer and
payment made to the farmer. To the contrary, of the total expenditure of Rs.

123.57 lakhs under the Scheme in 2010-11, about Rs. 85.12 lakh was

* Speech was laid on the Table
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administrative expenses and only Rs. 27 lakh was given out as payouts under
the Scheme. Thus, there is urgent need to restructure the Scheme so that
maximum farmers can avail the timely benefits of the Scheme with
Government incurring minimum administrative expenses in this regard.

Now coming to spices, it is alarming to note that the sector which
performed well even during the recession is being cornered by foreign
nations. It is reported that the country has lost its dominant position as a
grower and exporter of pepper and cardamom and is facing stiff competition
from ASEAN countries. I request the Government to make adequate
provisions in its Budget with regard to rejuvenation of spice plantations by
propagating re-plantation drives and bringing newer areas under spice
cultivation.

The Government has the unenviable task of managing diverse areas
like maintaining high economic growth rates, finding adequate employment
for a large population and raise incomes across the full range of households,
skill levels, sectors, and regions. Therefore, our trade policies must reflect
these diverse interests while interacting with other nations and international
institutions. Studies conducted suggest that if the nation while pursuing
trade interests gives in to international demand for binding agricultural

tariffs, then even a 25 percent decrease in the price of commodity like rice
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would have negative effects on all major components of the domestic
economy, including private consumption, investment, exports, and imports
and seventy eight percent of households would experience real income
losses. I therefore strongly suggest that the Government while determining
trade policies with other countries must continue seeking provisions like
“special product” designation for agricultural products that are important to
livelihoods and a “special safeguard mechanism” which would allow it to
shield domestic producers from sharp negative price shocks to key
commodities.

Employment generation is also a primary consideration while entering into
bilateral trade treaties with other countries. But studies have shown that
such treaties would only lead to small increases in demand for unskilled
labour, for example a Doha agreement would increase demand by 0.9
percent (about 4 million jobs based on current employment levels), an EU
FTA would increase demand by 0.5 percent (about 2.3 million jobs), a U.S.
FTA by 0.3 percent (1.4 million jobs), and a China FTA by 0.2 percent
(900,000 jobs). Although these additional positions would be welcome, they
represent a very modest contribution to our employment needs of finding
employment for 40.4 million unemployed and underemployed workers and

around 8 million annual new entrants to the job market. Clearly,
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employment creation will depend much more on domestic demand than on
export-led growth. I therefore urge the Government to balance the defensive
interests of India’s poor households with its quest for improved efficiency
and market opportunities, which will require careful trade negotiations and
appropriate complementary measure on part of the Government.

With these comments, I offer my support and endorse the Demand for

Grants for 2012-13 as worthy of adoption.
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"SHRI LALIT MOHAN SUKLABAIDYA (KARIMGAN]J): 1 support the
demands for Grants of Commerce and Industry. The efforts of the Ministry
in developing trade and commerce and international trade is praiseworthy.

During these long years of independence my state has also undergone
a lot of changes. Many industries have come up and the State capital has
become the commercial capital not only for the State but also for the whole
of North East. The Ministry sanctioned Rs. 67.78 crore for export
development in North East to 68 projects for activities relating to export is
most welcome. This will contribute to further development.

There is a saying that “roads bring development” —that is, good
transport connectivity is imperative for development. But the condition of
transportation is miserable in my constituency, entire Barak Valley and the
neighbouring States like Mizoram and Tripura. That is the reason this area
could not keep pace with the national development. The miserable condition
of transport is due to partition of India. Because, before partition the
commercial capital was Calcutta and these areas along with my constituency
had better link with Calcutta by rail and waterways. In fact, my constituency
was a very famous river port. But, after partition, the commercial importance

of this area diminished because of closure of rail link and waterways.

* Speech was laid on the Table
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So, for better trade and commerce we are requesting to re-
establish the rail connectivity as that would be the turning point for the
development of this area. A few years back Government of India had
established International Trade Centre at Suterkandi in my constituency,
Karimganj, which is on Indo-Bangladesh border. It is the old transit point
with Bangladesh. However, this Trade Centre is not fully functional. 1
request the Government to make it fully functional as that would boost up
the trade and commerce in this area and problem of transportation could be
solved. Your Ministry is going to open Border Huts, one in Maghalaya and
three in Tripura. I request you, since my constituency has a very long and
land border with Bangladesh, one border hut in my constituency may be
opened at Suterkandi in any other suitable location.

You have declared a manufacturing policy for the first time with the
objective of 16 per cent share of GDP to be increased to 25 percent of
manufacturing and to make a provision of one million employment within a
decade. With this reference, I would like to state that we also have a
Paper Mill in my constituency- it is a ‘mini-ratna’ industry. A Few thousand
people are directly or indirectly dependent on this mill. Only 4 years back
this mill declared profit that was highest. But within 4 years, this mill has

become sick. Since last one year, this mill is suffering for severe shortage of
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raw material-that is bamboo. Supply of bamboo was mainly from Mizoram
and Dimahasu.

When the mill was started, these areas were taken as base of supply of
raw material. Now, due to problem of railway, the supply from Dimahasu is
affected. The other source of supply from Mizoram is closed. If the mill has
to be closed down due to shortage of bamboo, it will be disastrous to the
economy of this place as thousands of people will lose their livelihoods.

I urge upon to your Ministry to take up the matter with Miaoram
Government and ensure restoration of regular supply of bamboo so that the
mill could survive.

We had a sugar mill but that was closed down long back. Now,
whatever infrastructure is still available there that should be utilized. The
mill had a huge area of land-due to closure of the mill people have started
encroaching in and started living. Recently the Minister of Industries of
Assam Government visited this mill. I requested him to utilize this land by
making it a industrial hub and request the Government of India so that this
huge land could be developed and provide a lot of employment. Another
point, industrial Estate was sanctioned at Badarpur in the 60s. After that, all
of a sudden that was closed. Now the place is at the centre of a small town

and I wish to suggest this place should be utilized for suitable commercial
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centre with public and private partnership which will generate a lot of
employment.

Assam is known for its famous tea. We have about 800 large tea
gardens. In addition to that we have a number of small gardens. Now these
gardens employ about 70 lakh people. Except a few, other gardens are sick.
A few gardens are being run by Government of Assam, even they are not
running well. As a result, Assam tea is no longer able to compete in the
international market.

Since your department is promoting industry, I would request to look
after these gardens. Though some packages were given about four or five
years back, they are not sufficient for the development of this industry.
Provision of Special Tea Fund should be made for assistance to these Tea
Gardens.

North East has tremendous potential in Food Processing- with its
proximity to South East Asian markets. Being home of diverse and exotic
variety of fruits and other crops, NE states could emerge as major centre of
food processing industry. With fruits like pineapple, kiwi, peach and plum,
besides mango and banana, being abundantly cultivated in the North Eastern
States, the food processing industry can emerge in a big way and besides

local market, this can create demand outside India.
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Development of North East means the development of entire country
and it will reduce, if not eliminate, the racial discrimination that the people

of NER are experiencing today.
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*sft Yauie W (AERE) AW GG & Alle’a N Ub SISIG 98l &3 8] aul o g
B AN IFHEUR SfigT &did B B flY AGR 2| ASHR G AR & JqAL b1 AT JAT
AIEHT DI DA D BRU YT D AN YT T BT 984 B UTS N e P ol IS &
THae T W O Re w9 B, e dRo Aioam fRude @ ' 2 feart & forg
ATl DT IHE, ATIRAT & oy ISP aATaRel &I HHl, 37 3 ARSI B BRI

3T A1 I8 & fdehred | 98 R 9 ATT-IT 2

3O I H f IR BT &g W AW &7 H B ddl WERFT 99 SdEl IR
YR SERT WRAMUT B D1 AR ferrar § o a3 &1 el fabr 81 9o dar 9
&= # el ufenn o @il 9, R {6 ISR & /@R U&™ &R AlSraEl dl ol
BT < 3 # T S 9, O &7 &1 e B9 & @U-1e ASHR B aER W 99
B &7 d e sk sienfie Qe o 0 gerar el gl FisiaE ud= 89 ¥ a9
FoI| T AW H H SUD! I ARl § [P A B G b Ao, et faww # off
e fpan ST 8, YH SR Bl ORIy IR A H dd Bl TG BT 8, a) 9 $YA
TS F e daTen @E S fF 9gd A 9 IgSTArht ¥ el U O €, 97 3 UaR
3 g 9 &F H IUAH © RITHI STAN AR §RT 3 THR I fHa1 S 7l

W IR & o SIRETS T & dlekaT 96 &3 # e aiken o= e
I fde @l S de1 39 &9 § 99 neTRa SE Y o o {6 g &3 oY anfde g
i gfte 9 iR & 9@ |
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" o Re (WAR) ¢ 9RA 950 991 oF © R sienfieRe & &3 # A gdin
IIRAT AR A W Sft, A s ge wdl Sft, A ggeEEl St & Tga |
N &F # Iggdl fAem™ 8o &l Ay el #41 A2ey &) v H s Ao
NI Ta=R 2011 d 918 T8, 9 ST G ¥ Y A & Smam | 8| wRa favg
® 6 fAHfad <=l &1 200 ¥ JUAT AgAyUl WIF @Al 3] I8 9hd Sienfie Hifd ud
Jefidl B1 BRI & & f& = 5000 ey db IR & BEa -5 &1 9%
weror T At ypR © FHivr B ow & fafie dads § wHadg e 9 QX fhar o
%l Bl qd # ¥ Bl fadriex 8.2 wfawd W@ gl favgare w8 & fa9w dR # ot 9Rd @l
faepra eR arer ywifad el g3 Ud sreleyaven sl Ud fiEer § JE|

IRA BN Jo9 < © I8 SN snerRa Ser & dredred faar S sifvar 7 |
PRI 162 A1 el drre R # gd 9w 172 =91 el d5 8, s SRor f6ami @
T 999 H AP B R SRISHIN & FHRAT 81 @l 2l 391 bR dled e o
AT W 98 B3 ©, oMY [PAMl 3R AOGRI BT 984 991 JHAM gAT 2| AT Igel et
St & M § fF SR HUST Sl H g Bl RN 4 TR ais w0 &1 Yo e
Td oftaHl & TR HTel 2007-08 H 89 BRIS W AT Sl GGbR 2010-11 H 119 BRS &
TAT| 3R A @ pie fieq &1 [0TSR g BRIG W0 A AT R gAfdar Afdsmaedes
2 e el g siffel &) fedt geR & BH T B BT FEAT T BT TS| 99
2008-09 H 7314 IS WHY HI 9 83T © 3R I§ TSHI 2009-10 H 1691 IS WU B
TRAT| IS B AT 5700 BRIS TAA B AU HH B T8, oAy Ry § 5 ufawrd & ot
STl i g8 B

faRIy onfd/s S (WS) & A9 ¥ a¥ 2009-10 H 220.711 BRI ®I HI I
T3 S IgHR 2010-11 H 315686 PRI WU B AT T84 43 URRId &1 Ifg g8 I8 AR
& gafaeiier AT @1 gRomd 8 Ud s9e foly § WRBR DI 981$ <dl §) 2007-08 B AR
G AR # 7.2 9aed AR HRIG 8, ma d@n 3 os 39 W Sa1ar 21 a8 W WaHR
FHI AHS NI BT e TR 21 QY H IS SR dgaraTd ¥ Iy 7, Widd i @
TGSl B Gl <A1 A1 |
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o ¥ gfoa e & foy og, $IR B vd Irior SEE, St oW 15.33 aRd
g, @ "eayl qfeT B gl e Afd &1 e Surl & e & oy ahadrgds
fpaT=age amawdsd &l 9dH W gHH W 9177 @ UM AR BRIk 8, Fore 7.36
yfrerd wfzamd €1 saat ok e far S <o fRa # smaws 2

AT #73 Aeed 9 faeT € AR = w0 A PN e &5 § S8 a9l o
IEAT H IUTET BT Bl I & el sfefary, WRAyR, €ieyR, ALY § W WAl Pl SIS
31fde g1 HRAYR H WA @ dol Dl e’ BRIRG 2] STh] derdl [T ST A H ©

D AT AR &F § HY NGIRT 37 I BT [T 3R Wrere far S
31 3awae &l 374l BTl § W The Ui & oy gafiers (Wider) 4Rd SRR gR1 ol fhan
T e g wRAqR & wa S &F g1 W e W | Wafdd SEr b i
WAR H AHIag o A oo fHar S sawasd &l WRAR § g9 9 HrRika R fawer
foaffice wagl W Xeld a9 &1 i fHar I je1 21 Bag, JMYh qehtie g welAl | gl
W A PRRT &l W] ¥eld I & BRI SR & JWg § Iqred T8l 81 u7 &l o) oy
RIS H ghg g8 2 U¥& AR W 10 TR U9 3[IE AR UR 45 BOIR HOIGR UHTad gY o
Hae B el WdTed @ (oY srawad SU 9 R awd SRy e S e
gl

RAR R 2 R T & fie, awe, dve Wi I e # 98-8 wa+i &
fomtor fopar Tar ®1 39 veR @1 e Mt <91 fASY § oFdR "I @ o7 j@) iR U TRR
Haq fFHo &1 s AedqUl URR gl TRR SN P 99/l <Al IaWd § U4 39 W
JETRA IR BT FH07 39 &7 4§ {6y S & [AYer qwrae gl a3 9 W An a91
S 3R AW BT Farar e S, fad wRaqR &rF § SN Sd 4 [9a6 & 3 qerd
freril | fram, AogR, #if¥e, AR |Waa! v e e |

# ARBR B el IGRIBIU HI AT Td T BRI T faeie sirenfiie goie
BT ROR FHAT BT Gl
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*SHRI C. SIVASAMI (TIRUPPUR): Ours is a mega agricultural country.
Industries are also taking foothold here. I would like to know whether our
Government has got suitable measures to give a pep to industrial growth and
extend incentives to entrepreneurs and small and medium industrialists. I feel that
is the stark reality. Instead I find only the very big industrialists are sided with by
the Government. New entrepreneurs and educated unemployed are not encouraged
with any incentive. They have to fend for themselves facing hardships to develop
their industries. Tiruppur town in my Tiruppur Lok Sabha constituency is famous
for knitting industrial units and export of knit wears. But the knitting units, power
loom units, spinning mills, and all other textile units are all greatly affected.
Government’s wrong policies have caused this malady. Claiming that they are
protecting cotton growers, cotton was allowed to be exported. If we go into the
question of whether it has benefited the cotton growers, the answer is a big ‘no’.
Only the cotton merchants who resort to hoarding and exporting cotton have been
benefited. If this Government is really for benefiting the farmers, the Government
must give a remunerative MSP or determine a fair price for cotton. The
Government could have also given Rs. 10,000 of grant per acre to every cotton
growing farmer. Instead of that, cotton is sought to be exported. This affects our
textile industry which needs cotton as raw material. Only when we go for spinning
and go in for cloth and garment manufacturing, we can have a sustained growth of
our industrial units and that industrial growth can help our exports. That would
remove unemployment problem and joblessness. But our export of cotton would
only benefit foreign countries to manufacture cloth and garments which again
come as a competitive material in the market affecting our Indian manufacturers.
Hence, I urge upon the Government to consider implementing a new plan based on
the following suggestions forthcoming from me to help develop the growth of

textile industry in our country.

* English translation of the speech originally laid on the Table in Tamil.
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Cotton which is used as a raw material should never be allowed to be
exported. We must export only the finished garment products.

All the textile industrial units must get uninterrupted quality power supply
and the Government must take it upon itself seriously to supply power.

The power tariff must be commensurate with the power tariff paid by the
textile sector industrial units in China and other countries to help ensure a level
playing field. If need be, subsidy grants should be extended to meet power cost.

The dyeing and bleaching units which are the ancillary industry to the
textile industry must get exclusive industrial parks to protect these industrial units.
These parks can be set up along the coast lines.

Under the Technology Upgradation Fund (TUF) Scheme, the Government
must continue to extend subsidy grants to newly set up textile industrial units.

Youth and educated unemployed must get guidance to go in for
entrepreneurial ventures which would help us to compete with other countries.

Commercial banks must be suitably instructed to encourage industries by
way of extending loans at lower rate of interest.

In and around Tiruppur and Coimbatore, with a coordinated effort,
improved facilities to handle goods transport must be ensured in both the railway
stations and the airport.

In order to improve the growth of textile industry, a consultative
mechanism comprising of industrialists, entrepreneurs, people’s representatives,
and Government officers must be created.

Sales tax, excise duty, and income tax concessions may be considered for
small and medium textile industry units. Levying of taxes and duties must not add
to the heavy burden on these fledgling industrial units.

Excise duty exemption for under garments used by people from all walks of
life must be given. Or else, total duty exemption may be granted to all the under

garments priced under Rs. 250.
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New plans and schemes must be evolved to manufacture agro fuel to save
industrial units from the onslaught of price rise in petroleum products like petrol
and diesel.

The Government must take steps to see that the local people’s
representatives are included in the committees and groups pertaining to relevant
industries. For instance, the people’s representatives of Tiruppur must find a place
in committees and groups meant for textile units.

Suitable changes and reforms must be brought about in our education
system to see that mere paper degrees are not granted but career oriented
professional courses are available more in number.

Guidance and assistance must be extended to promote export of products
manufacturers in India.

When industrial units are to be set up, the procedure must be streamlined
and it must be transparent and simple to avoid undue delay in obtaining necessary
clearance and licence.

With these words, I conclude.
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" SHRI P. KUMAR (TIRUCHIRAPPALLI): I would like to express my
views on the Demands for grants under the control of the Ministry of
Commerce and Industry for 2012-13. The Commerce and Industry sectors
plays significant role in our country’s economy and provide substantial
contribution for the development of our country. The formulation of policy
and implementation of various provisions thereof made by the government
reflects in the outcome of the commerce and industry of the country. So, it is
important to the government to provide more importance to this sector.

In this regard, I place a few of my suggestion for the Ministry of
Commerce and Industry. The condition of micro, small and medium
enterprises in the country is miserable. The rising number of sick micro,
small and medium enterprises has insisted us the need for setting up a
rehabilitation fund for reviving of such units. The reserve Bank of India has
also recommended to the government to set up a rehabilitation fund for sick
Micro Medium Units in the country. According to a report released by RBI,
the number of sick units in Micro Medium sector has gone up by 16 percent
to 90,141 units in March 2011 from 77,723 in March 2010.

Further, there is a need to implement a corporate governance

code for SME sector and adoption of corporate governance framework by

* Speech was laid on the Table
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SMEs in India is indispensable for taking this sector to a higher growth.
Therefore, I request the Hon’ble Minister at this moment, the actions taken
on the recommendation of Reserve Bank of India, to save the micro medium
enterprises in the country since this unit provides a considerable percentage
employment besides contributes a significant part for country’s GDP.
Secondly, the government have notified the Special Economic
Zones under the SEZ Act, 2005 and it was informed that the special
economic zones have emerged as the major source of exports from the
country. According to the Annual Report 2010-11 that as on 31% December,
2010, there are 130 SEZs which have commenced exports.
During the first nine months of the current year, exports from the
SEZs have been to the tune of Rs. 2.23 lakh crore against exports of Rs.
2.21 lakh crore during the complete year of 2009-10. It is also informed that
SEZs in India provide direct employment to over 6.44 lakh persons. The
incremental employment generated by the SEZs in the short span of time,
since the Act came into force, is of the order of 5.09 lakh persons. Even
though it is informed that a number of new generation SEZs have made
significant progress in terms of exports, employment and investment, but I
am concerned about the misuse of lands allotted under Special Economic

Zones in some parts of the country. The lands are acquired from farmers on
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nominal rate by the government giving certain assurance for proper
compensation, employment. But the lands acquired for SEZ have not been
used for the purpose. So the government should add provision to return land
to those farmers if Special Economic Zone has not been established within
the prescribed period.

Thirdly, the export of the country has been affected due to global
economic condition. No doubt, that export constitutes to about 22 percent of
GDP and it remains a viable economic activity. Therefore, the government
must focus for the growth of exports of the country. The Indian exports are
looking towards the government to provide suitable relief to exports in the
upcoming Foreign Trade Policy which is scheduled to be released this month.

The government should provide necessary competitiveness to exports
by providing lower rate of credit through re-introduction of interest
subvention, rebating of State and Local Taxes, providing marketing support
to Micro and Small Enterprises through creation of an Export Development
Fund.

I further request the government to note that the growth rate deficit
during the current year is higher in the country’s trade history and it is a

cause of concern and this could be bridged with increasing exports.
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2 Yo PAR (HIew): AT AU HEGd, H AUehT SMHRY § 6 o g3r 99 2012-
13 IoIC (M) ITIEMI B IHIAT AN W e BT Al 1, S iy &R e J31ed
H HEOT © 3R arelT A Usel d b1 FHAT W HRAT AN BH S I Dl G AAT AR
Sl § i Al S oM@l St 1 # agd Usdl ¥ Sl g1 Y B A g8id oI B
YRR B 96§10 9 ge Am+ w41, s Sfife fafn St 7agas € ik <w1 &
TN R ST TR ASAG &1 32 21 A & N ok TSRt <u 9 AR Red &9
GER, W & I I W A0S Igd A Had Soil| ) 91q g9 FeAa 7, 37 g9 St
YH PR IS A A A [ St T wEr {6 wEs SR avie R dren o @ gl 3 ol 3
BN oXg ¥ET T, Heis I 3R I I MUP HATeld BT Ydel 30 I Adad gl Hifh 89
Iolc TR TAT R @ © AR IFHT Al § FHRIHAD dled ¢l Afh 18 H S/ T8I HHTAT
3R 3R T84 IS a1 Bl IR H MU MMUBT ST [ RE F Tg W AT gl STl db
@l T E B BN veUic Bel @ SR gHIC gal §l 3ol 185 fAferaT SleR @1 Wil AR
°Iel B, SW B DY [ Y, I8 A B 9 2 R gl 9 I8 ¢ b ome g fawa A
3N #&t 21 a8 H 81 Pear {6 I8 BG4 21 o gX1 e g9 [ @M ©l 399 SR

B U9 AN B YAGMAG E 6 oMy IHH SR oM 9¢ iR IWH B NN & g
FEANT Y Bl AU <Rl H, v AR H e sfeM-ueH H RN @rEr dUR BRA B
fog arforfSus wrafaa et 21 I8 98 o ara &l fava & e ft <21 € e ot SiTe
3ma it erate @ifeq| S wefie e, duar, s @ iR gmaRer S
BARN WRAGY H &, AR WA A 3= <2 A T8 8| B (U 91 WUars A 9gd PO IUaT DR
& SATA-FRATT BR [hd &) 89 AN erad Ao &3 I 3§ U AW Aibs Wi A8l
&, B\ T @ e g @ Wi dleldl iR fegpd SR a1 HE| ST MIDl HaW
AT deTdT S &3 PI &A1 A1yl el i GG # 70 Wdl <R Tial # W& 8l §9N <
&I e Ny fram & I R & iR Flt 81 & S99 W Ry e o @ oeRd B

e o, e Y @ BN 5 Ffi-aft fRieRawy sl W gy @1 98T S 2
I <Y PR T B BT & FAi(b B8H Al A G DI GOl B &, TS Al AR IqD e
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B W IO BRI Tl 9 SH FSHI W I8 I ® A1 B9 g1 §9@ Bl 2l e & I
TH SIS, Wfeordi, Hal 3iR HUNT S I €1 MUl 39 forv fa9y = <= 8l
Sar e fAftreid S 9 s faaR 9 aer f6 s v smuet we < =8 afed earen=
MR T ol 76 B W) A BH AT el SATEd 81 Al Ydl I/ atad el Rl
TS| T I8 <X fAeRid SR QRErdl 81 Wehdl ©l baid ArSie H &FaR gk <’d dl
Hs ISl BT FHAY MU AU § Fdfed 21 SN | F&fdq forar-wamy, amior e, 3o
e e Ay ame fawm & 2| St 9% wrde ok A &A1 @t a1d § a8 <@ mn
g 5 [ & & o Wil @1 qerar o A @1 21 WRBR B S JHH el A1 W
3 X dT B O @ &1 Soede § A9 U oE g, O siefe &3 s ofar g1 agl
TSI MED-3TES idedl, MEIATE, R G0 DBUWR, Wil bicd el anfe gga W widedi
oM g8 2l ofet iR 9 I 45 B9 B IR R | B 1 9 ot & T § &R 9ga @
MR 2

|y #EGT ¢ 37 31T 3T I A B

i o PR : ARGy, nft A1 HY ST AT PH Y B SR W T W BIS I IS drer
aretl 9t 78 2

QUMY WEIGT: AYD! UIET BT qHY DHdcl o0 [AC Bl 8| AT Sleal-Sleal dlfery adifes 3T
HTH! I T

A Yo FR ¢ #EIey, ofe AR &3 B W Ferdr o P SRd 2| HeEs @ 9gd! N
B FHAT B B (Y MU Yol H I ghg Bl 8, ITA |l &N \rlﬂclao‘m%%ﬁﬁrgsﬂ%\'llg
Helqd, 3d H WHIG DT AR HifPp AT HE g & 8, § PO by Wl A8 Ahdl g
fpaml & ard a1 99 B8 & 2| I8 9% o’ W © 6 qrEee &7 B o 9 el &m
Pl Ml PREAR &1 Ta™ H &1 e 81 8, Sdih Ao &9 & ol 9 WM 8, 9
YR AT Dlfeell & & H g1 3o 84 3-U i W o &3 &l dius & g qo7qR gv
g ofp B 7% @ o 5 S W &gy oy fF 9 o off Sae R w E S
FE WA H TAN B 7 @2 AT AL, AR H 9 GeAW < I8 8 AT AS| 6 B B
3T Yeb W 25 AT F HITHR M I R ol 8, N &l | I8 & S8 WA 8l
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g, SO SUBI W DI I3 Whdl o] dig AP D &F H AW & AU A0 A
FHT W Yob H Bl Bl &, S/A Sl @9 I 9 IS gU AT &, 9 [Fa € ok ST I8
3l el o e B

[Tt @S @ S g

2 Yo PAR ¢ g 91 H Pl Aga B 99.5 WRT A ST YEdT dTel | b RHerh
3R 99.5 TRIT ¥ TG Ygal aTad dial & FAaepl & IE Yob DI AT qad [Ham B g
WE A & Fiee MY Wi IATE Yob I o ©, Al d, 814 3R A # e R 1

S BHR WUBR &, I AHISS AT TR MU 1 RS IS Yoeh dQ1AT ATl g9 favig
H X QY H g8 TN W SR U gHMl B 48 W@l 39 W AR S @ SRRd 2
TET TRIT & ST 3R AT &5 TR B BY & BT AT TRIT 8, HAUIBRI AR W dole
4o 0 @Y fhY € sad ft g oA oo R Qe ST S9Y 31U Bl SR F 9Wel, d
0 7 E|
[uf wEied : 3 Bl
2 dos PR @ 9 Ffad 7 8, 370! Rb F g Ferdr <A1 TS|

Helqd, A WAl O 7 €’ Bl g, uifhedr W Wddl H YAR Bl Sl 1 Bl
T 8, I H Pl g 6 I GIR H UG 7 $B Aol & | & fw awqu
ey o1 21 Redi § IR & o7 6,800 SUTEl & fHafd &1 BHel foran & 3R St =t gt
T B SEH dad 1200 SXGY IS Tl AYHEFaRT &5 § A= 75 St MU dar o &
10 BRI AHRAT B FoI DT AT BH I &, I8 I8 A0l ad o
|UfY #EGT ¢ 3MUdH! Ut B G X1 & AT B
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N o FAR @ 7 T MR AeR Wifid o1 &1 o Fro fomn 8, R SR wew 4
e 2| H AN HRAr Arg fh @S St onu gatad W oW Udh Sfienfiie wER & WA wY
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* SHRI K. JAYAPRAKASH HEGDE (UDUPI-CHICKMAGALUR ) :
India dominates the world production of areca nut producing almost half of
the nuts produced in the world. It has also got the maximum area covered
under the betel nut cultivation as compared to other nut producing countries
of the world. India has an annual production figure of around 330000 metric
tones and the plantation is cultivated over 2,90,000 hectares in the country.
Productivity- wise, the country stands fourth in the world producing areca
nut @ 1.189 tons per hectare.

Karnataka is the leading Areca nut producing state in India
involved in the production approximately 40% of the country’s produce.
The regions in Karnataka that hold the major share in the total state
production are Dakshin Kannada, Shimoga, Chitradurga, Davanagere,
Mysore, Kolar, Tumkur, Chikmaglur and Dharwad. The two varieties of
betel nuts i.e. white and red varieties, the first one dominates the production
in the country having a percentage share of 60%.

The price of the red variety is currently around Rs. 130-140 a
kg, while the price of the white variety is around Rs. 100-110 a kg. The cost
of cultivation of the white ‘areca nut’ is Rs. 114 per kg and for the red one

is Rs. 148 per kg. It had included the annual maintenance cost of the areca

* Speech was laid on the Table
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nut plantation, interest expenses and the establishment cost when
calculating the production cost. This makes ‘areca nut’ cultivation not a
very lucrative proposition. The input costs for the production of coffee have
been increased. So there is a need to review the production cost for red and
white areca nut.
My next point is about the diseases in areca nut plantations.
Areca palm is affected by a number of diseases. Some of the
diseases are seasonal while others occur throughout the year. Following are
the few major diseases.
1. Koleroga or Mahali: It is a widespread fungal disease occurring in all
the areca growing tracts causing economic losses usually as high as
80% or even total crop loss.
2. Bud rot: This disease is also caused by the same organism causing
Koleroga.
3. Yellow leaf disease: The symptoms appear as yellowing of the leaves
in the margins and progress inwards interspersed with green stripes.
The kernel of the affected nuts are usually dark brown in colour and is
unsuitable for chewing.
4. Anabe roga: Infected palm exhibits symptoms of severe draught with

yellowing of outer whorl of leaves which at later stage droops. Roots
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of diseased palms show varying degrees of discoloration, rotting and
brittleness.

5. Collar rot: Collar rot of seedlings is an important disease occurring in
nursery.

6. Bacterial leaf stripe. This will be creamy white in the early stages but
turns to grey or yellowish flakes or fine granules or irregular
yellowish masses on drying. Infection leads to partial or complete
blighting of leaf.

7. Nut splitting.

8. Sunscorch and stem breaking.

Because of the fact that a large part of the areca nut is
consumed within the country itself, the export potential of India is
limited. India somewhat exports small quantities of the nut in its
processed form to the neighbouring countries. It does not have to
import the commodity, as the production in the country seems to
satisfy the domestic consumption demand. Areca nut is being grown
in 2.13 lakh hectares in Karnataka. Yellow leaf disease in 10, 400
hectares of land has affected farmers growing areca nut in those areas.
Subsidies should be provided to farmers under Areca Rejuvenation

program.



03.05.2012 146

Areca nut prices in India have been hit by the escalating
imports, which have pushed down the demand for local varieties
particularly the white areca nut. With the lifting of restriction on
import of areca nut, the flow of areca nuts from countries like
Indonesia has gone up. The gutka and pan manufacturers are mixing
the imported areca nuts with the superior domestic variety, which had
led to a fall in the demand for the local production.

India is the highest producer of areca nut with a production of
around 3.3 lakh tones and a total acreage under cultivation of 2.64
lakh hectares, with Karnataka and Kerala accounting for nearly 72 per
cent of the total production.

Over six million people are engaged in areca nut cultivation,
processing and trade. More than 85 per cent of the area under
cultivation is made up of small and marginal holdings. Among the two
varieties white nuts have a share of 60 per cent. India is also the
largest consumer with around 3.2 lakh tones.

The following factors include the areca nut market:
- Weather conditions
- Government policies over the pricing of betel nut

- Carryover stocks
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- Growth of the consumer industries

- Government politics over the consumer industries.

Apart from these more numbers of intermediaries, lack of information
about prices, low producer’s share in consumer price (30-40%) and
farmers are not able to get for value addition.

Areca nut cultivators are facing several problems due to decline
of areca nut export trade and health problems of areca nut producers
etc. To solve their problems, a comprehensive scheme should be
implemented. Besides this, the recommendations of the Gorak Singh
Committee may kingly implemented in toto.

India produces around 30,00,000 tonnes of coffee in a crop
year, which constitutes around 2,00,000 tonnes of robusta and
100,000 tonnes of Arabica. While 70 per cent of Indian coffee is
exported to European Union nations, Russia and other parts of the
world, the rest is consumed domestically. However, the Centre should
come out with a relief package to coffee growers reeling under debt
and a fall in export business due to their inability to compete with
Vietnamese and Colombian planters. The government should be

sensitive towards the problems of coffee growers.
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I would like to urge upon the Government to implement various
measures like improvement in existing schemes in the plantation
sector alongwith discovery of new disease-resistant strains in the 12"
five year plan to improve production and productivity of the
commodity.

In order to protect the interests of coffee exporters some
schemes similar to the Duty Entitlement Passbook Scheme (DEPB)
and interest subvention should be implemented. There is also a need
to increase mechanization subsidy to planters along with a plan for
allocation on marketing development. “In the wake of labour
shortages in coffee growing regions, provision for higher
mechanization subsidy would help to tide over this problem.

There is also a need to waive an accumulated and capitalized
interest on special coffee term loans (SCTL) taken by large and
medium growers from 2006 till June 30, 2011. Growers had borrowed
loans under the SCTL package in 2002 with a repayment period of
nine years. With one year remaining, we are still finding it difficult to
repay the loan and have asked the Government to waive the interest

accumulated.
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Domestic coffee exporters and planters are increasingly seeking
eco-friendly certification from international certifying bodies like
UTZ Rainforest and Fair trade in their bid to get higher premium over
competing produce in the international market as well as a premium
over prices. Coffee estates from major growing regions of Coorg and
Chikmagalur were seeking such certification. UTZ , Rainforest, Fair
trade among others are the international certifying agencies, which
certify an estate on the basis of good agricultural and business
practices, social criteria and environment parameters.

Such certified coffee, in turn, fetches higher premium over
competing produce from other nations and over current international
prices. While premiums are low at the time of high prices in
international futures, it is usually higher by 20-30 per cent over
competing produce from Brazil and Vietnam. However, said
certification was done for getting long term dividend as organizational
rules, sound crop practices, efficient use of natural resources became a
part of the coffee production process.

I would like to quote that some export houses are of the opinion
that international certification will help domestic planters to get right

price at the time of crisis in the international market. “While prices
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are high, certified coffee may not give planters a distinct price
advantage, but it would definitely be of help during crisis period.”
Hence, I would request the union government to pay adequate
attention in this regard and take suitable steps to ensure welfare of
coffee growers.

The economy in 2010-11 witnessed a growth of 8.4 per cent during
the year but suffered a moderation in both GDP and industrial growth
in 2011-12. While the GDP grew below the rate of 8 per cent for the
past four quarters, industrial growth decelerated at 2.6 per cent in the
third quarter of the current fiscal. It was informed that high input
capital cost and uncertainties in the global economy constrained the
growth of the manufacturing sector which accounts for nearly 16 per
cent of GDP. The manufacturing sector grew at the rate of meager 0.4
per cent in the third quarter of 2011-12.

The deceleration in industrial growth may largely be attributed
to the macro economic factors like decline in the rate of growth of
consumption expenditure and Gross Fixed Capital Formation which
affected the demand for both capital goods and consumer goods.
While the rate of growth of consumption expenditure moderated from

an average of 8 per cent in 2010-11 to 5.9 per cent in the third
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quarter of 2011-12, the rate of growth for Gross Fixed Capital
Formation turned negative in the second quarter of 2011-12 and
remained so in the third quarter as well. The situation may continue
to be grim on account of the under performance of the construction
sector.

My next point is about industrial development of the country.
The economy of the country was affected by the hardening of interest
rates resulting in increased cost of capital. Also, the tight monetary
policy pursued by RBI resulted in moderation in the rate of growth of
flow of credit to industry. Year on year, rate of growth of credit to
industry had reached a level of 26.7 per cent in May 2011 which
declined to 19.8 per cent in December 2011.

The industrial growth which peaked to 15.5 per cent in 2007-08
has started decelerating due to global economic melt down. There has
been a modest recovery in industrial growth to 5.3 per cent in 2009-10
and 8.2 per cent in 2010-11. In the current year, so far, the sustained
slowdown in the industrial growth reached a dismal 4.7 per cent in
October 2011 and stood miserably at 1.8 per cent in December, 2011.

The cumulative growth in April-December was at 3.6 per cent.
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So, there should not be any failure on the part of industrial
clusters to achieve the envisaged milestones. There is also a need for
effective monitoring of the Project Management Agencies (PMAs) in
executing the projects in a specified time frame. There should be an
end to the lackadaisical attitude of the Department.

Increase in merchandise exports in the first half of 2011-12 —
40% export growth has decreased in the third quarter of 2011-12,
while imports have remained high, partly because of continued high
international oil price. At the same time, foreign institutional
investments flows have declined. Agricultural exports-share in world
trade 1.7% ($23.2 billion in 2010). Imports 17.5 billion-share in
world trade 1.2 %. Fisheries contributed 0.7% of total GDP. Fishing
activities are reported to have provided livelihood to over 14 million
people. In 2010-11, apart from being a major foreign exchange earner
(Economic Survey 2011-12 page No. 193), value of exports during
2010-11-Rs. 12, 901 crores.

The Marine Products Exports Development Authority functions
under the Ministry of Commerce and Industry.

The Role: 1. Promotion of raw material production by capture

2. Culture fisheries
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3. Processing

4. Marketing

S. Extension

6. Export standards and training in various aspects of
the industries. India has a coastline of 8,129 kms,
2.02 million sq. km of EEZ and 0.5 million km of
continental shelf.

Exploitable Fishery Resources to the tune of 3.9 million tons, of
which 3.2 milion tons are presently exploited. India is one among the
biggest seafood processing hub in Asia with 421 processing units out
of which 237 units have been approved by European Union with a
freezing capacity of over 16,202 MT/day.

With a vision to make India a leading player in seafood
production and processing, though Fisheries is a state subject, the
centre has to take more responsibility to see that the export of fishing
products does not decline-it should increase institutions are doing
good job.

Network for Fish Quality Management and Sustainable

Fishing-Technology development to be decimated to ground level. I
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request the Hon’ble Minister to upgrade the MPEDA office in

Karnataka.

Living condition of fishermen, their life is at stake when they
go for fishing in deep sea. They have to face rough weather and no
proper accommodation. Even if they have a small piece of land for
construction of house, C.R.Z problem is there. Their life is not insured.

In Karnataka, when I was Minister for Port and Fisheries, we
had given sales tax exemption to buy diesel. I request the Government
of India to give grant.

- extra quota of kerosene for out board engine fishing boats that
helps small fishermen.

- Women folk are already into marketing.

- Help them to improve their business by funding their self help
groups or societies. More vehicle to transport fish to market at
subsidized rates also. Ice boxes for storage.

As for coffee, thanks to Government for helping small holders-waive

of interest of medium and large producers.
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*SHRI O.S. MANIAN (MAYILADUTHURAI): Let me record my views on the
Demands for Grants for the Ministry of Commerce & Industry. This Ministry in
my opinion is vital and is like the backbone of our country’s economy and forms
the basis of the commercial and industrial activities of the people of the country.

Statistical data of Commerce and Industry at a global level shows us the
success story of prospering countries both in production and exports. But in our
country we find a setback to both the production and exports though we have a
record from time immemorial both in manufacturing and exports. Why this has
happened? Is it because our demands have increased? Or is it because our
production has come down? This needs to be looked into. Even to meet our own
requirements, we are resorting to import of goods. This only emphasizes the need
to review our policy of manufacturing and policy on production. For instance,
even for onion and sugar, at times we have to depend on imports. Hence, I would
like to reiterate that the union government must concentrate on to the production
of tea, coffee, rubber, cashew, cardamom and pepper. In order to enhance
production, liberal financial assistance must be forthcoming to the small and
marginal farmers.

At this juncture, I would like to urge upon the Centre to ensure protection
to our retail trading. When multi national companies are allowed to operate in the
retail sector, it will affect our small traders in a big way. Hence, the union
government must never allow MNCs in the retail trade. In the name of free trade,
in the era of liberalization, we must not open up the floodgates of imports. We
must know the quantum of our demands and allow import to such an extent that it
does not come in the way of our manufacturers and those who produce for us.

Handicrafts and Handloom sectors provide job opportunities to ordinary

people. This goes on from the ancient times. But now we find these two sectors

* English translation of the speech originally laid on the Table in Tamil
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are greatly affected. In order to protect our traditional expertise in these fields and
to ensure the traditional livelihood opportunities, the government must drastically
bring down or entirely do away with the tariff on exports on handicrafts goods,
handloom products, silk sarees, bed covers and knit-wear products. This would
help the rural folk in a big way bringing solace in their lives.

The stipulations and restrictions in the name of environment are coming as
an unmanageable impediment to our industrial growth. These restrictions are
seriously hampering the production activities of the entrepreneurs both in the
small, marginal, medium scale sectors. They are faced with hardships. They
cannot afford to raise huge funds to meet the requirements of the Environment
Department. So the government must set up the required infrastructure. This
would help us to ensure resilience in the industry ensuring industrial growth.

As of now, we are allowing MNCs to manufacture life-saving drugs and
import it in a big way in our country. This comes in the way of our determining
the prices of such drugs. Since they are manufactured by MNCs elsewhere we are
not able to go for testing the quality. So there is an urgent need to see that we
produce life-saving drugs in our country and we must attain self-sufficiency at
that. I urge upon the union government to take necessary steps in this regard at the
earliest.

It is also necessary to put in place a regulatory mechanism to determine the
prices of manufactured goods. That will take care of the interests of product
manufacturers, the world of commerce and also the consumers. The Centre must
look into this to help both the manufacturers and consumers.

We must have Special Economic Zones but at the same time it should not
cause problems to the locals in the areas in which they are to be established. We
must resort to consensual approach specially when we go in for land acquisition to

set up SEZs.
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In our country minerals are dug out and taken to ports and exported to
foreign countries all in an illegal way. It has come to notice that this has happened
in Karnataka till recently. It was raised in this august house. Centre must pay
attention to stem this problem as it would cost huge loss to the nation and its
exchequer.

With this, I conclude.
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"‘DR. THOKCHOM MEINYA (INNER MANIPUR): I support the Demands
for Grants pertaining to the Ministry of Commerce and Industry for the year
2012-13.

Our country, India is emerging as a upper power-an economic
super power. Our growth has been consistent enough for the last
many years. The world is watching us with envy. It is a matter of
pride that our leaders in the Government, also in the Party had
indicated to the European Union that we can play a crucial role to bail
out them from their financial mess crisis. This shows our confidence
and also our financial stability and economic prowess.

However, even after 63 years of independence, you will be
stunned to learn the fact that there is hardly any industrial growth in
the entire North East. There is some semblance of industrialization in
Assam. But they are also not worth-mentioning. There is hardly any
mega industrial or commercial activity which can employ thousands
of people except tea gardens, that too were developed by the
Britishers.

Private companies and multi-national companies do not want

to come to the Northeast, because of the inconducive law and order

* Speech was laid on the Table
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situation there. The law and order situation is bad in my parts of the
Northeast  because of insurgency. Why there is insurgency? It is
because of under development and pathetic economic condition of the
people. Why the economy is so bad there? It is because there is no
industrialization and commercialization. So, it i1s a kind of vicious
circle. We need to break this vicious circle.

I strongly believe that the answer lies with industrialization,
commercialization and overall development of the region. It is the
responsibility of the State and Union Government to provide security
to the people and to companies who want to do business in the
Northeast region. We need to provide protection to the lives and
properties  of those industrialist and capitalist who came to do
business in the Northeast. Along with their safety and security, all
kinds of incentives must be extended to them. Tax holiday to the
newly set up industrial units in the Northeast is always a welcome step.
But we need to give more incentives to the industrial and commercial
activities in terms of cess concessions, loans and government
assistance. Otherwise, industrial and commercial activities 1in the

Northeast will always remain dismal as usual.
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For the last few years, we have been trying to establish a Free
Trade Agreement with the ASEAN countries. I believe, we are still
endeavouring to have such a Free Trade Agreement with ASEAN. If
it happens, this will open a floodgate of opportunities in terms of trade
and commerce for India and as well for the ASEAN countries. It will
also bring about remarkable expansion and development in industrial
production and activities. Therefore, I urge upon the Hon’ble
Minister to take up this issue of Free Trade agreement with ASEAN
with the Ministry of Eternal Affairs and pursue it seriously together.
Each and every Member of ASEAN may be engaged separately so
that we have desired result. In fact, a free trade with ASEAN will
certainly prove to be a boon for our economy, particularly trade and
commerce. There was a proposal to build a Trans Asian High Way
from India to Singapore. There was a lot of hue and cry about it some
years back. Now-a-days we are not hearing about it. In fact the road
network between India and Singapore via Myanmar and Thailand is
already in existence. The only thing required is to improve it and
officialise it. Such an International Highway will certainly boost our

trade and commerce with the neighbouring countries. Please take up
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this matter with the concerned Ministry that is the Ministry of Road

Transport and Highways.
Tourism is considered as one of the largest industries in the
world. Yes of course, there is a huge potential for tourism
industry in the North East. But who is going to take the
initiative? For developing tourism industry, we need
infrastructures like roads, rail links, air links, hotels etc; we
need to provide safety and security to the tourists; we need to
remove all the restrictions on the movement of tourists and
visitors-that means we need to do away with the Protected Area
Permit (PAP) or Restricted Area Permit (RAP) and Inner Line
Permit. The State Governments along with the Union
Government must work together seriously of the development
of tourism industry in the North East. If we are really serious
in our efforts, we can certainly bring about a Tourism
Revolution in the Northeast and it can certainly redeem the
entire Northeast from the doom to economic boom.
Finally, I support the DFG pertaining to Ministry of Commerce

and Industry.
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"SHRI SHIVARAMA GOUDA (KOPPAL): I would like to express my
views on a very important issue pertaining to the problem of pomegranate
growers in Karnataka. My parliamentary constituency, Koppal in the state
of Karnataka and many of the northern Karnataka districts region were once
known for its export quality pomegranate. Unfortunately these days, our
pomegranate growers are facing great difficulties in its cultivation. Problems
like shortage of water, bacterial blights, fungus disease have destroyed a
major portion of pomegranate gardens. The production of pomegranate has
come down. The revenue loss is estimated at around Rs. 100 crores. As a
result of this, most of our farmers in Karnataka are unable to clear the
growing debt.

The region had thousands of hectares of land under pomegranate
cultivation. But now the area has shrunk to a few hectares. Withered
pomegranate plantations can be seen all around. Many farmers have
uprooted the plantations. They are now used as firewood. The farmers
elsewhere in the district are also in a similar plight. As the nature’s fury
continues, there is not much hope left among them. Unlike foodgrains,

horticulture requires heavy investment. Crores of rupees have been invested
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by farmers, but it has gone down the drain as most of the plantations have
withered.

The horticulturists, particularly pomegranate growers have been
trapped in the vicious circle of debt. The Government should waive the
interest on loans and also principal amount.

Before the year 2000, the area of horticulture was 52,870 hectares but
it came down to 24,770 hectares last year. And in one year, the area has
shrunk at least by 40 per cent. If the district fails to get an early spell of rains,
they fear, another 20 per cent of plantations will wither. The area of
pomegranates withered is 2,925 hectares.

Therefore, I would like to urge the government for an urgent need for
intervention. As most of the internal sources of water have dried up, farmers
are trying to transport water from far away places. The Government must
bear the cost of water transportation.

Government should also encourage small and marginal pomegranate
farmers by providing support price of up to Rs. 1 lakh to take up farm
activities, such as leveling land, digging wells and bore wells, installing drip
irrigation, supplying seeds and manure, among others. There is also a need
to provide 50 per cent subsidy on tools worth upto Rs. 5 lakhs to encourage

mechanization in all kinds of agriculture particularly in horticulture.



03.05.2012 164

The Customer Hire Centre (CHC) scheme should be extended to
agricultural cooperative societies. The government should support
agriculture cooperative societies to buy the tools and rent them out to needy
farmers.

Sona Masuri is a medium-grain rice grown largely in the Indian Sates
of Andhra Pradesh and Karnataka. It is light weight and aromatic, and
considered to be of premium quality. This premium variety of rice is mainly
exported to USA, Canada, Europe, Australia. Singapore, Malaysia, Middle
East countries like Saudi, UAE and Qatar, etc. Sona Masuri is largely
considered to be a healthy dish as it contains less starch and is easily
digestible. In Karnataka, it is mainly cultivated in Raichur, Koppal and
Bellary districts. The best quality Sona Masuri rice can be found in the
regions like Sindhanur and Gangavathi region of Raichur and Koppal
Districts of Karnataka. Therefore, I request the Government to take
necessary steps to promote Sona Masuri rice in a large scale, so that our
farmers would get better price for their produce.

My next point is about industrial development of the country.
The economy in 2010-11 witnessed a growth of 8.4 percent during the year
but suffered a moderation in both GDP and industrial growth in 2011-12.

While the GDP grew below the rate of 8 percent for the past four quarters,
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industrial growth decelerated at 2.6 percent in the third quarter of the current
fiscal. It was informed that high input capital cost and uncertainties in the
global economy constrained the growth of the manufacturing sector which
grew at the rate of a meager 0.4 percent in the third quarter of 2011-12.

The deceleration in industrial growth may largely be attributed to the
macro economic factors like decline in the rate of growth of consumption
expenditure and Gross Fixed Capital Formation which affected the demand
for both capital goods and consumer goods. While the rate of growth of
consumption expenditure moderated from an average of 8 percent in 2010-
11 to 5.9 percent in the third quarter of 2011-12, the rate of growth for Gross
Fixed Capital Formation turned negative in the second quarter of 2011-12
and remained so in the third quarter as well. The situation may continue to
be grim on account of the under performance of the construction sector.

The economy of the country was affected by the hardening of interest
rates resulting in increased cost of capital. Also, the tight monetary policy
pursued by RBI resulted in moderation in the rate of growth of flow of
credit to industry. Year on year, rate of growth of credit to industry had
reached a level of 26.7 percent in May, 2011 which declined to 19.8 percent

in December, 2011.
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The industrial growth which peaked to 15.5 percent in 2007-08 has
started decelerating due to global economic meltdown. There has been a
modest recovery in industrial growth to 5.3 percent in 2009-10 and 8.2
percent in 2010-11. In the current year, so far, the sustained slowdown in
the industrial growth reached a dismal 4.7 percent in October, 2011 and
stood miserably at 1.8 percent in December, 2011; the cumulative growth in
April-December was at 3.6 percent.

The Index of eight core industries moderated to 5.8 percent during
2010-11 compared to 6.6 percent in 2009-10. Growth of Crude Oil (11.9
percent), Natural Gas (11.9 percent) and Steel (8.9 percent). The
deceleration was led by a moderate growth in Electricity (5.6 percent),
Cement (4.5 percent), Refinery (3.0 percent), Fertilizers (0.0 percent) and a
negative growth in Coal (-0.2 percent).

The recent political instability in the Middle East and North Africa,
rising international commodity prices, particularly crude, and the US debt
and Euro —zone crises has accentuated concerns regarding the revival of the
global economy. The slackening of external demand and capital outflows
resulting from those global uncertainties are certain concerns demanding

attention on the part of Government.
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In the Budget estimation for the year 2011-12 Plan, the allocation for
the Department of Industrial Policy & Promotion was Rs. 1300 crores which
reduced to Rs. 1107 crore in Revised Estimate 2011-12.

In the Budget estimation for the year 2012-13, the Plan allocation for
industries has been increased to Rs. 1365 crores. The Standing Committee in
its report said that the poor progress in utilization of funds is mainly due to
framing up of half-baked schemes, poor evaluation and monitoring
mechanism and ineffective appraisal before appointment of implementing
agencies. Therefore, the Department will review these schemes with a view
to overcome these constraints so that the enhanced outlay for the financial
year 2012-13 will be fully utilized.

I would suggest that the government should take steps to implement
the Committee’s recommendations to solve the problems prevailing in the
sector so that there should not be any failure on the part of industrial clusters
to achieve the envisaged milestones. There is also a need for effective
monitoring of the Project Management Agencies (PMAs) in executing the
projects in a specified time frame. There should be an end to the

lackadaisical attitude of the Department.
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I 91 Tl BIR T8I Pl 3, FaNl B, Wd 8, D[ ST B dTel fhAMT BT BIg HAS-a1Y
T B1 37 el o U goid ® fF ST SR IWIEH 8 ST A1 1 gleld Wi @ gor
&, Sl BTeld THICR B! BRATIN H 8, F8! leld 89N I8l Ud 3R HAX S 3Fe Bl Bl 8
3T W & ST I8l 3 99 Y ¢ fFacal gy amas J8Tal TR R 89 S gF &I TR
BHW U, IDI g8 HR AT W1 FEY UBel PUT BRDb I§ ABR AR A < & S
fraT SauTfad srawd & 9o fFafd @ awen =1l § I8 T8 dedl [F IR B sl
T T 8 3R 3y Frafd B ¥8 e § [P WRA B ATRIGA R B & B AR T
HRD 3T GIRAT & < H IUTE DR 37U [HAMI DI A9 < DI FawIl By
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[Ty AElG, BAR FEl SEN &l 91 Bl 8] I8 9 Al WEl 8 6 o d% g
3418 SepTgAl B I8 PR fQAT| TAA 2,35,856 BHIR IR 8 Y| cfhd BAR SRISIRI B
wfasy @y 87 O <o # & B Brad el B, S < BT Hell B dlell el § # 36d B
Ty el ATEdl & fb S ft BN T frame € S off ARt ' 9 € R s @t ot
3ITU< FATYR AT BIdT A1 3MTST 5 3Ueh IEN bl Gael Bl 3R T <% H RGTRI DI T
BIS WS BT MUBT AT AT O AT 8, MU IwIad bl o<l ga+ ©RE s b
IAD! DIy WG & (U AR &l &1 A8 98 WD JdeR Bl eeh Icdre 8 AT yrgde
A &1 NNl ST 81, Sl g bl 3MF el ft are-1 & Fidrsel ik Raeiy w®
faear &t 8 AfpT amus Rac iR snus Agd W fIward T8 w=arl a8 AR Jora
@ AT ¥ § wee arear € 6 sm ot o= Ry 82 &9 &9 e &3 # gy aigar?

AR T8 TR § va 437 RS Bl 39 aRASHT § WRA IRBR 3 UH i
forar f% 50 forainiier & sfar yguT T BN M| BRT SMUS <aRar ft 50 fhariier & i B
I 50 fpalMieR & 3iER UgUUl & AW WR &1 BN I8 AT SRaY| 2004 H I§ FHSIAT §AT
3R 2004 & 918 AT FRAROIYH 4 JHIFAT SHUE PTR & AR AR <aRAT S0 a1 Bt
SITRSIY® e {1 T, «ifeh U WU # =gl o bl ST T T8l o7 Hehdll, DI
AR T frertt| fham S = A fre @1 T8 < U o1, 98 fRE S1uHT $HhIR IR
FHRAT AT, oIfhd IDT WRHIIE Foi el wsd e & sl 8 faerht aifes =it
TR difgd e F A TR A1 2 @ sAR MISA Ga§ A AW TP HIAT ST
HN, IFD! TSAC B DI HIs AT T8l gl § He1 el g & St 19 & fFae g, a8
U RN &1 TRHRM AT 8T, T8l Aell, oifeh a8l w gler # = et @ gied fa
T8 |

[ATART Sfl, AR & & SN SISl Blerd &, S SNl bl glerd 4 MUY U e
H I AT ATEdl Tl W dgdid WR IR MU gsiegd URaAT 9 2| Seieaa gRar &t
Udlede a1 foxgdr ® oifeps S sefead uRar & e =8 fowd | oR fdft are & Sem
T MY 8 A1 Ip! faorell e ferdt 81 # SR yew @ Al SR YR Al @t ard R
RN T IR USY HT Dls Wl BIC F BICT 3R T$ A TSI TN T o0l DI IWGT T8l B
Hehdl &, Hifh IH W ARIEY o 81 IR Jao § garaed H gad Foll bl Sdled g8 I
B | IR T DI BITS el 14 FIRK <Ry <M eb & aNTd 3R Ueh & S 8l &
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qofE 3R &l A AU AEIGT 3T 3 8§, IRdel H DTS Ieded B dlel Bl A Ql
¥ o8 ufoerd & <o o g | g fF SO W Q¥ & SN SRiEd @ BETS DI Al
A, R IR TG D BTN Dl WG| gafely § dear dredn § 6 59 & § qam i
& 1Ry

Heqy, # AfSt © SR o Hedl dredl gl Ta g W SR ATelfiies aer B
qrelt NNl SHIsAT BT Ui ofRg BUT IfTS! BT Urae g1 I8 afers! fwiRal & gdaral
B ST Bl HAST BT T QAT ARy, A A S oy @ et § IS T SR o AR
@ A Bl AP R W I BT Fdew gor {5 @ e tRM dad did @l W@ g
T BIIed W I8 8, Soldad TR Wi %8 ol foam snenRa SerT o d Sl
S @A BN o @ | W AN 2 5 e el el # & wferdt & o =i efk
fpell S @1 A<t T8 & S ARy S R © Wi H AUdT AN S
drem &1 /A e
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ST, AR g9 (FRRE): Ui Heiqd, ariorsy 3R ST H3Ted &l 3 &1 A 1)
3O ST aTel BT 3fawR &1, 39 fofg # amuept i g

AeIcy, I8 M BT S ¢ 3R IS IuY & d1¢ 50 < B IOl & ofSihl 4 59 <
DI TS DR DI B a1 21| fh 31 a¢ We 3R §& & A1 Hel TS &1 © b a8
HErAT M [ g 9 o B ANME DI A5 sl T8, 9 el St & fRd &R 188
St @1 R T8 B Ul B, AT AT YUY Bl gHAd o
16.08 hrs (Dr. Girija Vyas in the Chair)

[HTART HETGA], 31 TS We B A1 Dl TS @l ¢ (b 39 <% A U =l MY, b
IS TRKA BT AT TR e A el IR GH1| 7 M St & srewif iR ST g Bl
BT BT B HM [HAT 8l HER AN, THBHedR 3R YU DI ART el S 7 f&m o,
AP 9 3 39 o ¥ fAed Io o 2 &1 UgUied & &9 ¥, 918 98 7%l Uled 8 Al
FHA T B, et ft & § WRBR 7 B Uae=T B av‘rcbwzrz?fﬁv‘mi‘llg
arel, S[AT 991 dTel 3R Sdl-Sadiatl & Rl a9 arel, -9 DR, TRBR &, 37 Al
DI HICATET < Bl DIy MOl ARBR D U T8l ¢l G- 377l §AR et St & i i
YT PR ATSAT S Job | PR I DI Ferdl &), S8l B8R S&N &, U W B 3R

HIaTgel 9 6T &8, U BR & IR TSl a7 6 8, U BR & e B a1 W&l g, Iwaid Ml

St @ STeEl BI SMUAM H HH I=i [HaAl, q AT TS FHal F Byl Ugd T 7l IAD!
g9 & €1 39 Dol BY g5 W 9a7aT o B oRRd B

YU & qX H H P Aredl gl TR o¥ B iR 72 e AT <grl d WEd ©
3R BTl B 3R T8 SUWIdT M 81 IR SH 72 TS N Bl Aol 93l B, SHPBT S
gadl 8 o 3o Sl Alsfhel WX 8, $ol d AleTsihd UR OGN, 99D 91§ d HR G|
SUHIERT | HREAR W 9gal © R Faary ff ggar 21 it St & I Il B1 37t R 4
U B! SRRA B BH NI UR WEd ® HINU[ bl JF T A A VAT o7 @ AT b o
IR Sl g fIgM €, <fep @ial uers iR Maell gean, el o T8l [Hal

HEIG], AN Y8l W 9 P AR BIE-BIC YAR A, - & A< a9 arali o
T fharl gar Il fIgR § -9 U 39 NN T B Bl B fhATl MU SID
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SR U WRC Afdd <o o | e teared e g dfe S99 Afdw <o @ g
D SR 2| MMUBT IR S T § QI o8y, afTsh W osy, R R &gy, $9
SN WR syl geliufial & gRT S ge-9¢ S TS By o %2 g

werea, anft O g% fora § ofR oo €S ao & .. (erae)
AT ARG ¢ AT 980 W TS el dTel &, ST AT Uget & Iarat gl
<. AR &9 ¢ 37 IRET, I9-33 B1fced 2 Wped & el I Ml W WRHR S
T RE T, AN W I SHIN <l gl 3TIell BIfied 8, Haldl Bified 8, g8l TNal @ forg
PTE e TE 81 T8 9% 6 T Ao S AN a8 I € S W @S g agl argd A
AT TSl g1 S S RN & IO BIC AN Bl @ B owd gl o A9 @ dRINe
g A1 8, 98 S W S W ol Sl 2l Rl IS B SWa B ATH 8, Al BRUNS
I e RT3k T SIRT gaT ST Tdh 3feT o9 WU § fierar 8 off a1 3isl ®igd
TR Bled ¥ Ud | WU # b el fAerdt 81 U diad Ul S |9 wIv § A @ g
Rifeh AP BRURE TAM DI DA BR 6T &, ol gy 22 WY olex Abe § el &l 8l
JE TN I AT B

# fagR W arar g1 3y S € b R @ Wi A Aldell e[ bR Bl B
o T 3R fI8R & ofaR SHPRGFR & M WR BHYT JUIY & WBHR - ! B &
& fHa1l &1 el I8 Qe ardd fF =i A1 ugdl, WRgH 39 o9 & wieA fafRer
RS e St S AR B U SeRedd 84 F91 bl Gl fhar ol are W fd8R & 3far
AR el ST & AMFel § WauAH gl 98l AT &, g8 BicATgoR o, d8 99d B,
AT o HAGIR TSl g3l &, YT Il BT 8, o B [ BIe [Tbol Bl a1 89 AN B

g, Al SUH AMBFT BT BT B MY B &l 5,500 HAS WY b SISHS BT Sl HATHAT

o1, Sl HgH RIofta e St 7 sreara e o fb g9 F8l W Ui fiched BT ditelad aril,
Tg ISR B! B! Ugal W & 8, 3T BfeadT BT @A BT BH B B 5, AT IR I
USUATST SIS o ©, Al YT BicargorR I ATe] 81 ST &1 379l BicaTgoR a8 Tsl g3l Bl

TR Tl 9gd Al o TRe # St g4t B EV W MY YT B Ty a9 Fhd &1 SHTAYR

DI Xl DREMI, & B 22 FAR AOIGY B AT B & 37T F8l W AT 1800 HOIGY HTH

P Ve Bl 981 D IOT T IR dIRAT-fIR ofie DY d7Tel of S BT B1H B B ol ITP
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T Hidell FaeR B B & IR 3T ITed & b < b 3R ST M ¢ ar e St B
et 1 =T B 3R W DI Uh A W @ Bl Oewd g S quEr welt S 7 feam

BT M BT o1l .. (Faar) H Bl fads ®F 919 HE | AT| g2l g & g § - 3[ur 91

[ BT g
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MADAM CHAIRMAN: Now, we take up the supplementary list of business.
16.16 hrs
INDIAN MEDICAL COUNCIL (AMENDMENT) BILL, 2012*
THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): I beg to move for leave to introduce a Bill further to amend the
Indian Medical Council Act, 1956.
MADAM CHAIRMAN: The question is:

“That leave be granted to introduce a Bill further to amend the
Indian Medical Council Act, 1956

The motion was adopted.

SHRI GHULAM NABI AZAD: I introduce*” the Bill.

* Published in the Gazette of India Extraordinary part-II, Section 2 dated 3.5.2012
* *Introduced with the Recommendation of thePresident
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16.17 hrs

DEMANDS FOR GRANTS (GENERAL), 2012-2013
Ministry of Commerce and Industry — contd.

DR. KAKOLI GHOSH DASTIDAR (BARASAT): Thank you madam. I express
my gratitude to you for allowing me to stand in support of Demand for Grant of
Ministry of Commerce and Industry. Right from the time, the wheel was invented
by industrious people, there has been no looking back for the civilization. The
Renaissance took place in the rest of the world starting from Europe and we have
followed. But slowly, we found that even after our great nation, India took off in a
sprint, our growth and our marketing policies slowed down mostly because some
of the neighbouring countries in the Asian sub-continent, particularly, China took
over and even the Benarasi Sarees that the Indian women wore particularly during
the wedding season are now being made in China and our weavers and our traders
in silk thread are suffering from that. In India, we have to give serious thought so
that industry is not only meant for those corporate houses and the moneyed people
but also it has to spread its wings and reach the poorest of the poor and the
communities like the advisasis, SCs, STs and people of interior areas who are
suffering from lack of it. For sustained inclusive growth of GDP and gainful
employment of the newer generation, manufacturing sector must be given impetus.
The estimated GDP has fallen from 8.4 in the last two fiscals to 6.9. It has been
predicted that this time it might rise to 7.6. The slow down which is just
mentioned here can be attributed almost entirely to the weak industrial growth.
This industrial weakening depends on so many factors which include factors
beyond our control all over the world. But as far as we are concerned here in the
country, we must be taking serious concern of the factors that are affecting
industrial growth within our country.

The Government has announced the National Manufacturing Policy on

25™ October, 2011 with the objective of raising within a decade, the share of
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manufacturing in GDP to 25 per cent and creation of 10 crore newer jobs. We
would like to know exactly where we stand as far as this is concerned today, and
the policy encourages the setting up of National Investment and Manufacturing
Zones across the country but as far as we are concerned, as far as the State of West
Bengal is concerned, as far as our hon. Chief Minister Mamata Banerjee is
concerned, we have our reservation as far as the Special Economic Zones are
concerned. E

Our nation, our great India is a compassionate, secular and a democratic
country. We do not believe that just to reach our goal of export, just to reach our
target of marketing, we can confine labourers in a room for 12 hours giving them
one small plastic pot for their natural calls and exploiting them to the fullest to
keep down the labour cost. In West Bengal, we have not given into this formation
of Special Economic Zones over the past 11 months. In spite of this, I am proud to
say that in the past 11 months, we have proposal of nearly Rs. 85,000 crore worth
of investment.

I would like to draw the attention of this august House and of yourself that
wherever the proposal of SEZ is coming up, I think we should give it a second
thought. As far as setting up of industry or progression in industrial development
is concerned, the most important points are innovation and research to take us
forward, the availability of land -- it is best to have freehold land; it is best to have
land from the land banks of the Government sector -- the easy availability of
power, the source of power generation, availability of water, infrastructure
building and the availability of labour and marketing. As far as innovation and
resecarch has been concerned, we have this formation of the National
Manufacturing Policy. We would like to know how far we have gone through that.
Without innovation, without research, we really do not get anywhere. India
wastes 58,000 crore worth of grain every year. About 40 per cent of the vegetables
and fruits produced every year are lost due to pests. We have to build up the cold

storage, the cold chain. The storage capacity building has to be done so that this
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amount of fruits and vegetables is not lost. That is our basic industry. Even though
it is agriculture, that should be our basic strength because the last man in the last
village is also involved in agriculture and we should be able to provide him his
requirements for production of more crops, for storage of more crops and for
selling of these crops preferably organic crops to the world across the globe
because we are a nation who are very well-versed in agriculture. Today, with the
climate change affecting globally, with the climate change affecting the
availability of water resources, if we take little care in providing this water through,
maybe water recharging the ground table or the rain water harvesting and creating
provision of that water for irrigation, our farmers can produce wonders. If we give
little notice to their requirements of procurement, processing, packaging and
marketing, that can form the base, the spine, the strength of our industry.

Power is being affected in every sector, though the World Bank has
supported nearly 40 per cent of power generation through hydro-electric power.
About sixty per cent power is still produced from other sources. And coal is being
looted in this country. I wish to draw the attention of this august House that there
are certain States like Madhya Pradesh, Chhattisgarh, Uttar Pradesh, Bihar and
West Bengal where coal is being looted and coal blocks are being allotted at a
very subsidised rates allotted to private houses who are using power from these
coal blocks and selling them at a multi-fold profit.Allotment should be
preferentially to public enterprises.

MADAM CHAIRMAN: Please wind up. Today we have so many speakers and
the hon. Minister has to reply at 5.30 p.m.

DR. KAKOLI GHOSH DASTIDAR : These coal blocks should be distributed so
that the Government can use this coal for power generation and given to industry
for cheap production of goods. I have just one or two more points. E

Infrastructure is the other most important point affecting the growth of
industry. As far as infrastructure-building is concerned, though the PPP model is

being accepted, the common people, the local people are getting affected by the
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PPP model because the toll charge of the bridges and the roads is much higher
than what the person is losing at the ground level. So, this also has to be given a
lot of thought.

We also want to request the Government that since the State of West
Bengal was under utter misrule for 34 years and then the Left Wing extremism has
taken its toll, no development has taken place in District after District. There are
eight Districts which have been declared as Backward Districts. But we want three
more Districts to be declared as Backward Districts, and in those Districts we want
mega hubs set up and assistance being given from this Department so that multiple
number of industries may be set up and these people affected by
underdevelopment and under the Left Wing extremism threat can proceed forward,
and the State can again see the face of resurgence.

The farmers of our country are facing a great shortage of fertilisers. With
phosphorous, potassium and urea being in short supply, imported urea is being
used which is very expensive and not at all cost-supportive. So, more factories for
production of urea must be set up in the country including West Bengal, and more
grants must be given so that there is advancement of industry. The other industries
like cement and automobiles also require greater innovation and greater care so

that the Country and State begins to prosper.
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"SHRI N. PEETHAMBARA KURUP ( KOLLAM): I would like to express
my views on Demands for Grants under the control of the Ministry of
Commerce and Industry for the year 2012-13.

No country in today’s globalised world can be separated from what
happens in the global economy and India is no exception to this. Hence the
slow down in the world economy has impacted our economy also.

Yesterday, the Asian Development Bank has stated that the combined
national wealth of India, China and ASEAN could exceed that of US and
European countries put together in the next 18 years.

India is a success story in terms of diversification of export and import
markets. The share of Asia and ASEAN in total trade increased from 33.3
per cent in 2010-2011 to 57.7 per cent in the first half of 2011-12. At the
same time, in Europe and America, the trade fell from 42.5 per cent to 30.8
per cent respectively. This has helped India to face the global crisis
emanating from Europe and America. An interesting direction of India’s
trade is that USA which was in first position in 2007-08 has relegated to
third position in the following years. At present, UAE is India’s largest
trading partner followed by China. Another interesting point to be noted is

that India has trade surplus with the UAE from which it import large

* Speech was laid on the Table
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quantities of oil. However, India need a more focus strategy with respect to
balance of trade because of import of large quantity of oil and gold.

For more than a decade, Indian growth story has been dominated by
the service sector. This domination was also evident from the trend in export
of services (receipts) which grew from 23.4 per cent during 2000-01 to 38.4
per cent in 2010-11.

I request the hon’ble Minister of Commerce and Industry to consider
the following issues:

1. The coir, handloom, cashew and fishermen community are under
distress. A financial package should be announced so as to enable them to
recover and develop to the path of growth. Export promotion policy should
be made favourable to encourage the above sectors.

2. Kerala is the top rubber producing State in the country. Import of
rubber should be stopped so that the farmers of rubber could get sufficient
price for their product. At the same time, our rubber products should be
encouraged to be exported to abroad. A rubber Park should be set up at
Punalur, in the Kollam district of Kerala.

3. Sale of substandard Chinese products in various parts of the country
should be banned immediately. Our market is flooded with poor quality

electrical goods, toys and even spurious medicines produced in China.
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4. Some items produced in China are sold in Indian markets with Indian
stamp. The volume of this illegal trade amounts to a staggering sum of 5
billion dollars. Hence 1 urge upon the Govt. to take immediate necessary
action to ban sale of inferior quality and cheap goods and spurious
medicines coming from China.

5. The price of gold is soaring in India. At present, India is importing
gold amounting to 62 billion dollars. In order to make it cheaper, a policy
should be evolved to encourage import of more gold in the country.

6. More Export Promotion Councils should be established in the country
to encourage export from the country. More centres of Indian Trade
Promotion Council should be set up in different parts of the country.

7. No Traffic barrier agreement should be made with more countries.
Free Trade Agreement with the ASEAN is a successful step taken by India.
8. More Special Economic Zones should be set up in the country to
encourage production and the industry. Exports from the Special Economic
Zones must be specially encouraged. China’s success in the field is worth
nothing and should be a lesson for India.

0. The number of Freight Container Stations should be increased so as to

boost trade in the country.
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10.  Export of spices and its products should be encouraged to attract more
foreign dollars by the country. This will be great help to the farmers of
Kerala who work hard for the production of spices, tea, coffee etc.

With these words, I rise to support the Demands for Grants relating to

the Ministry of Commerce and Industry for the year 2012-13.
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SHRI R. THAMARAISELVAN (DHARMAPURI): Madam Chairman, I thank
you very much for allowing me to participate in the discussion on the Demands for
Grants pertaining to the Ministry of Commerce and Industry.

At the outset, I would like to congratulate the Government for taking a
good step to improve the commercial relationship with our neighbouring country
Pakistan. Pakistan’s decision to grant India MFN status was a game-changer.
MEFN status will mean India can export 6,800 items to Pakistan, up from around
2,000 at present. The two countries aim to boost bilateral trade to six billion US
dollars within three years. Commerce is an excellent way to bring the two
countries together. This is really a welcome development for betterment of trade
between the two countries.

India’s trade deficit touched a record high at 184.9 billion dollars for 2011-
12, as imports outpaced exports by a huge margin. This higher-than-expected trade
deficit is about 1.06 per cent of the GDP. India’s exports have not done as well as
expected. However, imports grew 32.15 per cent to 488.6 billion dollars on rising
oil and non-oil imports. Trade deficit, or the gap between exports and imports,
during 2011-12 grew 56 per cent over previous year’s 118.6 billion dollars. The
high trade deficit is yet another cause of worry for the Indian economy, especially
after the recent revision in outlook on long-term credit rating by Standard and
Poor’s. The Government should provide necessary competitiveness to exports by
providing lower rate of credit through re-introduction of interest subvention and
rebate on State and local taxes. The Government should also provide marketing
support to micro and small enterprises through creation of an Export Development
Fund.

Exports fell 5.7 per cent to 28.7 billion dollars in the same period a year
earlier. The Continuing sharp slowdown in shipments in recent months combined
with high imports of oil and gold, have sparked concern over the country’s

swelling trade deficit. The export drop is the latest bad news for India’s faltering
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economy. Together with the declining trend of India’s exports, another thing
which causes us worry is the slump in our industrial growth. The industrial growth
throughout the fiscal year 2011-12 has been dismal. The industrial growth
contributes much to India’s GDP. Because of the slowdown in industrial growth in
2011-12, our GDP remained at 6.9 per cent as against 8.4 per cent the previous
year. Therefore, there is an urgent need to look into the issue concerning the
slowdown in industrial growth.

As the hon. Minister is aware, the growth in the industrial sector gives rise
to growth in employment for our youths. Today what we are experiencing is that
even for a construction of a house all the material used are imported because those
are cost-effective, they have a better finish, and the Indian products are costlier.
We need to reverse this trend. We need to promote our industries by giving them
all support.E would like to mention this here. Everyone in our country is very
patriotic and no one is interested to go in for imported products. But the
circumstances are necessitating them to go in for the imported goods, especially
from China which is very cheap.

We have initiated the setting up of Special Economic Zones with much
fanfare. According to various reports, most of the Special Economic Zones are not
doing well. Even the land allotted for SEZs are being misused in many parts of the
country. The intention of the Government in setting up the SEZ was to boost our
exports, but it turned out to be a total failure.

I understand that in countries like Korea, they have similar Zones, but they
are based on products, and they call them as clusters. The product-wise clusters
generate competition and help share technologies amongst the manufacturers. That
is the reason why the countries even smaller to our stature are doing much better
than us. Therefore, I urge upon the hon. Minister to take necessary steps to see that
such a system is introduced in our country also.

If we go through the record of exports, the majority of items which we are

exporting is of agricultural products, iron ore, textiles, etc. If we desire to achieve
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a higher volume of export trade, we need to focus on items which have a good
volume. This can be achieved only with the active support of the Government for
the producers of such products. There is no doubt that for the growth of industry in
any State, the support of that State is most important. The State of Tamil Nadu had
witnessed massive industrial growth during the regime of DMK, under the
dynamic leadership of our beloved leader, Dr. Kalaignar. Many new and well-
known industrial establishments came up in the State which helped the State to
have an all round development. The State was able to contribute much to the
Exchequer of the Central Government. We were able to achieve that because of
the pro-industrial policy adopted by the then DMK Government. Now, this trend is
taking a reverse in the State of Tamil Nadu.

The industrial growth is taking place only in the developed areas of the
country. Most of the industrialists are not willing to put up their units in most
backward areas like the one, which I represent in the Lok Sabha, that is,
Dharmapuri in Tamil Nadu. So, I would like to take this opportunity to make a
humble request to the hon. Minister to announce concessions to set up more
industrial units in the most backward areas of the country.

With this, I conclude and I support the Demands for Grants of the Ministry.
MADAM CHAIRMAN: Thank you so much.

Now, Shri B. Mahtab. Shri Mahtab, I want to make a request to you. You

are an excellent speaker, but today due to shortage of time, please be brief.
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SHRI BHARTRUHARI MAHTAB (CUTTACK): I will try my best, Madam.

Rising deficit, falling rupee, stubborn inflation, stagnant investment and
policy paralysis have cast a dark shadow over the Indian economy.

Has the macro economy deteriorated as much as it is perceived to be? Is the
situation beyond retrieval? The free fall of rupee has created a fear of adequate
resources for the world’s seventh largest holder of foreign exchange reserves. As
the world’s largest holder of gold, we do not have to go to extremes like the US,
which nationalized gold in 1930s. The trade deficit is expected to cross 225 billion.
We need to send strong message to narrow the gap or create a barriers which will
narrow the gap.

India has many problems. The good news is that some of them are self-
inflicted and can be solved with relative ease. The rising import bills and its
consistent outpacing of exports is straining India’s balance of trade in goods, and
by extension, the current account deficit which includes other inflows like
remittances, software, BPO inflows and investment income from abroad. For a fast
growing economy, imports outpacing exports might not be bad per se. But import
of four commodities — crude oil, vegetable oil, fertilizers and coal — that the
country cannot do without, have ensured that import bill is rising every day. E

In 2008-09 India had set a target to reach an export figure of 500 billion US
dollars by 2013-14. This means an average annual export growth of about 27 per
cent. As against this we have achieved 13.7 per cent growth in 2008-09, 3.6 per
cent in 2009-10, 37.5 per cent in 2010-11 and 23.5 per cent during April and
January 2011-12. You can add up next two months. Export import report is a
matter of grave concern especially what happened in the month of March this year.
In comparison to March last year import has grown by 24 per cent whereas export
has declined by 6 per cent. This is the position of just one month. The trade
deficit has risen to 185 billion US dollars and it may rise further. One can

understand the reason for glut in export but why should the import rise?
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Amidst global recession the future lies in regional trade, reduced distances
making it a low carbon option. Over the years several attempts have been made
to increase intra-regional trade through preferential trading arrangements. The
agreements covering South Asian Free Trade Areas (SAFTA), which is in
operation since January 2006, is the most important among all such attempts. Yet
our trade with South Asia has not kept pace with otherwise rapidly growing
external trade. What has kept intra-regional trade so low? Politics is certainly one
but probably there are more important factors such as enabling policy,
environment and supporting infrastructural facilities which have not let intra-
SAARC trade, including between India and Pakistan the two major nations of the
region, to take off.

I had the benefit of visiting Lahore and Islamabad in the month of January
with some colleagues of both Rajya Sabha and Lok Sabha. It was a different
arrangement between people to people contact led by Shri Yashwant Sinha and
Shri Mani Shankar Aiyar. Shrimati Supriya Sule and some other Members had
been there with us. We interacted with the Members of Parliament of Pakistan
and also with the trade organisations. The Minister of Commerce and Industry
was supposed to visit and they were waiting in anticipation that something better
is going to happen. I need not explain what transpired during those four-five days
which we spent there but they were looking forward to have trade and commerce
with India, to open up more avenues. Today we have rail route through Attari and
road route through Wagha border. There is a sea route from Mumbai.

SHRI PRATAP SINGH BAJWA (GURDASPUR): It is the same.

SHRI BHARTRUHARI MAHTAB: Yes, it is the same. You must have visited it
a number of times. But it is said that the rail route is through Attari and the road
route through Wagha border and the sea route is from Mumbai to Karachi. There
are multi-level illegal routes also.

SHRI PRATAP SINGH BAJWA: It is just like saying ‘Bharat’ and ‘Hindustan’.
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SHRI BHARTRUHARI MAHTAB: Yes. Our side is Attari and their side is
Wagha. That much common knowledge many of us have.t what I have been
saying is that it is always mentioned that rail route is Atari and road route is
Wagah. There is also a sea route between Mumbai and Karachi. But there is a
need to open up or to legalise more number of routes.

MADAM CHAIRMAN: I have requested you to be brief. You are a very good
speaker.

SHRI BHARTRUHARI MAHTAB: It is not that trade does not take place
between these two countries. It goes via third or fourth country also. It needs to be
looked into. I think that some positive steps have already been taken up by this
Government and the Minister has also visited Islamabad. There is already a
negative list which has been formulated and we should all look forward to the
Prime Minister’s visit to Pakistan in the near future.

I would also like to mention something more here as I am laying more
stress on regional cooperation, instead of looking towards Europe or to Far East.
While goods from Afghanistan may come to India via Pakistan, We cannot send
goods to Afghanistan via Pakistan. Pakistan cannot also send goods to
Bangladesh or to Nepal via India. There are restrictions. It needs to be done away
with.

I have witnessed the dynamics which are changing between India and
Pakistan. This is extremely good news for all of us who resides in South Asia.
We can possibly hope that South Asia trade will — in the not too distant future — be
enabled to link up with Central Asia trade via Afghanistan. Trade barriers may
stretch out to 2016 but it is a good augury that South Asian nations are in a mood
today to do business.

MADAM CHAIRMAN: Now, you please come to your last point.
SHRI BHARTRUHARI MAHTAB: I would mention two points. One is relating
to SEZ. Once the Special Economic Zone Policy was considered to boost

manufacturing sector, there was much hype. The economy was booming and
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investors around the world were looking at the country as a credible investment
destination. SEZ was launched with the promise of lucrative tax incentive to
substantially boost export. However, five years later with the change in the global
economic scenario, on unstable policy the SEZ story is dying a slow death. The
grand SEZ dream is now on death bed. The Ministry has floated a discussion
paper. You are, perhaps, very much aware that while 583 SEZ have been formally
approved as on 31% October, only 381 have been notified and out of which 143 are
exporting. Today, when we go around Haryana or to some nearby places around
metropolis like Delhi, we find that SEZs are actually becoming big Zamindars.
This Zamindari system was abolished 60 years back by respective State
Governments. Now, SEZs in a different way have become land owners.

I need not go into all the details but I would fail in my duty if I do not
mention about export of iron ore. Export of iron ore should be discouraged and
here the onus lies with the Ministry of Commerce and Industry. My suggestion
would be that the Ministry of Commerce and Industry should come up with policy
guidelines for promotion of exports of value added products made of mineral
resources in coordination with the Ministry of Mines, Ministry of Steel, Ministry
of Finance and other related Ministries. It is because the Minister has to take that
initiative.E

The last point which I want to mention refers to the two States of Himachal
Pradesh and Uttarakhand and both the States are run by two major political parties
of this country. The term of Special Category Status which is accorded to these
States is coming to an end in June 2012. There is a need to extend it. The House
expects that the Minister should come out with a statement whether he is going to
extend the Special Category Status to these two States. With the same breath, |
would also say that the industrially backward States like Bihar, Jharkhand and
Orissa should also be provided the Special Category Status so that they could also
have the value added industries.

With these words, I thank you, Madam.
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* gl e Jwohud Wit (srewemETs ufeem): # 39 #E@yyl JAed &Y e A W)
I faaR @rad &A1 el gl AN aifosd /A ¥ faed © fF aedl g3 "E e ud s
JeS B IRV H U rara-fata T &1 ofiell vd garasnel g9 9ifev | SFR Al &l
TRl forn S, A1 9SS SATa-aid & ARBR b el W W AEH! W 9K drg TS
gl e & ¥ WeR 9 & FEfa o1 her o o @ gl d Ji GRER B Jdra
aTEdl g 6 I8 el A & Wi QR R Al B IR 3 3R Ferkl arm|

ST # Bied & SWET H WRA Ul & HH § ol H ADT SN ATHN DAl
arEdl g 6 ®icd & Iqed § 99U WRA ORI BT INEH 70 BIE 2] g9R fHam
el AET # Bicd BT SR B 8, (b S ITDbI US| Bl ANY J3MaoT T8l At
AR Picd B faqer § 4R AR @ & 3R U & Fia A fham o Afdd go 9t femn
gl R P WS & A1 D ISl ¢ [ ARPR & HUN & A W AP M A b dl
gaie fhar 21 R% IO 4 & 39 Buel ¥ Al &1 a1 89R SIS | UG BT JHAM gl
21 09 had 7 Rearaa 78 ar @iyl

Tl Hbe H HRA &I ol A9 A Bl 8| JAha [aga A1 H A [e|
HRA & qORI H AT 2 3R BN X TG DI AR <dl gl as- [ed %l eF 4
IH! A I&dT 8, AR FIIS! & fofersl | @ 9 A1 g9 IS 370 B & 3 HA1e
A B 6 AR BXe ISl Bl AR AT SR, A1 e Aidhe H 9 i awgalt o e
PR D |

YRl AR ¥ f4qel a9 & Biel R § AR ¥ [deq &l g [P Ble-BIe 83
TITRAT BT TTA @1 S| THSIRTS B aoig o 9l 7278 deit | A% AR A faes 2 &
YR AR ¥ el faer &1 ge T8 < @nfeg|
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$it dgmia WX (3MTETE): G HEedT, § U@ U SHR Hehe HRAT g (b MU 1 59
Al § 9 o & forg wwa el § RE 9 il @ e 9§ diem & oy @St gen g
HERTSE, H . SR §SREUATSOIeN il &l § #RiedrST ¥ Sl gl Aids, WA, ST,
AR, 4TS, IWAETE e fSReaed 3§ eI 98 @l ol SISl & dQld & fog # A

H SN A P AT AT gl BAR I8l T 9l © WUl #elcdd Hrihd JRIEE

TSN TR 3l I8 98d d91 HRIHA o1 3R A gl off W ey I R
g%l Bl YR fhar o, ST TR fhar M7 SR S A1eH 3§ IR SS¥) o BT 89
IS PR I T W AT H IMT TS, FoldT Sek, BHIRedHed, Wisd, Wid, ded,
TART REC @ 21 AR J81 §¥ol o aral & forg it ot gfaen @t =nfey, a8 # #Aiman
gl el @1 W g B @iyl g9 fog # Fe arear § {6 13 89R Sewi WX g
HRIGATST § § 3R W O g BHAIIR M B ol YRR H ARIGATS] Sqoliie
FHRUNTE, ARG, W Bg1d HRUNSH, R onfe 7 #gg @t 21 § wen =ed g 5
AIAATSSS §b MR Dg ARBR B Ared! Wl T8T BRIT &, AT TSKI Bl A& Jerar el
@l 8l § 984 SIWHN & WY by WRHR BT AT DHRAT e Rifh WX I8 ool g
SSRIIA DINIER P 9gd g1 Hex B off &1 &l WX Igf s, v, fTsfea W a3 &
S URAT €, S facell WS SSRId BNISR & ol # ST TR 6T g 3R AT 10
A ¥ 15 SMAY a® Jg o & U SmHfET wRar g1 I8 SNeR gdl, ke, IoRer,
T, TR & folg i 81, offe # a1 aredr § (P 17500 FRIS JUY B RN §0
T el ® 3R Udh 89X BRIS BUY &l A0 Uaur fhar 8 oifhT SAhT B STl Ol
BT ARV 3T yar ® & ofe sfFafSrem &1 9l Tae v o W &, 98 Uae a1 WdxTh
g 6 BT TS Bx AT 9T WHR BT AR | 0 dreft T8 7 3R BIs fowg ff o arel
TEl 21 U8 g WARATD YA AT o ’g 8] 981 B fhae Al a1l 8 8 P g6 Wl & e
g™ fiel, A1 89 SeR) @ o & fo (AR Bl g9e oY &% WeR @1 W s weg Ht
m%qvﬂég@ﬂﬂvﬁmﬁ%‘, W& A 52 I F Urede oTar 21 AT TRIMIE &9
B ARy, ¥e W HA St & A B
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AT & AT H U SONINT SSReITe 89 W AR AT 8FT dA1RT AT SO
SIS A1 ©, 3l oS W1 8, S gl 8RR I8l 2| Whiel 1 89N I8l 2l g9a [y
3resl el © adbd BN ANeY| § B ARBR A B b 10,000 64 & Hifd AR T
BT T BT 3 ofRg HIAN 37 AN S H B B © ol SAfIU Bg INDR Bl IS9P foIv
U U AT 91 a1y fh U oresT Wiede a9 3R e $3al 991110000 HHATRAT &
forT e efT Jex BT A1 SR T ¢ B Us g faur & ke W B anfRel o
ff guRageR 3R Ao HOR & WIH B AN §, ST fog ff wrEr e ARyl S|
AT & T #3 ST o0 U1 TR TIS DY R I8 AT BN A1 SSReId dee 9gd
I D W SAAY B Fhal ol 3R TSl & & ¥ fAer 8 @ gaR <o &1 faer ot
ot | Bl

#F HA S W e [ v dnfed W Sde favmw ¢ s A a1feyl S9S
BRI g9 A AT T&1 AT Febdl ©| U 37281 YRSSIERH Hex T 811 A1y dlfeh faeelt AT
s | S A TR B Rife el 9 g0fa 45M 3§ W S8 781 & ok gwg # W 5918 el
2| afoT AN I8l U 3rel e} g1l S FahdT B

fUoe ATe 7 T el Tl B WG B qid Hel T o) dAfb e SHYeyR
IR TSt § B 8 U7 BN WRBR I H ® fh 8IRT FUSIIR SNATEE s98 of oiforg |
7t o P <o § a9 ST seRead URAT R 81 @ 98 89X Jgi 811 S A1d 9eNl § o
Q1 WER & M, FART W AR I9H o AR

O @8 ¥ ¢S ¥R 8, T9D BRU AUIC TIRE Bl S I giaem ama <7, Arger H§
SISO BIH! $B BE fbal 8, S a8 A BAR sl I Bl a1 agd 3resT el

W I8 ARIedrel # Jifel FoRe’ & AIeH ¥ Uit Uiorae &9 T 7l @t it
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T IfRU| Jmgendt, didRfiva, vadRiiver &1 Y B9 ARyl ofR wRfAH e Sl ' @1
SO AR SS¥ISl Bl Wl Y BT WIS dfe} AWls sev bl Al a1fevl BR o 3R
e o9 &1 A AU # B ARy
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" SHRI P. KARUNAKARAN (KASARGOD) : I would like to express my
views on Commerce and Industry as a part of the General Budget for the
year 2012-13. Commerce and Industry are the two big pillars of our
economy where we generate huge amount of income and also generate large
number of employment potential.

But the Central Government has the projection of new liberal
economic policy on both sectors which are really not at all helpful to the
development of our own industry and agriculture and also our cash crops to
a large extent. The agreement that we made with other countries to a large
extent have negative results for the domestic existence. I am not against
signing an agreement with other countries but in many of the agreements
that we made we have to surrender our domestic interests and dominating
the interest of other countries. With the instruction of IMF and World Bank,
Central government has admitted these facts even without discussing in
Parliament. We have made a number of bilateral agreements not taking into
account the sense of Parliament. But in other countries, they have to get the
sanction of Parliament before signing such agreements. Either in the case of

ASEAN Treaty with the Asian countries or of other bilateral agreements

* Speech was laid on the Table
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with foreign countries they have not discussed in the House. This has
become a point of severe critics.

Agriculture products and cash crops contribute a lot to our economy.
In Kerala, both of them have equal importance. Now a days due to the
wrong polices pursued by the Central Government various sectors are
suffering from price fall, damage to products, etc. So, government has to
take a pro agrarian outlook to give interest - free loans to the farmers and
make infrastructure facilities for better irrigation, thereby to increase better
production. Earlier 60-65 % of people depended on agriculture. Now it is
reduced to 30-40%. If government does not take it seriously, the nation
would have to face more serious problems.

Cash crop is the other contributing factor in the economy of Kerala.
Kerala is the first in the production of rubber, that there is variations in the
price of rubber due to the import of foreign rubber in the domestic market.
Cashew, pepper, coconut, aercanut, cardamom, coffee, tea are the other
valuable cash crops in the State. In Waynad district alone in Kerala there
was loss of 500 crores of rupees in a year due to fall in the prices of ginger.
Last year, it was 25 to 30 per kilo. Now it is reduced to 5 to 6. It is same in
the case of banana. Last year 20-25 rupees per kilo this year it is 6 to 8

rupees. Though pepper has better price in the market, their production has
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reduced to fifty percent of last year. Kerala is the land of coconut but the
importing of coconut and palm oil drastically reduced the prices of coconut
in Kerala. Coffee and tea are the other major products in Waynad and
Idukki district. Many of the plantations are closed down. Thousands of
workers are unemployed. Central Govt. has to take immediate steps for
giving assistance for replantation and also financial assistance to working
capital. Cardamom is the other major product which also face the same fate
in the market.

Why the important cash sector as well as the agricultural sector face
severe problems? It also affects the economy in the state of Kerala and also
to other concerned states. Govt. should make assessment and intensive study
and action to promote domestic products by protecting the market and also
giving all sorts of assistance to farmers and workers. If agricultural and cash
crops sectors ruined in Kerala and in other states, it would have a very
disastrous affect on our national economy.

In the economic survey placed before the House, it is obviously stated
that there is a setback for the industrial growth. There may be some effects
of the global recession in India. But the new liberal policy accepted by the
Government is the main reason for the setback of the industrial sector. The

selling of share of major PSUs has no justification at all. For the last year
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Govt. has gained Rs. 22,500 crore from the last year. This year Govt. intend
to get Rs. 30,000 crores. But these PSUs are giving crores and crores as
excise customs and sales tax duties. This decision is to assist the big traders
and companies and not assist the public sectors. Govt. has already declared
to sanction for the entry of FDI in the small trading sector. This would throw
out from employment at least 20 crores small traders and their families.

Traditional industries are facing serious crisis in textile, khadi, beedi,
etc. Lakhs and lakhs of workers are engaged in these sectors due to very
high competition from the multi national. They could not survive without
substantial assistance from the Government. Many of the mills are sick and
closed down but the Government has not taken any decision to reopen and
give employment to the workers. In textile alone, at least one crores
employees are out of the factories. Beedi sector face very serious crisis;
instead of giving assistance to them Govt. has levied new tax on the hand
made beedi. Though we are proud of khadi as a symbol of freedom struggle,
khadi sector is also in the severe crisis. Khadi workers are getting the lowest
wage in India.

So, in recent times, the policy change has made severe drastic adverse
effects on various sectors of industry as well as the agricultural and cash

crops sectors. I agree that the Govt. has to increase the export for better
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foreign exchange earning but it should not be at the cost of domestic sector
and domestic industry. It should not be at the cost of domestic sector, either
agriculture cash crops or small scale industries or of other traditional
industries in our country. So, Govt. should evolve balanced approach in
order to save our farmers, workers and also the toiling people of our country.
India being the second largest country in population and size after China, we
have great potential to be exploited. Our human resources should be utilized
in a creative way to produce more and more and also for more jobs. With

these words I conclude.
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sft ger At (AreWR)  : ufPat o @ e AR & @ Al & Sita| a1ue
D YA AR PN G TYUTA &1 21 39 &7 H o1, WIT-Scded Td 3= @irel ugreif ol
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9 &3 H fARed TR 9131 $I SEd §Y, SMawIdhdl ¢ WRGR 9 &9 Bl Rold FRa
S @ w0 W el B @1 39 & & [Ae 89 & Q1T & MY oA vRaT 98 dahh |
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&3 W SR JRIM Id® Waek § Y S 1| I8 & A1 AQ1E &I &Ear e
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ARG 3R PR Sfaror QRRmr oY a1 3/gd d1bd & e U™ &g 89Ril 99 QR
TS FRIAT B ORI 21 39X AT &7 @ IR, SierR el IR T AT R Ra B

IR TRAUHA B R A WERAR A JAEE BIHR AGYR A dlel IR Dl IS o
& U 3NUF b S &1 ATaegdhal § Al UG & BABRET HRIRI B R (egeT
H AUAT IR F1 Wb SR VAT & B SRR & A B G| qMl Jobl b &9
PIE-o] PIUNS UCRRRMY DI RO B dAMMeY| I o= H SEaqR 2SIhIhe
AR & 9 99 & Aibs <@ Al 1600 PRIS WA A 3D BT SIhIue Taquic fHar
T 2] IR SRR rell § swred, fiie S, Jrdia &1 Ul e, ddhs! Tahrel
DY, AREA IAN IS BT BASI Bl YRIAIC & a9 8l %8I © offdb I8l & SA&hl B,
BHRARI DI RGN GRIVN T YcATET B MIIhdT gl a1forsy HaTold Ud a3 H3Told gRT 59

&3 H BRI, dScfd, HriraR AN Ty & H1E9H ¥ gee WR W B fhar S1 =1fey|
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SHRI P. SUGUMAR (POLLACHI): Madam, I am thankful to you for allowing
me to make my submissions with regard to the Demands for Grants pertaining to
the Ministry of Commerce and Industry, the subject more concerned with the
growth of the country.

Madam, I have come across many Press reports that, in each passing
quarter, the industrial growth has shown downward trend which is very disturbing.
During the last few years, export of farm produce has been reduced. As a result,
the farming community is not able to get the much expected price for their
produce.

I would like to place here that India is facing stiff competition from its
neighbouring countries in products of all our traditional items, whether it is tea,
textile or any other products of that kind. We are forced to accept even these
products dumped over here under the WTO Agreements.

Madam, we have many times set a goal for achieving textile export targets
but they are never achieved. The units which are opened with many aspirations
specially the purpose of textile exports remain closed. @ The domestic
manufacturers of textiles are not even getting the raw material for their production.
So, how will they be able to make exports?

Today, the country is flooded with products from China, etc. forcing the
domestic units to close down. I am very sorry to say that many units in small and
medium and larger sectors have been closed down and the employees of these
units have become jobless affecting the economy of the people of this country.
The most affected segments of the society are the people from remote areas.
Therefore, the Government should intervene in the matter and help them with all
sorts of assistance so that they can remain in the business to provide employment.

Today, the State of Tamil Nadu is moving fast towards vast industrial
development under the leadership of our dynamic leader, Dr. Puratchi Thalaivi

Amma. The policies and guidelines of the Government of Tamil Nadu under the
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dynamic leadership of our hon. Chief Minister, Dr. Puratchi Thalaivi Amma paved
way for more and more units coming up in the State and many more industrialists
have shown keen interest to set up units in the State of Tamil Nadu which was not
the case when the DMK Government was there.

Similarly, due to non-support from the Central Government, the export has
decreased and the volume import has increased. We need to change this if we
want to protect our domestic industry which is already facing a slump. The
industrial growth has been witnessing downward trend for the last few years.

16.58 hrs (Shrimati Sumitra Mahajan in the Chair)

I would like to know from the hon. Minister as to whether the Government
has undertaken any study to find out how and why industrial growth is showing a
negative trend and set it right.

Another point which I would like to mention here is that the industry needs
skilled personnel. I would like to know from the hon. Minister as to whether the
Government has any plan to provide training, etc. through various trade chambers
in the country so that the demand for skilled personnel of the industry can be met
with.

As you are aware, industrial growth is the backbone of our economy and if
the industry i1s not doing well, it will have a bad impact on the economy of the
nation. This is what our present GDP shows. India was once the most favoured
nation for the investment by foreign companies considering the fact that India
being the largest middle class market in the world and highly talented workforce
with an ability to read and write English. But today, it is not the case. The hon.
Minister is aware that, for the last few years, we are not able to attract much FDI
in any of the sectors. What is the reason? Have we made any attempt to know the
reason for declining trend in FDI? We should encourage FDI in sectors which our
people accept and should be popularized.

I am from the farming community. Indian farmers can contribute much

towards attaining bigger exports value provided the Government comes forward
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with right policies to support and encourage the farmers to produce products for
the world community and earn precious foreign exchange. Look at the case of
agricultural products kept in open space in many parts of the country. Is that
policy helping our farmers to go in for higher productio@ith an aim to make
exports?
17.00 hrs
Therefore, what I would like to stress here is that you may make a policy which
will bring cheer in the face of the farmers, to go for bigger production of
agricultural products for the purpose of exports as the farmers in the developed
countries are doing.

In the end, I urge upon the Government to frame policies which will usher

the domestic industry and curtail imports.
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“sft mesRiE 0. diemn (VeSS ;65 I8 Bl AN © 915 W U H AEE A TETHR
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DI THR PR e Diwd 9 AN a0 B D1 Sl Jisel WHR a1 T S 4R Bl
arel Ffy B ol Hearomwel TR U fhar g1 59 31 @1 3 dad 3R 3l MR 7 TR
BT 3R TG AT S DT 80 I QTG & 33 WA idl Dl IS o1, Wl Bl drue
fopaT 3iR SFTardl @l fHamMT &1 e & fory faawr & &

3T b U 9 H o1 1 g1 # Fa-SeRara anfdes i iR arTRaral gari
W TR FaTe IOMY O I 7 3R WRIHR IR 3R SFIRET # o7 dhe ok Tfiega 4
e # Sga! fAherar wee Bl o & 2, 99 9T JUIY WRBR « Afeqaweq # arg fRrae
q et & fog Ay qoic § U@ IR R S i ik fUe gu onfde gl R wRi
SR | WRBR I T8 IHIG oY fF 9 HEME BT Bg H @ gU AT R peleawe i IR
P TS B B SU B, dfeh 39 THNT BT A9 MH AN WIS NGl db Igar !
PR HAT| 30 FHT 99 < AP A4 & TR A o ¢ AR [ a7 faer & forg
3R &1 317 BT 2 A1 39 99y a9 & oy fafder &1 i sieferawen & oy agq s
RUECRSIEI

DY URATY 3rfeavel b1 Hewqul & & fH <% B $ol BRIl T B 60
e 3R Pl A0 SIS SR & T 80 HRred RN @l AISHIR ITa 8l g,
AP WRA & PV IR fHA sFd ARSI F I iR 74 21 Y I Bl T B
& JWE H fHAEl B ST TS B ATHDR oI 7 A T & HRU WAl B R fhar
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*DR. TARUN MANDAL (JAYNAGAR): | would like to express my views on the
discussion on Demands for Grants in the Ministry of Industry and Commerce for
the year 2012-13.

Sir, | have a few observations to make for the attention and consideration
of the honourable Commerce Minister .

Though India is claimed to be one of the most dynamic and emerging
economies of the world, our performance in the industrial sector and its
contribution towards GDP growth is not commendable. Despite the fact, under
the effect of global recession in economy, our big industrialists and corporates
were given sizeable ‘economic stimulus’ during the last 2/3 years. Indian trade
and commerce performed pathetically giving rise to trade deficit and contributing
sizeable to fiscal deficit. So, | would request our Finance Minister to withdraw
nearly Rupees 2 lac crores economic stimulus to save the failing industry and to
divert the fund to social sectors for necessary subsidies in food, fuel and
fertilizers from which segments subsidies had been reduced substantially.

In any industrialized and capitalist democracy, to create employment of
eligible unemployed people stands as a social obligation and responsibility for a
nation’s prosperity. In this respect our capital intensive industries are failures
and unemployment is raising to a huge level across the length and breadth of our
country. We need labour intensive industries instead of highly technical low
man-power industries which can tame unemployment as well as create market

for consumer products. Closed down industries and factories

*Speech was laid on the Table
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be opened urgently with reinstatement of the earlier employees and to
compensate them with money for survival till those are reopened.

Jute, tea, bamboo, potato, mango etc. which are main products in Bengal
should be taken as agricultural but highly valuable products which may draw
enough trade and commerce, if utilised and taken care of properly. Condition of
jute and tea, industries and potato growers in West Bengal are miserable and
workers are perishing with large number of deaths due to apathetic altitude of the
proprietors and of the earlier State Government in West Bengal. | would request
the Union Government and Industry Ministry to take care of the half fed, half
dead employees of the jute and tea industries of Bengal.

‘SEZ’ projects are made for maximum and inhuman exploitation of our
people in favour of the corporates and multinationals. They are as ‘independent
countries’ within our country where no laws of the land could be enacted.
Inhuman practices not allowing to trade union formation, long duty hours, no EPF
and other social securities can not be accepted by any sort of civilized trade
union practices. ‘SEZ’ have also acquired prime and cultivable lands in many
states causing tremendous pressure on food production giving rise to further
hunger and prostration of our people. Commerce and industry and production
were there all over the world, before this WTO formulae of privatization,
globalization and liberalization (LPG) which have actually globalised
impoverishment in contradiction to the promises of enrichment, employment and
prosperity of our people. It has also denuded employees from their hard won

rights since the significant May Day movement of history.
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| am totally against disinvestment of Government enterpreneures and
PSUs including Navratnas. These are gifts to industrialists and corporates and
our national assets are given in throw away prices. Government has no right to
disinvest public properties for the profit of a moneyed group. Industrialists are
no fool that they will take up sick or such industries which have no scope of real
survival. And if at all, they can, why our Government can not do that?

Equally PPP model and inviting private players in Government institutes
can not be a policy in favour of our people. These policy must be rejected and
Government should perform its promised responsibility and constitutional
obligation.

So called ‘sick industries’ having real potential of production and
employment be reviewed and Government should come forward to rejuvenate
them like Hindustan Cables, IDPL, HAL,Bengal Chemicals etc. No industrial land
should be allotted for real estate business.

My last point is that forgery in ‘balance sheets’ and ‘bribery’ for gaining
licenses and tax evasion and loan default by big industrialists be stopped and
looked into seriously which are looting nation’s property as have been evidenced

from the facts of Satyam Online, Neira Radia episode etc.
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SHRI NAMA NAGESWARA RAO (KHAMMAM): Madam Chairman, thank
you for giving me this opportunity to participate in the discussion on the Demands
for Grants under the control of the Ministry of Commerce and Industry.

Due to the bad policies of this Government, commerce and industry is
declining day by day. ... (Interruptions) It has happened due to the wrong and bad
policies of this Government. [ will prove it with the figures. The Indian
industrialists are going out from India and are investing elsewhere, outside our
country. Since the last five years, this is increasing like anything. Figures are
there to prove this. They are very alarming.

You see the trade balance in UPA 1 and UPA II. In the last eight years, it is
in deficit. In 2003-04, the trade balance was minus 14 billion US dollars. Now, it
is alarmingly high. In 2009-10, it was minus 108 billion US dollars. It is
continuously increasing. Since last eight years, the Government is unable to
control this trend of increasing trade deficit. The Government has completely
failed on this issue. This is very alarming. The Government should take it up very
seriously. Every time they tell something, but they are unable to produce effective
results. This is the fact.

They are now telling that by 2013-14 the exports will increase to 500
billion US dollars. How is it possible? Till the last year, it is only 245 billion US
dollars. How can you jump 100 per cent? Then, why have you not done that since
the last five years? Like this, they are giving all wrong figures. This is how they
are passing the time.

They are signing agreements, like the FTA and the PTA. Why is the trade
not going up? Why are the exports not going up? This is an alarming situation as
far as commerce is concerned.

As regards the industrial growth, see the position in the last twenty years. In
the Eighth Plan the industrial growth rate vis-a-vis the GDP was 25.90. Now, it is
only 27.90. So, there is an increase of only two per cent. After this Government

took over, there is no industrial growth. They are totally responsible for this. They
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should take up this very seriously instead of telling something and going back.
Every time they say something, but they are not doing anything.

Coming to the FDI, since the last three years the FDI on equity is declining
like anything. During 2008-09, it was 27.33 billion US dollars; during 2009-10 it
was 25.83 billion US dollars; during 2010-11, it was 19.43 billion US dollars. It is
decreasing like anything. They are talking about the FDI. They are unable to
attract the FDI. They are unable to stop Indian industrialists from leaving this
country and investing abroad. It all shows the total failure of this Government.

They are talking about the employment. On the employment front, they
have totally failed. ... (Interruptions) Employment opportunities are also declining.
This is very alarming.

Coming to my State, they have allotted 113 SEZs and they have taken two
lakh acres of farmers’ land. At the time of allotting SEZs, they promised almost
Rs. 1,00,000 crore of investment. Till now they have not invested even Rs. 10,000
crore. At that time they promised 10 lakh jobs. Till now they have not given
80,000 jobS.E

The Congress Party is in power both at the Centre as well as in the State of
Andhra Pradesh. They have allotted Obulapuram Iron Ore mine to the Brahmani
Steel Plant. However, they have not constructed the steel plant. Now, the Iron
Ore mine is under the investigation of the CBI. Since they have not constructed
the steel plant and land allotted to them is 10,766 acres, iron ore mine should be
taken back and given to the Vizag Steel Plant. ... (Interruptions)

MADAM CHAIRMAN: Please conclude.
SHRI NAMA NAGESWARA RAO: Madam, I am concluding within one
minute. ... (Interruptions)

Madam, in my constituency Bayyaram Iron Ore mine was allotted to the
private company. This should be taken back and another steel plant is to be
constructed in my constituency at Khammam district. ... (Interruptions)

MADAM CHAIRMAN: Please conclude.


rbn
ontd. By   O3    


03.05.2012 211

SHRI NAMA NAGESWARA RAOQO: Madam, before I conclude, I would like to
say that the policies of the Government especially of the Ministry of Commerce
and Industry are not encouraging for the industry. Due to this reason, Indian
industrialists are going outside the country and are investing outside India. So, the
Government should frame proper policies in this regard.

Madam, with these few words, I conclude my speech.
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"SHRI S.S. RAMASUBBU (TIRUNELVELI): Respected Chairman, at the outset
I thank you for this opportunity to speak on the Demands for Grants of Commerce
nd Industry.Our country can develop economically, politically and socially if we
are sound enough in trade, commerce and industry.In order to improve this status,
we need a suitable tax policy and trade policy. Both our able Finance Minister and
our learned Commerce and Industries Ministers tried to establish a conducive
atmosphere in India. With the aim of keeping a tab on the high current account
deficit, our experienced Finance Minister honourable Shri Pranabji has proposed
to raise the import duty on gold and platinum. Rising gold imports and high crude
oil prices are thought to be the key reason for the high current account deficit.
GDP growth estimated at 6.9% in real terms in 2011-12. There is a slow down
when we compared it to previous year. The Plan outlay for Department of
Agriculture and Cooperation increased by 18%. In order to give initiative of
bringing Green Revolution to eastern India, we need increased production and
productivity of paddy.

Since most of our Indian people are depending upon agriculature and
it is giving more employment opportunity, we have to put a more concentration in
developing this industry. The Minimum Support Price must be provided to the
products which are produced in the agrarian field. The products must be
processed and it must be exported to other countries. The food processing
industries should be established in high standard. It should produce the products,
which can be marketed easily in foreign market. Coir industries:- Coir industries
were once earning a lot of foreign exchange. These industries are cottage
industries predominantly occupied in Kerala, Tamil Nadu, Andhra and Karnataka.
Now these industries are facing difficulties due to non-availability of cheap labour,
non-introduction of new technologies and reduction in availability of raw

materials.
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China produce good coir materials by purchasing the raw materials from India. I
request honourable Minister to encourage this industry for producing high
standard materials from our industries. Manufacturing Sector:- Small scale and
cottage industries are facing a lot of problem in our country. Infrastructure
facilities like power, railway line, sea-ways are inadequate to improve the small
scale industries. Each and every State adhere different policies to give the liscense.
The industries are suffering due to various restricted policies of Government.
Subsidies are provided by our Central Government in various ways to larger
number of industries. But the subsidies are not reaching in time the small scale
industrialists in the rural level.

The full amount of bank loans is not sanctioned that is required for
the total infrastructure of an industry. Since half of the loan amount is sanctioned
by Banks, the trader and small scale industrialists depend on money-lenders for
fulfilling the remaining half amount of loan. It is hampering the production and
repayment of loan.

World Trade Market:- We have to increase the trade with other
nation. Finding out new avenues of world market is an important task of our
Ministry in order to enhance the trade export. Our Ministry of Commerce and
Industry takes various steps and formulate numerous policies to attract the global
market. Recent meeting of Commerce Ministers of India and Pakistan is a
historical development of trade relationship between two countries. Both sides
have agreed to jointly work to more than double the bilateral trade within three
years from current level of 2.7 billion US dollars per annum to about 6 billion US

dollars.

Tax Policy:- Our tax policies are framed to reduce the import of some goods

which is favouring to save the foreign exchange.
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Oil Import:- The oil price in the world market is a great concern. Due to the rise in
price of crude oil in the world market, our economy is affected. We can see the
impact of oil price in industry, agriculture, trade and commerce. We have to lose a
larger amount of exchange for the importation of oil. Our R&D Department

should find new alternative product, close substitute for oil.
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*DR. RATTAN SINGH AJNALA (KHADOOR SAHIB) : I thank you Hon.
Chairperson ma’m for giving me the opportunity to speak on the Demand for
Grants under the control of the Ministry of Commerce and Industry for the year
2012-13.

Punjab is a border-state. At the time of India’s independence, Punjab was
bifurcated into Indian Punjab and Pakistani Punjab. The condition in the Indian
State of Punjab was dismal. There was shortage of food-grains. The hard-
working people of Punjab ushered in the Green Revolution by the dint of their
sweat and blood. Punjab became the granary and the food-basket of India.

Madam, the people of Punjab have suffered and found themselves at the
receiving end during the 1965 and 1971 wars against Pakistan. Being a border-
state has its own perils.

Ma’m, Punjab was plagued by terrorist violence for 20 long years from
1978 to 1997. 1t led to the flight of industries from Punjab. For 10 years, there
was Governor’s Rule in Punjab. As a result, Punjab started reeling under the debt
of Rs.7800 crores. However, the Central Government did not do anything to bail
out Punjab. In fact, step-motherly treatment was always meted out to Punjab by
the centre.

Ma’m, in our neighbouring states like Haryana, Himachal and Jammu &
Kashmir, industries have been given tax-free status for 10 years by the centre. But,
the centre has turned a blind eye and a deaf ear to the pleas of Punjab.

Ma’m, we welcome the facilities given to our neighbouring states to
facilitate commerce and industry there. However, our just and genuine demands
should also be met. Our industries have shifted to the neighbouring states to avail

the tax-free facility. Why not provide Punjab the same facility? In the absence of

* English translation of the speech originally delivered in Punjabi.
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these incentives, our trade, commerce and industries have been destroyed.
Progress and development of Punjab has become a casualty.

Madam, we are happy that of late, efforts to improve trade relations with
Pakistan have yielded positive results. Hon. Minister Anand Sharma was present
when an integrated check post between the two countries was established. We in
Punjab have heaved a sigh of relief as the ice has been broken with Pakistan.
However, trade between the two countries will be limited to 136 items. The need
of the hour is to conduct trade with Pakistan in all 5600 items. So, I urge upon the
Hon. Minister to kindly increase the number of items being traded between the
two countries.

Madam, we in Punjab were concerned when the integrated check-post was
closed down recently. Luckily, an understanding between the two countries has
been reached and the integrated check-post has started functioning.

Madam, we had demanded two more such integrated check-posts one at the
Hussainiwala border and another one elsewhere. It will give a fillip to trade &
commerce in Punjab.

Madam, we should have close trade & commerce ties with our
neighbouring countries. We have had inimical relations with Pakistan in the past.
But, our ties are improving now.

Good economic ties with our neighbours will boost our economic growth.
It will also help in improving our relations with these countries and establishing
peace and security in South Asia.

MADAM CHAIRMAN : Shri Ajnala, please wind up.

DR. RATTAN SINGH AJNALA : Madam, people are dying of hunger in our
state. Please don’t curtail my time.

MADAM CHAIRMAN: We have limited time. Please cooperate.

DR. RATTAN SINGH AJNALA : Ma’m, Hon. Lalu ji had also voiced his

concern regarding the ‘Dedicated Freight Corridor’ work at Ludhiana that is still
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incomplete. 8 long years have passed by. We have been demanding the extension
of this ‘Corridor’ upto Amritsar. However, it has yet to see the light of the day.

In 1988, when late Shri Rajiv Gandhi was the Prime Minister, a project had
been stared with much fanfare at Goindwal Sahib. An assurance had been given
by the centre that it would help in the establishment of 8 ancillary units at
Goindwal Sahib. A public sector unit was to come up here. The State Government
provided 1000 acres of land in 1988 for this purpose. However, only one unit has
been established there till date. Hardly two factories have been set up there.

Ma’m, Amethi gets a royal treatment. New plants are set up over there. Its
development is assured as it is the constituency of Shri Rahul Gandhi. But, why
discriminate against Punjab? What is the fault of Goindwal Sahib project? Why
no money has been earmarked for this purpose?

MADAM CHAIRMAN: Please conclude. Wind up in half-a-minute.

DR. RATTAN SINGH AJNALA : Ma’m, Ludhiana in Punjab was the hub of the
cycle industry. But, the cheap Chinese cycles have wreaked havoc and badly
harmed our cycle-industry in Ludhiana. 1 appeal to the Hon. Minister to
immediately stop the import of Chinese cycles. Even the quality of items being
imported from China is not up to the mark. It leaves much to be desired. If
Chinese imports are not banned, our indigenous industries will be destroyed.

Madam, our dynamic Chief Minister Sardar Parkash Singh Badal and our
ex-Prime Minister Shri Atal Bihari Vajpayee had started an HPCL refinery work,
courtesy Shri Mittal, in Punjab. However, when the Congress came to power, it
stopped all work at the site. Our Government has got the work completed recently.
Whenever Congress has come to power in Punjab or at the centre, it has never
worked for the welfare of Punjab.

MADAM CHAIRMAN: Thank you, Anjala ji. Please sit down.
DR. RATTAN SINGH AJNALA : Madam, Punjab is a border-state. The state
should be helped by the centre. This is the need of the hour. Punjabis have
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always been at the vanguard in fighting the enemy at the border. We protect the
country against foreign invasions and Pakistan’s nefarious designs.

MADAM CHAIRMAN: Raghuvansh Babu, it is your turn now. Please start.

DR. RATTAN SINGH AJNALA: India can make progress and remain safe only
when Punjab and Punjabis develop and thrive. Hence, we must save the

commerce and industry of Punjab.
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**SHRI ADHIR CHOWDHURY (BAHARAMPUR): MSME sector can play a
significant role provided the sector is given marketing support. There is a need for
establishing an Expert Marketing Fund. It is a well known fact that export of
handicrafts and carpets need to be taken care of in view of the labour intensive
potentialities. Imposition of excise duty on hand made products may have adverse
impact upon it.

Export credit has risen from 7% to about 12%. With the withdrawal of
interest subvention of 2% from 01.04.2012 the exporting community for
handicrafts handlooms and hand made carpets and the same will feel the punch.

I must appreciate the department for proposing an allocation of Rs. 30,876
crore to the Planning Commission for the 12" Plan including DMIC, 1IUS, ILDP.
National Manufacturing Policy will also be implemented during 12" Plan. The
growth of Indian economy is sucked by imports energy as well as whole range of
manufactured goods, capital and manufactured intermediaries/component. To
balance the trade India need further growth of manufactured goods in exports. We
should not indulge in exporting raw materials and importing finished one. We
need to have two pronged strategy to increase exports as well as provide internal
market with domestically produced manufactured goods which can compete the
imported goods. We should reduce the dependency on China for intermediary
goods which will also help to narrow down the trade deficit between the two
countries.

Government is going to set up national investment and manufacturing zone
to give a boost to fructify the policy. The objective is to enhance the share of

manufacturing to 25% of GDP and thus creating 100 million jobs.
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In the 11™ plan, manufacturing was targeted a 10-11% but actual
performance will be only 7.7% as a result the share of manufacturing sector in
GDP is only 15% compared with 34% in China, 40% in Thailand.

In the next 15 years additional 250 million additional income seekers will
join the work force. Unless manufacturing becomes an engine of growth, which at
least provide 100 million additional jobs, decent jobs, it will be difficult for India’s
growth to be inclusive. What is the present status of Indo EU free trade agreement
and bilateral investment treaties? Concern of Civil society regarding the
intellectual property provision should take into cognizance. = Whether it has been
ascertained that India will gain from market access to 27 European countries from
its agri-products. Any problem in regard to geographical indication has been arisen
out?

What is the status of present nuclear trade of India with other nuclear
supplier groups?

Relation between India and Bangladesh has been steadily improving.
Number of items are being exchanged between the people of both the countries.
Informally which even culminated into the firing and killing of citizens of both
countries. I may request you to ponder over the establishment of border trade
which may further consolidate our relation and thus informal trade could be turned
into formal. It will help a lot to the traders of Border district including the districts
Murshidabad.

Significant uptrend in outward FDI has also been observed in the case of
India in recent years.

Since globalization is a two way process, integration of the Indian economy
with the rest of the world is evident not only in terms of higher level of FDI
inflows but also in terms of increasing level of FDI outflows.

According to UNCTAD’s World Investment Report 2011 based on the
magnitude of FDI outflows, in terms of value of net purchases by Indian

companies in 2010, India was placed 5™ in the world after US, Canada, Japan and
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China. In these sectors Indian outward F.D.I has been evident. It is observed that
oil, gas and other natural resource based industries are relatively less prominent in
Indian outward FDI compared to that by Brazil and China.

Role of Export Credit Guarantee of India Limited

What is your thinking about adequate risk mitigants in the process of
investment abroad? Some overseas acquisitions are found hugely successful,
some are written off in a short span. In 1980 ECGC introduced the overseas
investments insurance scheme. How many insurance covers were there along its
aggregate value? Why it is not so popular? What are measures taken by the
Government for promoting overseas investment? India is a Current Account
deficit economy and need to monitor capital outflows. We need surplus on capital
account to finance India’s growing current account deficit and also have to keep
the level of forex reserve at comfortable level.  Therefore, unlimited capital
outflows for outward FDI could jeopardize the sustainability of India’s CAD and
external debt profile.

Demand No.11 of the detailed demands for Grants —

Annual outlay for 2011-2012 was Rs.6511.58 crore. The outlay for 2012-13
is Rs.5023.00 crore declined by nearly 23%, even after 16 new schemes are
supposed to be included in the year 2012-13.

In the Export sector remarkable resilience and dynamism are observed.

Merchandize exports reached a level of US — 251billion dollars during
2010-2011 registering a growth of 40.49% as compared to negative growth of
3.53% during the previous year.

Export of top 5 commodities, petroleum, gems and jewelry, transport
equipment, machinery and instruments, drugs, pharma and fine chemicals
contribute 53%. For the last 3 years export targets have been achieved.

Global trade after growing to about 14% in 2010 declined to 6.3% in 2011.
This year it is projected to grow by a mere 3.7%.

Long Term objective — as stated by the Ministry is -
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To double India’s share of exim trade by 2020 means 4% of world trade.

Infrastructure requirements for meeting export targets suggest 537 billion
dollars by a Committee to make export competitive as well as capacity building.

Stability in exchange rate is imperative to sustain the export sector.

Foreign trade policy objectives

1. Achieving an export growth of about 25% annually from 2009

2. Doubling of India’s export of goods and services. --
3. Doubling of India’s share in global trade - Transaction cost is still
high.

The question is in the present scenario, these objectives are achievable?

MFN status to India by Pakistan

India and Pakistan are strengthening business links in 2012, with the stage
set to start trading in electricity and petro products. What is the present status of if?

I would further plead in developing economy MSME plays a vital role and
if India were to have a growth rate of 8-10% for the next couple of decades, it
needs a strong micro, small and medium sectors. This sector employs an estimated
59.7 million people spread over 26.1 m enterprise.

In terms of value MSM accounts for 45% of the manufacturing output and
around 40% of the total export of the country.

There are virtually no restrictions on FDI except for units on specific

sectors and portfolio investment in equities. I do support the Demands for Grants
of the Ministry of Commerce.
SHRI BIBHU PRASAD TARAI (JAGATSINGHPUR): Thank you, Madam, after
the colonial rule was over, for transforming India into a modern and industrially
developed nation, Public Sector Enterprises(PSEs) played a great role for our
country. It was conceived and put into operation.

While our first Prime Minister, Jawaharlal Nehru hailed the PSEs as the
commanding heights of the economy and accordingly PSEs played a key role for

the development of our country and the rejuvenation of our economy, for the



03.05.2012 226

employment generation, wealth and made an environment for the industrial
development. But since 1991, in the name of economic reforms, and globalization
and liberalization of economy, importance was given for the private companies,
multi national companies and corporate sector and PSEs were not given much
more importance for which reason, now, we are facing a lot of problems. Although
after Independence in the First Five Year Plan , when only five PSEs were there,
and now, in the 12" Five Year Plan, we have 250 PSEs but the PSEs were
deprived of getting much more importance by the Government of India, for which
reason, it has become a threat for the generation of employment as well as
regeneration of our economy. That is why, it has become a threat to our
agricultural economy also because due to rampant and random Land Acquisition
and due to lack of implementation of Rehabilitation and Resettlement Policy. On
the other hand, private companies and multinational companies, along with PSEs
have not been contributing for periphery development defying the corporate social
responsibility.

In this context, I prefer to cite an example. In my State, Odisha, there is a
PSE - Rourkela Steel Plant. It has a capacity to produce only 2 MT of steel and it
has absorbed 17,000 employees but it has undisputed acquired land and 12 million
capacity steel plant can be established there where the Government of India is not
giving emphasis on PSEs. The Government of India is running after POSCO, a
company of South Korea, whose intention is to take the land of farmers, to deprive
the farmers from their livelihood, and wants to make a captive port, where a major
port like Paradip is very nearer to the proposed project. When our port is there,
why does POSCO company make a captive port? That is why, I stress that the
Government of India should give emphasis on PSEs and a consistent pattern
relating to industrial growth be adopted to augur overall growth of our economy.
MADAM CHAIRMAN: Now conclude. You have made suggestions.
SHRI BIBHU PRASAD TARALI: I would make only two more points.
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As Odisha is an underdeveloped State, as well as less industrially
developed State, which have the rich mineral resources but special allocation for
my Odisha have not been given. So, special allocation for Odisha should be
announced, along with other States like Bihar and Jharkhand. On the other land,
Special Category Statuses should be provided to my State, Odisha along with
poor States. The Department of Commerce and Industry should give emphasis on
MSME sectors and the maximum investment limit in plant and machinery for
MSMESs unit should be increased from Rs.10 crore to Rs. 25 crore.

With these words, I conclude.

|umfa wEea: s gde we [l
3 SRS © b ST FeaN B AR AF-aR e d 3l ara ware B |
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ST, Tgde gae [ (denel): A9lT weled, Aoy 3R SENT HATd B M DI AR
R TEl B G 81 Usel SN BN A9 ATOST B AT Usel ATfOrSy BN <@ SET B | fa|mT
BT M B 84 Selcl Il gl U8l ST B aft aiforsy BTl gent A arforey 3R ST
HATEA §| DA FHBT T @ TT? RN Bls 9 ol T5? FT 39 W Pls & e (a1 TAT?
SHHT AW qafery, e e e ot aTfdrsT 9 | e Uge aTfdrey wwr gem ®1 If}
SENT € TEl RS AT A0 BT AT AT B ?

SR, ST b 31Ut el § b STedl WAt Rl gl S¥fely Seil 9, faoe @R
go, faTd 9¢, maTa uc 3R fHam 3k TRe &1 & 811 39 a1al | & S4B UNT A1 e
gl BRI @ STl g B 17 Wil 8, S 2.4 BIAAT 8, offd faew AR H {2
T BINIE! € 3R S qg Bl DIy «l&lv el &l Faid e @1 & 3R I 96 %6l 8 9%
R ¥ I BT A ATEBId 81 TAT 2] 98 G © AT SAD! UK DAl ©§, A gAH T8I S
aredl §, offhd HIC-ATS Widl | faSiell &1 Wi iR o WEN dis+id 8l $! faqw
faumT SR =R AN B8l 8 SR FA1 B IET 87 A BT AHE [ % Bl T § 3R AR
HMM BT R IM? = 9 IR H RIT B [HAT 87 SHH g Bl ToR 31 &l b1 i
e T © 3R AT 98 AT & a1 hel I 9T I J1h Helm? AR 9¢, SRS &
SIHT FIT T 87 o Uifersll R oft fh < dRis @l @1 a¥ 2022 T IR e
S| g Rure a9 2008 H AR off SR U a9 2011 H AT UifeRN RN T AT AW
I fooR & ¥ & o fear| yarEE gR1 fed dHer 9 ¥ 2008 # Rue & off *ik =4
ay 2011 ¥ Uiferfl &1 Vel &R feam o1l 99 2012 H 3= BIF ¥ U4 Ped Jolv &, o
B IR1G Y b SRS gt 3R @Rl &l Iom TR frerm?

HEIGH, § B &) 91d FHRAT arEdl €1 396 Y 7 Fed € 5 A+ aga & S g
$AfIT 3 THAUTE fhaT U] &S 3R BT BT TqUIe fhar SV dife fhd™ &l Bl
81| AP S HEME 98 oIl © A1 BEd © [P YaIuIe Pl Dl | Wﬁmﬁzﬁw
$B &1 81 T, W PV HIRIA 8F Tl 2 9 Y A, 5 IRE TaR O ddHdaR 7l $Ieue
IR T B, faamm w32 §1 el form & IR R @ 1 3 1 U= 82 § S aredn g
fep fham & fod 4 WHR wi IS &7 A &1 $B o9 U9 Bryar &
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[HTAfT HErel, § 31U HIgH W Fed H A9 © qR H Al AT g A B w7
P A gergs f-Ui &M H of fofdll Rl a8 Ul 97l qhel gAT &, Bl g3l AT T8l |

S oo e gan?.... (gdm)

[HTART ARG, § erg H il @l g, 31U 37 BT e IR @ gl 39 WIA &
fTU S AT 8ol o1, 98 M 781 ol ql (b &l S ™l T8l arusy gs? 7 /1 ARea”
G Td g A e @i @ 1 i fhae R sreRer 8 il g R R g
WHR A H ¥g YoaT drEdal g7 o a1 SAEl T8, We 2N, gk fagm o w
1. (cagm) e g9 S o8 @ 3 5 o 9§ Frger # T 8 TR, Sids TeEs 8 Y,
d T A dlel| b 3Mbs dlel, DAY dTell Jele-Yel arell dlel ... (AET)

[T HeledT, # 3Mus #IewH A Hel Aledl g (b [HAM BT &l Afed 81 W&l 87
R fawAaT 9g & 21 IS goN A1 T ST 9, W SE e 7 gon e & <@ 2l
YR AR H W YHSIE, R U fhan? AR S 33 fAfoe simedt ISR # o o
D AR H THSIITE A AR el &1 YT AR H THSISATE, et 39 W Bl o
& foQ @l = bl . (gET)

QU FREIGAT ¢ YA q1Y, AT HSAN Bl I fom |
S, vgdw yae R quufd weiea, # oo 9 e R @l gl H iU A 9 I8
HEl ATedl § b fI8R &1 w1 Bn? a8 Uob O b1 Wt goit fraw T8 ganl... (sga) ag
I firel 45 B S, g8 9 Mol @Te) T8 21 .. (F@gH) 98 24 gew) die © 8
TE ... (Fag) ST ARBR ARNYR H SN ¢ 3R G687 Al BT BRI Wlel| g8 HH A B
$o SN ... (FaF) $o A did w9 6 IS, sREe, 8RR feuraa &1 e,
- B Ael, ITRES BT Wed Uobol el | 48R o1 @l T80 G e @nsy, a8 o
Harel IOl gl...(Fagm) g ga1d fb feR o1 @i 781 9l < @ 8. ()
QUMY AEIGAT: YA 919, 3R AT VH qreidl dl fhR el Rebrs H o T8 Srgn|

. ()
ST, Ygae v Rig ¢ safoy # wae wRA1 9redn g 6 ow # S Ae § W g
%, gdifey wqfer diferdt IR &=l =My | a8 ar B8 R H S0 a1 FHIS BRal gl
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N TefaE ae (SARATTS): [T JEled], § ATUST SMWRI § 6 A w31 St gRI
YR AT 3R IR AT B1 3G A b qHT H dler b1 A0 g3 fa<R a1 &
# 9gd TURAT A 3T TG FeRT 3R JRue & & TR Il B adl Dl G 8T Tl
SN AR I H3T Sft 7 WY Sl {6 3T a1forsy iR SeIT #Ted & fawy 3 o a8 9
3R ARN W= =4l &l & o, SUA YT oIl § 6 Hews, oY $eR SN W AT 39 A6
& = fpell o= FaTerll W =4l @ %@ B S FEl B B IS B WWAR G AT
S M AU < @ € IR I8 AlEd A W@ 2 [P A S /A g, a8 W d= as A1 [FRd
G TS| # A € f6 WeR N ard & U T8 9@ @ ©, dfed [fded a9 3
HEl 7 Hel PR A S U G | 8, sAreld I d e T ©

# I8 FHET AR B S S BT gaRTaS Red gl TN WER S U IS
M W 15,206 fAferm wde Be gaRres Rerd 8, foe iies 13,521 fafera ofis & st
TE I TSR, H 231 iR AME.TA.UG. # RAT Uoied 151 B R & I8 I & &
5 99 IRGHERN WEHR W § T9-d9 A1 AR @ vl 21 PRS- d Y. @ WRER
B A Bl W ARE E k@ usT| g8 o fust g, Sl gHR a1 SiiR arfurfoud
SERIFRU B AT ] BT Tl M 3F IO W TN WHR B 31 R 5l 3FR a1forsy
AT BT SN TRgd © a1 399 < & fHam &1 S yfidemdra Wede § SR S
STSREIE Uisde &, 919 & Ay daek § g4 g & RIS <@l H S U3 a9 6,
el a1 I R IS, WRA Bl rferaRen S A9Ed IR 0D, TADT e TS

3TST § |HSIAT § % ST, WIRA &1 IR &3 # ) St g<kede g, 99 W g
SIRCHT Pl 434.7 .U, RIfe SferR &, O 10 3 s Rebrs | WRa # S8l ugal
et foraer grar o, oS R | g & g <Rl H 434.7 I.U9. fafera SieR &1 A
fhar &, FTaH SRGT S<I¥eHe 109.1 &1 2| 39 oRE ¥ H9 I16 © & 9@ gfan o fied
PO aul § R o A1 .U, &1 i (IS 9 Pearral &, IWH 1 50 Uirerd HHanAl B
GeAl B s, ol 99 RIS # ARd Udh VT < T, B &l IRBR | g9 fhft 9% o
a1 fpdt Al # vep A =fed o1 gl 781 @I, 7 Al B RS 8 e
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AN fUSel &1 auf # Sl YeRTdIC 997 8, 98 62 Wfded 991 81 Udl &, b ol Bl
o @1 o1 6 v 781 9q1] 98 # Res R $8 @ § 6 O gaue 17 RIe
oot a1 aul # o1 3, Ugiforaw sifuer Wisded # 38.5 NI 9@ 8, O UUS Sdoldl 3 13.3
TRIE 991 T 99 UUe GEfedHed H 22 TRAC dQl B, e} H 225 WNE 99 ©
3R Caqerse daex # 20 ferd @1 gig g3 8l #94 disaed ¥ 31.4 ufderd & gfg g8 o
AT STEl g3 g § RAeE o, g g # AR W Sigl oh.ELdl dF ude, a1 YT
gg & ofl, 99 A WY ST § dad &1 Q¥ A1 iR HRA ¥, R ST @& HEBRor § W
A TRIT AU SIS, DI R @1 Bl ST dhadd g9 0+ SISl Bl & T&
%1 8, dfch T8 62 TR BH UaNuIc i 1T 8| I8 TaIUIc oY qel, I8 g Al

qQ1 8, S g wooll §Ts. .. (raer)

|uTafdl HESAT @ 31d T BN
N SEfaET 9T @ § U I GHIE PR BN g| BN Ut BT 20 e B W 9@ g,
gt g <o

I8 F & T8 99 T, IT TN WHR B oF gl 11 vEau ARl # g adm
QeI b Jdex H g-dvede fharl 30 dded H BRI ORGR 1 752.90 HRIS &1 Afy=
qrorel # seavedce fhar, o wiey™ ¥, Aweice™ § A7 R 89 WiiceNT bl WM B §H,
BB AdeR H 8 376.77 IS [hT, WgAT Adex § 91 356.50 BYIS (5], 6S ddex
H T 641.57 BIS SRTHT [hdl, TN WISHRIT WA oMl 2| 37T 9@ AT 30 AU
Pl 62 URMC IMAT & Al I8 HIUM-Z, WU, B AHR 1 FHI-THI TR HAT 1 AT AR
T3 fS. B T4l B W@ 2 b ga.E.SS. B M A I8 JHAM gofl, I8 JHA gall| TS il
153 TH.3.91S. HaRMd 8 I8 &, S9H o+l Yaqulc gaTl gl S8l 2005-06 H TARI fhoiiadt
TFIUIC 22.8 TAR HIS AT, I8 2011-12 H 16 Hles F&1 ¢ AR 9T 364.5 TIR IS TaAT T,
ST 370 JMYH o1 H U Reprs 2 o g9 39 IR 9 gaquIe B 21 TSl g9 16 AT (U1
TFFUIC dQRT T3S UH.E.50S. § o¥ &I S Pl YaduIc 8l @ 8, SdH 27 WHT Yaqure
g9 TG.5.9e. & qiemq 9 fhar %‘I T, Tagore § fUsd 9¥ @ Joi § FERT ATUR
15.39 TR §&T 2| Ugsors W 89 fhd=r Siig fam 87 3T 8 ofRg 44 89K 916 NIl &l
A THgore W el 21 oS TUsols @ aR § 9gd A I # fRw gl 98 39w
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TE B < 2 2 U8 a1 WEl © b 589 UWROS g &, 389 AICIBIS 81 MY, cifhd HaR
3R 37T 103 &, I U DHH A BH < B ANl Bl AR W e 8, <o &1 gt § A
T gl Bl

17.36 hrs. (Madam Speaker in the Chair)

S SR @ 9 = RE B, 3Tl BT WM HellREl b | W BifiieR
SHANG TCRRM & 8, &9 RAE <9 & A1 W) & 8 SHHT Aol 2, AR MR
Gra HOlgd BRI Bl 1 Bl, SIS B de] WR AN oS HeeR] &9 % 8, S 4,
AR # SR gigurer ¥ g A A#EY St | dwe A f5 e 9] 1,800
fharfiex &1 81 Adhs Bl # MY B a9 o B &, FS-AUTd rex § SNTa-l I i |
TCNICS, MU I H G 1 BRIS BT ATl 8, <l NS Abs Bol H o Idilel, ST
AT YT § 999 O @ 8, 399 Ig 9| 9T F Ugell IR AN AR S9 IR AIETH o
BT 377 At § S %2 &1 il 9% Fed A P 89 I g <d 8, ofdd g9 %€ &
diferefl 5 &9 of S¥T <@ 9, HolRRm 4, R <@ ¥ N AUR q¢, ad |
AR M| Iipw 1 4wl gl 97 B Al 8, Ao H 9ga AR H T8 S
ATl §, b 3TTS1 B9 3T sl IR TR (U USRI bl & |1 TR B S I8
gl B HEl AEd € fF Sl T8 WRAD a4 B Bl BE T Bl Sihive iR BT &
I H SR b UeRTUIC H IRMEe o %E 81 MU ofar SHIRNied YU € $9H <o
@ HH HRYI AT H R B @ T fF TN TEe o) T8t B R W@ &l 91, TR
I IR TSI | BUCS BT a1 991 B WORAT ST F 8 <& o1, dF S99 [AfFaq dr 9
3MIPI F& VA HAT T 6 a1 I oy Werel sfed < U8, $Y "idbe oAl Is AT
P8 IR B TS, AT I BN
A& WA ¢ AU I FHE DR
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2 SMERIST 9T @ HBISd, § U &1 914 DHEDR FHIG BT, Rifh S8 39D IR H T8
FEl gl H TSR DI a1 Pl da1edl § [ T AheardNa uiferdl B W sraredn Sl S
ATHFaRT diferl € 97 89 16 TMC U 25 TRAC 3T fAd ¥ # INEE & o W@ €
3R S TF Wi H B9 q9 IS ANl Bl ASMR <l R FR@GE S $l R g
TS AR aiferRlt 781 fowmdl gs %81 8, @1 e @ fb S 38 Bl sHen siarell TR
ST 8, I ST BHEM YT B TR N &1 &l NG 3R A WA AHrda Uiforil 16
EoAGIERCAEE R RS
& HEISAT 2 MU 9 fdg @ U &, 3@ AU a1d A< HRY|
3 TEFIET I ¢ 3T H, WA RS & Y Sl S B 1 5, SHD ded MU B B
frge far 8 fad oy onfde werar #l ¢ @ € d@rfad) siey™ & fofg 1 ¢ %@
Uredc SSaafhayd & folv ¢ @ €, Wied Ui & fory oY 317 &< ¥ &, 89 dred ¢ & a1y
T BRY| S A IR W ot g 2 SR N O Gob B AT TH B BT By
BT

gl T B WY SN AT B GRT IR IIar AT BT qHelT bR gu H oot

I P TG DA

LT WRISAT : S WS (YT 91 T8l g U 8, J 3= WVl qYT Jedf W I <
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"SHRI PREM DAS RAI (SIKKIM): I support the Demands for grants in
respect of the Ministry of Commerce and Industry.

Today the real macro economic issue is the low economic growth.
However Compounding this is the widening trade deficit which is now
almost 10% of our GDP.

This naturally has a huge pressure on the prices and the inducement of
destabilizing the value of the rupee against international currencies. Hence
imports become dearer. Other than oil, we are importing a huge amount of
electronic items which now are very important. Take for example, our
telephone/mobile handsets or our television, plasma and the list can go on
endlessly. Tablet computers are the latest. Why are we importing all this is
because we do not have a manufacturing base. We never had any policy to
ensure that this would be done. How the changes in the technology are too
fast for us to jump in midstream. Within ten years, the import bill on this
account promises to exceed our fuel import bill.

Hence, the Ministry may have to accelerate the thrust in trying to raise
our manufacturing from a meager 15% of GDP to 25% of GDP within a
very short time. It can be done. It will also be opportune with the kind of

economic scenario that scenario that the world is facing. China is waning in

* Speech was laid on the Table
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this and it is India that can takeover. However bold steps are needed and
impediments have to be removed.

I now come to the issue of Land Port Authority. Even though, it does
nto directly come under the Ministry, it has a direct impact on the North East
Region. A slew of integrated check posts are to be constructed at Moreh,
Dawki, Ahhana in Tripura. Suprakhadi in Assam and Karvapuchial in
Mizoram. Trade relations through the land borders will have to be improved.
A super thrust needs to be given to spur economic growth and trade along
these traditional land ports. Yesterday the Home Minister spoke of the very
good and sustained improvement in the laws and order situation in the North
Eastern Region. This economic thrust will be very important to further
improve the viability of the various States. Many young people can be
employed through this policy. I urge the Ministry to take this issue seriously
in the nation’s interest.

In view of this, the Nathula Border trade with the Tibetan
Autonomous Region can also be upgraded. It will certainly help Sikkim to
fast rrack its progress on this front as well.

Hence, the time is opportune for our Nation to take such bold

measures especially when we as a nation is in ascendereny. It will require us
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to ensure that we give due fillip to our entrepreneurs and manufacturer to
bring back the glory of innovation and manufacturing.
With these words, I end my speech and support the Government’s

Demands for Grants.
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‘DR. RATNA DE (HOOGHLY): I would like to express my views on this
important Demands for Grants of the Ministry of Commerce and Industry. I
think, this is one of the rare debates when we are taking up the Demands of
the Ministry of Commerce and Industry. Generally, this Ministry never
takes place in the debate and discussion. I welcome it wholeheartedly.

In fact, this is a long overdue because this debates helps the hon.
Members to highlight the issues and concerns relating to the Ministry of
Commerce and Industry. This would definitely go a long way in finding
solutions to the long pending concerns of the exporters, importers, matters
relating to SEZs, exports of sugar, Free Trade Agreement with various
countries, improving growth, trade with other countries etc.

In the garb of giving much needed fillip in setting up of SEZs across
the country, concessions, rebates and exemptions were given to corporate
houses. But in the case of West Bengal, Singur and Nandigram, we had a
bitter experience. In West Bengal, land of farmers were forcibly taken away;
protests continued for a long time. On the one hand, benefits of SEZs were
highlighted but on the other hand, the overall impact of SEZs on rural and

agro industries in different parts of the country is not palatable.

" Speech was laid on the Table
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There cannot be two opinions about SEZs providing direct or indirect
employment. Even new developments have taken place- be it in the realm of
consumption pattern, social life, education, Healthcare, etc. Hence, I would
like to urge the Central Government to review the policy of SEZs in the
light of developments that have taken place since the policy of SEZs came
into existence.

Then, I come to Foreign Direct Investment (FDI) in retail trade. Here
too, petty retailers faced closure of shops in many places. We, the Trinamool
Congress strongly object to the FDI in retail trade. The Central Government
should not shy away from looking into the whole aspect of FDI in retail
trade afresh. Our Chief Minister of West Bengal, Kumari Mamata Banerjee
is of the firm opinion that FDI in retail trade would immensely affect the
petty shopkeepers in the vicinity.

Hence, we vehemently oppose this. At no cost. FDI in retail trade
should be entertained and a relook on the part of the Ministry of Commerce
and Industry is a dire need. I strongly urge the Government to look into this
aspect in a humane manner considering the pitiable plight of petty
shopkeepers.

About setting up of Trade Centres by the State Government, it is

evident that Ministry extends financial assistance only partially. I would
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strongly urge the hon. Minister to extend more financial help to the West
Bengal as it is already in a financial crisis. 34 years of CPI(M) led
Government has dragged West Bengal in a financial mess. We, the
Trinamool Congress Government is facing the brunt. It is high time, Central
Government extends financial help to come out of the financial crisis.

About the Free Trade Agreement (FTA) with countries, the
Government should keep the interests of the Indian traders in mind before
entering into any Free Trade Agreements. At any cost and under any
circumstances, FTAs should not endanger the business of Indian traders.

About the generic drugs, I would like to bring it to the notice of the
Ministry and the Government that a diabolic design is drawn by the Multi
National Companies against the Indian pharma industry which has made a
lot of headway in the global pharma scene when it came to the generic
segment.

It is a welcome step and a step in the right direction. Indian pharma
companies should be given protection by the Government and the Ministry
of Commerce and Industry as Indian pharma companies are focusing
attention in producing quality drugs and drugs at reasonable cost. Instead of
competing in a healthy manner, MNCs are trying to jeopardize the Indian

pharma companies internationally. This trend should be nipped in the bud.
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The Ministry extends incentives to exporters with a view to boost
exports. Incentives are a must. Here, I would like to urge the Government to
review the performance of the export sector and this review should take
place from time to time. There should be a cell in the Ministry to take up the
issues concerning the exporters, as to what problems they are facing, what
incentives are required to boost their exports further and what hurdles are
being faced by them in exporting their products.

Economic slowdown and meltdown has impacted the labour in a great
way. Labourers are retrenched from the export sector. They are left in the
lurch. They are forced out of the job and asked to mend for themselves
suddenly. It is learnt that Labour Bureau conducts employment assessment
quarterly. I would like to know as to what is the impact of economic
slowdown on employment in the export sector. What measures have been
taken by the Ministry to ensure that retrenchment is not implemented in the
export sector?

What is the status of giving Most Favoured Nation (MFN) status to
India by Pakistan? What are the efforts that are being initiated by the
Ministry to improve trade relations with Pakistan and to get MFN status

from Pakistan? What would be future trade scenario with the grant of MFN



03.05.2012 241

status by Pakistan to India? What are the arecas where India and Pakistan are
extending cooperation?

About Central Public Sector Undertakings, I would like to state that
majority of the Central PSUs are running in losses. I would not hesitate to
request the hon. Minister of Commerce and Industry, Shri Anand Sharma to
undertake a review on the functioning of Central PSUs.

I conclude by saying that the hon. Minister while replying to the

debate would respond to the important queries raised by me.
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" SHRI PRATAP SINGH BAJWA (GURDASPUR): I support the Demand
for Grants of the Ministry of Commerce and industry for the year 2012-13.
In evaluating the performance of this ministry, one must take cognizance of
the global economic slowdown and its impact on the Indian economy The
fact that the nation has maintained a healthy growth rate and exports have
not suffered to the extent that they have in other countries goes to the credit
of our beloved and dynamic Commerce and Industries Minister. I applaud
the Hon’ble Minister for the efforts he has put in to keep the Indian ship
sailing in these choppy waters.

Internal economic revival in the Euro zone and the Americas, being
the primary export destinations for India have indeed had an adverse effect
on the balance of Trade. Increasing International commodity prices,
unending demand for import of costly oil and technological imports of the
country far outweigh our agricultural, manufacturing and services export. A
long term focus in reviving the manufacturing industry is required to get us
on a stronger footing and ensure continued growth and prosperity.

We enter the twelfth year of the negotiations of the Doha Round. With
the stalemate unrelenting, experts have questioned the long term role of the

World Trade Organization in improving systems for international trade. In

* Speech was laid on the Table
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fact there is a general shift from a multilateral system to regional and
bilateral understandings considering the immediate results that they can
deliver. I have had an opportunity to be present when major bilateral
inroads were made with Pakistan recently through the efforts of the Hon’ble
Commerce Minister.

One must be pragmatic by accepting the fact that there has been a
definite slow down in the manufacturing sector. With dampening demand
and rising cost of capital across the board and the debate of growth versus
inflation continuing in the background, major policy intervention is required
to ensure a swift revival of domestic production. Taking a cue from China
and other emerging economies, National Manufacturing Investment Zones
and other Cluster Manufacturing Units as envisaged in the National
Manufacturing Policy is a great initiative towards this revival. I hope that
there is proper implementation of this policy as there are several challenges
such as land acquisition, labour industrial relations, and environmental
concerns and so on in ensuring this revival.

Additionally, fiscal incentives such as duty reduction on raw material,
inputs, components, capital goods and machinery for modernizing and
expanding existing units in the sectors of iron ore, textiles, and domestic

electronics industry are welcome measures. India has immense potential in
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the domestic electronics industry; steps need to be taken to boost this sector.
The Ministry must consider a dedicated fund for nurturing this sector.
Additional focus should be given to setting up dedicated manufacturing units,
particularly in rural areas for these goods.

China’s global dominance in the manufacturing sector has its effects
on the Indian market as well. With our trade deficit with China being in
excess of USD 20 billion last year and projected deficit quadrupling (to be
increased fourfold) to USD 80 billion within the next five years, domestic
production needs a boost. The minister’s proposal to revive and revamp
production of PSU’s to forestall the imports is a novel means of addressing
the issue. Similar focus must be made in the private sector for providing
adequate financial resources to support this initiative.

The Pharmaceutical sector is severely lacking in Research and
Development. Even with regards to production to generic drugs, there is a
strong dependence on Chinese input materials. Citing high risks of failure in
the sector adequate capital resources are not made available to R and D
establishments. Even state run undertakings such as the Indian Drug and
Pharmaceutical Ltd. and Hindustan Antibiotics Ltd. have not been spared
from non performance due to paucity of funds. Additionally, concerns with

the current IPR regime makes multi national companies think twice about
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coming to India. A very delicate balance needs to be maintained keeping in
mind the interest of pharmaceutical companies and furtherance of Research
and Development as well as ensuring availability of low cost life saving
drugs.

India has ambitious aims for generation of power during the 12" five
year plan. Demand for the heavy equipment required for power generation
cannot be met by state run Bharat Heavy Electrical Ltd. Lucrative contracts
in this growing industry are being lost to Chinese manufacturers. Even the
telecom sector has not been spared, infrastructure for new technology such
as equipment for 3 G services is sourced from China. I recall that there was a
demand to make state-run IT and telecom products manufacturer ITI a PSU.
Surely with additional resources PSUs supplemented by private industry can
meet many of our demands internally.

Even with the 30 percent sourcing requirement for FDI in Single
Branch Retail, Small scale industry in India is stagnating. One must review
the actual implementation of sourcing guidelines by foreign players and
additional fiscal incentives should be given to boost this industry which
helps provide employment to many persons particularly in rural areas.

It is disheartening for me to state that the agricultural sector is in the

doldrums. Despite the highest proportion of persons engaged in the field, its
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contribution to India’s growth story has been dismal. Changing export
policies have had a drastic effect on India’s image as a reliable supplier of
agricultural produce as well as having an effect on the returns to farmers. In
the case of cotton, in addition to delays in clearing of export contracts, the
restriction on export has hurt domestic prices and led to legal actions being
taken against exporters. Wheat export too has not seen much enthusiasm
with reports that in spite of a fall in global prices, even half of this year
export quota has not been met.

There have been reports that quality concerns have been raised by
many countries to which India exports agricultural produce. In the case of
maize, Vietnam rejected some consignments on the grounds of higher level
of moisture and broken grains. Similarly, last year, the American authorities
did not allow shipments of premium basmati rice because their labs found
higher levels of pesticides and chemicals than permissible. The Hon’ble
minister will appreciate the sovereign right of these countries to govern
imports however; steps must be taken to educate the farmer, middlemen and
exporters of the requirements of these nations so that adequate care can be
taken in advance for the produce to meet their standards or requirement.

The State of Punjab has sacrificed a lot for the nation. In additional to

enduring the bloodshed of partition, the men of Punjab have bravely and
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with valour fought wars for the protection of the greater realm since well
before the time of the British. There was a time when every Punjabi
household could boast of one child serving in the army. Punjab has taken the
onus of serving the demand for food grain of the nation with the farmer
breaking his back to ensure that adequate produce is supplied. In return, the
state has been largely neglected.

There was a time when Punjab occupied a lead position in
industrialization and manufacturing in the country; however today the
ground reality is in contrast, very different. The annual survey of industries
while highlighting a slowdown in net value added per factory across the
country has shown that in the year 2009-10, Punjab stood well below the
half of the national average just fairing better than Delhi. Being close to the
bottom of the table, one can introspect and see that there are crucial
problems that need to be addressed.

Few can deny the link between industry and infrastructure.
Unfortunately Punjab which is primarily a rural state does not boast of fine
rural infrastructure. With many poor quality roads and power shortage,
industry left Punjab a while ago.

In the start of the new millennium the then Prime Minister of India

granted several packages to Hill states that lead to substantial development
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of industry there, this did lead to industries in Punjab moving out to
neighbouring hilly states. Inspite of irreparable damage to the sensitive
ecological balance of those areas, this has benefited these hilly states. Border
areas and backward areas of the country are in need of similar stimulus
packages. I would, therefore, request the Hon’ble Minister to consider
extending such packages to backward and border areas of the country.

Punjab has great potential in the Food Processing Industry. With an
estimated 40% of fruit and vegetable products going waste due to lack of
cold chain infrastructure, even as a small scale industry, which is in grave
need for a boost, food processing can allow for good returns. The
government should look at encouraging the private sector in this field
particularly in setting up establishments in rural and border areas such as my
parliamentary constituency of Gurdaspur.

Despite many fiscal measures being in place, private investments in
Cold Chain infrastructure has not been able to match the demand. FDI in
cold chain infrastructure has not yielded great results. As most of the
existing infrastructure is used for storage of potatoes, enhanced cold chain
and warehousing facilities would immensely benefit the fruit and vegetable

industry, enhance government coffers and reduce waste.
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When farmers don’t get adequate remuneration for their toil;
consumers are crying hoarse due to high prices and poor quality foods and
there is excessive waste of agricultural produce, there is an urgent need for
look for new and efficient means of supply chain management. Large scale
capital and technical know how is needed to improve retail, warehousing
and back end infrastructure. I hope that the government can take forward the
ambitious move to introduce FDI in Multi Brand Retail as I believe that it
will be of great help to both farmers and the consumers. Having said that, |
welcome the enhanced allocation to the Rural Infrastructure Development
Fund and the amount earmarked exclusively for creating warehousing
facilities in this regard.

The manufacturing industry is suffering from lack of skilled persons.
Institutions such as the ITI’s provide a means to bridge this gap with their
impetus on industry oriented and industry specific courses. In Punjab,
particularly in border areas with the youth being unemployed and resorting
to drugs abuse. There is a need to create centers of excellence where a spirit
of entrepreneurship can be developed. Internship in industry should be
encouraged for giving hands on industrial and skill training. The ministry
must take up this matter with industry and impress upon them the merits of

such internships.
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Finally, I would like to dwell for a moment on inroads made this year
by the ministry in Pakistan. The recently concluded visit to Pakistan by the
delegation lead by the Hon’ble Minister has had a very positive impact on
road based trade.

In the first part of this session, I raised a question regarding allowing
FDI from Pakistan. The reply furnished back then was that no FDI was
allowed. Today, I am pleased to read news reports suggesting that an in-
principle approval has been given by the Government to allow FDI from
Pakistan. This move will enhance the commercial engagement and bilateral
trade between India and Pakistan.

Back in 2009, the Indian Council for Research on International
Economic Relations (ICRIER) estimated that potential trade with our
neighbor was USD 14 billion. With the advent of a negative list and talks of
grant of Most Favoured Nation status, there is great opportunity to increase
the trade between the two countries from the current paltry sum of USD 2.6
billion.

However, these high aims can only be attained after addressing
problems that businessmen are facing, most importantly the difficulty in
obtaining business visas. Even the SAARC sticker which is the most

convenient choice for businessmen is steeply priced. The ministry may
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consider proposing a reduction in this fee or extending the period of this
sticker to five years.

The land route at Wagah Border in Punjab is not efficiently exploited.
Restrictions are there on goods that can be sent by roads and by rail. ICRIER
noted that Cotton could only be transported via sea to Pakistan costing
around USD 1000 per container instead of USD 325 that would have been
the cost if it was transported by land across Wagah. Additionally, the
Dedicated Freight Corridor is proposed up -till Jalandhar. I see no reason as
to why it is not being extended till Atari station on Wagah Border, besides
being a conduit for movement of bulk goods across the border.

Concerns are still raised on the infrastructure on the Pakistani side of
the border for processing and unloading of cargo that comes through the ICP.
Even the infrastructure at Karachi Port needs improving. The ministry in
continuation of the spirit with which it has engaged with the Pakistani
authorities must raise this issue as well with them.

The ICP gives one hope of revival of the old land routes through
Pakistan and Afghanistan to Central Asia and even the Persian Gulf.
Distortion in the regional physical infrastructure has been held back the
Asian region. Having been tagged as the least integrated region, intra

regional trade has been virtually non existent. India being a large player in
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the Asian map has a responsibility to be a catalyst in this integration.
Presently, transit of goods is not allowed between India and Pakistan,
affecting land based trade from Bangladesh to
Afghanistan. There is a need to reach specific transit trade agreements
between Afghanistan, Pakistan, Nepal, Bangladesh to promote regional
connectivity.

History demonstrates that whenever a region remains culturally and
commercially connected, trade flourishes and the region prospers in peace.
Let us use trade and commerce as a means to supplement the peace process
that India 1s engaged in . I extend my wholehearted support for these

demands for grants.
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"SHRI KODIKKUNNIL SURESH (MAVELIKKARA): 1 would like to
express my views on the Demands for Grants of the Ministry of Commerce
and Industry for the year 2012-13. I support the Demands for Grants of the
Ministry.

First of all, I would like to congratulate the hon. Chairperson, UPA,
Smt. Sonia Gandhi and the Hon. Prime Minister Dr. Manmohan Singh ji
under whose leadership our hon. Minister of Commerce and Industry, Shri
Anand Sharma ji has done an excellent job under difficult situations.

Our economy is passing through a difficult phase. Our industrial
growth has seen fluctuation after the economic slowdown which affected
almost all countries of the world. Hence, there is an urgent need to have a
relook at our industrial policy in order to sustain global pressures.

The UPA Government has embarked upon industrial and freight
corridors in the country aimed at developing industrial zones. These are
mega infrastructure projects. The Delhi Mumbai Industrial Corridor and the
Bengaluru Chennai Industrial Corridor will not only spur industrial growth
in the country but also faster movement of goods and services to ports. The
cities which will come up along these corridors will have world class

infrastructure. I suggest that Bengaluru Chenai Industrial Corridor should be
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extended up to Mumbai for faster movement of goods and services. 1
request the Government to start the process of land acquisition in
consultation with the concerned States because due to delay in land
acquisition many crucial projects have been badly delayed.

To achieve desired industrial growth, it is essential that the
Government should have a mechanism where the entrepreneurs should get
all licenses or clearances through a single window. We are living in the age
of automation. I, therefore, request the Government to implement the e-Biz
Mission Mode Project on priority basis.

It is a matter of satisfaction that our country has been able to achieve
the export targets fixed by the Government. The Government propose to
increase our export from the present figure of 300 billion dollars to
approximately 2500 billion dollars by the year 2020. To achieve an eight
fold increase in our export target is a herculean task and needs a sizeable
investment to build the needed infrastructure. The Government must make
efforts towards lowering the trade by the year 2020. The Government needs
to give encouragement to our micro, small and medium enterprises by
extending marketing support. This is being done by China and other

countries who have a dominant position in world trade. For this, the
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Government can set up a special fund to develop market for our micro, small
and medium enterprises.

Kerala is called the spice garden of India. Kerala grows cardamom,
pepper, turmeric, nutmeg, clove, etc which are famous throughout the world.
Because of production of spices in Kerala, India had a dominant role in the
export of spices. But the growth of spices production in the country has
slowed down and we have ceded our dominant position as grower of pepper
and cardamom. In October, 2009, the Government had approved a special
scheme for replantation and rejuvenation programme for pepper and
cardamom. I would like to bring to the notice of the Government that due to
extremely hot climate conditions and scanty rainfall, the pepper and
cardamom plantations have been damaged and it is estimated that the output
may fall by 15-20 per cent. The Government should announce a relief
package for the growers of pepper, cardamom and other spices whose
production is likely to fall due to hot climate.

The Government of India has accepted in principle, setting up of a
Cashew Board for the welfare of the cashew industry in India. As in the case
of Rubber Board, Coir Board etc, a Cashew Board is highly essential for the

overall growth of cashew industry.
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There are about 3 lakh cashew workers engaged in various factories
owned by Government controlled CAPEX society as well as in private
sector in Kollam District in Kerala. It is a very long pending issue which is
frequently taken up through this august House. If the Cashew board is set up
in Kollam District, the export of cashew could be flourished and a sizeable
amount, by way of foreign exchange, will be available to the Government.
Moreover, the welfare of the employees engaged in cashew industry will
also improve to a great extent. Let me bring it to the notice of the
Government that as per the Strategy Paper prepared by the Government for
doubling the exports in next three years, India is the biggest producer,
consumer and exporter of cashew and has an installed capacity of cashew
processing units of approximately 15 lakh MT. But the production of
cashew stands at only 6.13 metric tonne. The paper further suggests
increment in acreage to improve production and provision for subsidies for
replanting senile trees with new high yield varieties, utilizing wasteland for
cashew cultivation, modernization of the cashew processing units in the
country by financial suppor on sustainable basis the modernization of the
units. But it is silent on setting up of a Cashew Board. Without the Cashew

Board, targets for production of cashew cannot be achieved.
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I, therefore, request the Governemnt of India to take suitable steps in
the direction of setting up of the Cashew Board at Kollam District at the
earliest, since it is the main centre of cashew producing place in India.

Pattanapuram Taluk in Kollam district is a prominent area in rubber
production. The marginal and large scale farmers produce rubber in this area.
The farming cooperation which is under the Kerala Government also
produces rubber. The Rehabilitation Plantation Limited, which is a joint
venture of the Government of India and the Kerala Government, is also
producing large scale rubber in this area. Every year, huge quantity of rubber
is produced in Pattanapuram Taluk.

There 1s one Rubber Park functioning at Irapuram Taluk in Ernakulam
district in Kerala, which is doing excellent job. Lot of rubber products are
being produced in this Rubber Park. Thousands of workers are getting
employment through this Rubber Park.

At present, there is no rubber based industry in Pattanapuram Taluk.
There is a long pending demand of the people of this area to set up a Rubber
Park in Pattanapuram Taluk. The rubber producers will be immensely
benefited if a Rubber Park is set up in Pattanapuram. The Union
Government has a flagship scheme called the Assistance to States for

Infrastructure Development for Exports (ASIDE) which focus on active
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involvement of States and UTs for creation of critical infrastructure for
boosting exports in the State and UT. The Rubber Park in Pattanapuram
Taluk of Kollam District can be set up under this Scheme. Hence, I urge
upon the Hon. Minister to set up a Rubber Park in Pattanapuram Taluk,
Kollam district under ASIDE scheme. Setting up of a Rubber Park in
Pattanapuram Taluk will encourage entrepreneurs to set up rubber based
industry in this taluk which will generate employment.

After the coming into force of the Special Economic Zones Act and
Rules in February, 2006, the Government has granted formal approvals for
setting up of 589 SEZs. 389 SEZs have already been notified. 153 SEZ’s are
already exporting. These SEZs has created huge employment opportunities.
It would be highly appreciated if the Government favourably consider
giving employment opportunities to people belonging to SCs and STs. If
necessary a provision could be added in the SEZs Act. The Government

should also hold consultations with the various stakeholders.
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" SHRI NILESH NARAYAN RANE (RATNAGIRI-SINDHUDURG): 1
would like to express my views on the Demands for Grants of the Ministry
of Commerce and Industry. This is a very important Ministry both in its size
and scope and therefore, it is but natural that it is led by Shri Anand
Sharmaji, one of the dynamic Ministers of the Government. And his talented
deputy, Shri Jyotiraditya Scindhia. Needless to say that, their leadership had
provided a much-needed momentum to the economy at a time when the
global economic recover is rather slow.

Today, ‘policy paralysis’ is the buzzword. Every one is talking about
it, without, perhaps, having any idea as to what is means. I believe, there is
nothing as such called policy paralysis. It is also not true. The Government
has been in the upfront to initiate the requisite policy initiatives to sustain the
growth momentum in our economy. Recently, a new manufacturing policy
was put in place; Infrastructure Debt Fund was created; easy access to
commercial borrowings was ensured. Diesel decontrol, FDI in retail, GAST
are some of the issues that the Government is keen to implement after
securing a broad political consensus. Government categorizes its priorities as
per its own assessment and compulsions and plans out accordingly. That

does not also mean that all is well with the Government in the area of policy
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making. Concerns have been expressed by varied stakeholders about
governance-deficit. India Inc. has impressed upon the need to expedite
policy reforms to boost economic growth. The Government is cognizant of
the challenges and the Hon’ble Prime Minister has assured the
Confederation of Indian Industry (CII) to accelerate the process of reforms.
The Opposition parties are also being actively consulted to help pass key
reform legislations. Parliament disruption during the past year, I believe, has
severely impeded the reform momentum as a number of important
legislation are pending in the Parliament.

Indian economy continues to be on the path of economic resurgence
compared to the other economies such as US and Europe. Our global trade
has registered steady progress. India’s exports showed spectacular
performance in financial year 2011-12, topping $ 300 billion, but a 5.7 per
cent fall in March, for the first time since 2009, raised fresh concerns about
an already slowing economy facing high current account deficit due to
zooming oil, gold and coal imports. Imports surged to $ 485 billion in the
fiscal gone by leading to a widened trade deficit of close to $185 billion that
put pressure on current account balance. Apart from oil import, gold imports
too were at a record high of close to $59 billion in 2011-12, leading to a

swelling trade deficit.
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Government data reveal that India’s exports feel by 5.71 per cent to $
28.68 billion in March while imports surged 24.28 per cent to $ 42.58
billion, leaving a monthly trade deficit of § 13.9 billion. Oil imports rose to $
5.83 billion in March due to soaring crude prices in the global market. The
oil imports bill in 2010-11 was of $ 105.96 billion. This has been the main
reason for widening deficit. As all of us know that oil has been the main
reason for rise in fiscal as well as the current account deficit at the moment.
It is a collective challenge for all of us in this House to help the Government
overcome the constraints posed by oil imports, rising above our narrow
concerns.

I am not going into reasons for the decline of exports. There are a
number of reasons, including the continued slow recovery of world economy
especially the EU and USA, our two major trading partners. But one thing I
would certainly mention, that is lack of inter-ministerial coordination for
export augmentation. It was widely reported that due to lack of concerted
efforts by the Ministries of Commerce, Agriculture, Textile and Food, our
exports in sugar and cotton were badly hit. I think, time has come for our
learned Ministers in charge of these Ministries to put up a unified front with
the sole intention of benefiting the economy in general and the farmers and

artisans in particular.
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I always believe that we can manage our performance; but perception
management is always difficult. Fall in the global perception about our
macro-economic fundamentals is a cause for worry. Recently, the global
rating agency Standards & Poor (S&P) scaled down India’s credit rating
outlook from °‘stable (BBB+) to ‘negative’ (BBB-) with a warning of a
downgrade if there is no improvement in the fiscal situation and political
climate. At this juncture, S&P’s move is only a warning. But if we do not
improve and the growth prospects of the economy continue to be dim, the
downgrade can be scarry for the foreign and domestic investors. The
Government of India has to act fast on foreign direct investment in retail,
GDP growth, fiscal deficit and current account deficit to avoid the
downgrade.

The Government is aware of the potential pitfalls of
perception deficit. It has undertaken a series of efforts, both at the domestic
front as also at the international level. Our Commerce Minister is actively
engaging the countries in the Middle-east to meet our oil requirement. We
have entered into an agreement with Qatar for LNG supply. We recently
convened BRICS summit in New Delhi to carve a major role through this
forum. BRICS Bank is being set up to boost trade among the member
countries. After almost 47 years, our banking operations will resume
between India and Pakistan. A lot of good things are also happening. Let us

not criticize the Government only for the sake of criticism. Let us
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strengthen the hands of the Government to overcome the macro-economic

challenges through a strong political resolve, across the parties.
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THE MINISTER OF COMMERCE AND INDUSTRY AND MINISTER OF
TEXTILES (SHRI ANAND SHARMA): Madam Speaker, I rise to reply to the
debate on the Demands for Grants of the Ministry of Commerce and Industry.

The Ministry of Commerce and Industry, as the hon. Members know, has a
mandate to enhance India’s economic engagement in the entire world, a world
which is today interconnected and interdependent to increase our trade with the
rest of the world including exports to ensure what India needs for its economic
growth is made available to their industry including the sources of energy as well
as raw materials, minerals, precious metals and other products which are required.

At the same time, we also have a mandate to focus on industrial

productivity; to enhance industrial production; to ensure that the manufacturing

sector grows in the country and jobs are created. len the UPA-II Government

assumed Office, it was a challenging global backdrop.

I would like to remind the hon. Members — many of whom had made very
valuable contribution, including Shri Nishi Kant Dubey, Shri Shailendra ji, Shri
Ramashankar ji, Shri Shashi Tharoor ji, Shri Ajnala ji and other colleagues — that
the backdrop was very dismal. The global economy had faced the worst crisis of
the last seven decades. It was the only crisis after the great depression which came
riding on top of the financial crisis, which preceded it. It imploded from the heart
of the capitalist world or the richest economy of the country and the contagion
spread embracing all continents, all regions adversely impacting them. Also it
tested the leadership, the capacities of countries and their economies. The small
and vulnerable economies were under pressure. When we talk of the adverse
impact, it was universal only when it came to crisis but it differed from region to
region. Our country and other economies were fortunate. We remained in
positive growth territory but the fact remains that after having grown consistently
at over nine per cent for five years, we were also dragged down by this crisis to
less than seven per cent. It was primarily because capital flows of the world were

affected. Investments were not coming. Productivity stopped. There was a major
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contraction in the global trade to the extent of 12 per cent. Many of the countries
which slipped into negative growth territory have not come out. It was referred to
by one of our colleagues about the enormous job losses in the developed countries;
close to 45 million jobs had been lost. Job recovery has not started. Jobs have not
returned. Last year again was a dismal year for the global economy. The
projections of this year, I would like to share with the House, are not very
encouraging or heartening.

The entire global economy is projected to grow barely at three per cent plus.
The developed countries will grow only at 1.2 per cent. Euro Zone has slipped
into negative growth. Emerging economies also will come down from 6.6 per cent
to 5.4 per cent. These are the stark realities which cannot be denied.

Our Government took conscious policy initiatives. As was said here, in
May, 2009, our exports were minus 39.6. We decided to intervene through policy
measures and through incentives, adding to the three stimulus packages which the
Prime Minister and the Finance Minister had given amounting to three per cent of
India’s GDP to stabilize the economy and to rejuvenate the growth.

We, therefore, had clarity in our mind that we need to look at those regions
of the world where growth was taking place, not wait for demand to return in the
traditional destination of India’s trade that was in America, Europe, Japan and
other places. Therefore, we consciously diversified into other markets which were
referred to by most of the hon. Members. In August, 2009, we had identified 39
markets under two schemes — Focus Market Scheme and Market-Linked Focus
Product Scheme — 26 under one and 13 big markets under the second scheme.
That is the decision which helped us to enhance our trade with these regions of the
world. These are the countries in Africa, in South America, in Central Asia, the
ASEAN region and the Far East. Thereafter, we added two more — China and
Japan — taking the number to 41. Last year, in a supplement to our Foreign Trade
Policy, we launched a special Scheme, a different one, Special Focus Product

Scheme covering 44 markets including 22 markets in Africa.E
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Now, these are the initiatives, which helped us to ensure a growth between
then and now of 63 per cent in our exports. We had set a very modest target
because of the global backdrop of 300 billion dollars for the year 2011. And, I can
share with this House that we had repeated reviews. Until the last numbers came
in, I was a worried man because we never knew, because of the Euro Zone Crisis,
whether we will be able to reach that number or not. But fortunately we have and
I congratulate our industry, our Exports Councils, our officials who worked as a
team and achieved this.

We can imagine, given the concerns rightly expressed by the hon. Members
about the increasing trade account deficit, if we had not done, what would be the
case? I acknowledge that the imports have increased; and the trade account deficits
of 180 billion US dollars plus is a matter of grave concern for all of us. But
whether the Government has been wanting in the effort as was said by Shri
Nishikant Dubey. With all respect, I would say, that is not true at all.

It is the rising prices of the commodities, we are a net importer of
petroleum products, that India had to pay more than 160 billion US dollars only
for petroleum product imports. And, it is true, whatever be the reasons, industry
also uses and individuals too are consumers, gold imports were also closed to 60
billion US dollars. That definitely had an adverse impact. We are making all
possible efforts; and we shall continue to make these endavours to enhance our
share in global trade as we have set a target of doubling our trade by 2014 through
the Foreign Trade Policy of 2009 up to 2014 and doubling in percentage terms,
India’s share in global trade by 2020. The strategy that we have put in practice
under implementation has four pillars, which include product, which include value
added manufacturing, diversification into new markets as well as promoting India
brand.

The question is: whether the steps that we have taken, did we succeed or
not? At a time when the global economy has been in recession and the country is

putting around protective barriers around themselves, we stepped out, we engaged
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with the world. In August, 2009, we signed a Comprehensive Economic
Cooperation Agreement with South Korea. We signed the Free Trade Agreement
with the ASEAN group of countries, which was unfairly criticised by my friends
in the Opposition.

I would tell you what the results have been. Our trade with the ASEAN
countries has grown since then including India’s exports in excess of 37 per cent.
Today, India’s two way trade with the ASEAN group of countries, is close to 75
billion US dollars. We diversified into Africa; and our trade with Africa has
increased now to close to 63 billion US dollars. Our trade with Latin America and
Brazil, both put together, is 39 billion US dollars. These are the positive results.
Before a criticism is mounted on the Government on our policies, the
circumstances in which the Government works, addresses the challenges and takes
these initiatives and achieves these results, should also be acknowledged in all
fairness.

Madam, Shri Nishikant Dubey while referring to ASEAN and the Extended
Region, also had referred to the pressures of our trade account deficit from China.
We share that. And, this is one issue that we have taken up at the highest level in
our bilateral meetings including the Prime Minister, the Finance Minister and I
myself, seeking more market access for Indian products, Indian services including
pharmaceuticals as well as IT contracts for the Indian IT industry.d, I assure
this House that we shall continue to work for enhanced market access in these
countries. I may refer also to the other agreements that we had reached. Last year
we signed a Comprehensive Economic Partnership Agreement with Japan, a
country which has been a trusting trading partner or economic partner of India.
Our trade increased by 40 per cent. We signed a Comprehensive Agreement with
Malaysia. We are negotiating one with Indonesia, with Canada, with Australia,
with New Zealand and with Thailand. Now, you have to see the larger picture.

Regional economic integration has been a reality in the world. It started with
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North America’s NAFTA to Mercosur group of countries in South America and to
the Andean community.

In our extended neighbourhood, the ASEAN vibrant economic community
is there. As Asia is becoming one of the hubs of the economic growth of the world,
in less than two years time the economies of Asia, Europe and America will be
equally sized. ASEAN economic integration is gathering momentum. Initially, it
was ASEAN plus three. Now, it is the other process which includes India. This is
our considered view that India, a country of 1.2 billion people, a country which
has, only 10 days ago or two weeks ago, become the third largest economy of the
world in PPP terms, moving up from the fourth position. We are not declining. |
can assure you. Therefore, it is important for us to be integral to the process of
ASEAN economic integration.

We are conscious of the neighbourhood. References have been made to
Pakistan and to our engagement with other countries, including Bangladesh. Yes,
we are keen to take forward the SAFTA process. The SAFTA Ministers had met
in Islamabad on the 16" of February. We have undertaken many positive steps
which will ensure that South Asia also moves with the rest of Asia when it comes
to trade and economic engagement.

I fail to understand the opposition and the criticism of what we are seeking
to do with Pakistan. I am grateful to Shri Bhartruhari Mahtab and Ajnala Saheb for
appreciating the dynamics. The fact is that we live in this neighbourhood. Both
Pakistan and India are two big countries in SAARC. We need to engage. It is not a
question of whether we should or not. Economic engagement is the only way
forward to ensure that our industry, our Chambers of Business engage with each
other.

We have travelled to Pakistan. It was the largest business delegation which
accompanied me, that ever left the shores of India, and we were received with
enthusiasm and respect. We went to Lahore. We went to Karachi. We went to

Islamabad. Three agreements were signed. When Pakistan’s Minister, Makhdoom
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Fahim had come here on my invitation in September last year, he had assured that
they would also take steps to move towards granting MFN status to India. Now, I
must say that here in India when people say why Most Favoured Nation status to
Pakistan, I heard the same question in Pakistan. This is not what we have coined.
This is a terminology of the World Trade Organisation. All countries, who are part
of a regulated international trade regime give, grant each other MFN status.

Now, when it comes to the other issues that have been raised, before I
respond quickly to that, I would like to mention two important initiatives, if not
more. One is on manufacturing. The share of manufacturing in our GDP is only 16
per cent. Through the National Manufacturing Policy, we propose to take it to 25
per cent and create 100 million skilled jobs in the process. One of the objectives is
to set up Integrated Greenfield Industrial Townships. On 24™ October, the Cabinet
took the decision. 25" of October, we notified seven National Investment and
Manufacturing Zones in six States along the Delhi-Mumbai industrial corridor.
The question was asked why along that corridor? It is because, there, the land
banks were created by the States. Feasibility study was conducted. But, we are
also now negotiating and working very sincerely and seriously on the Chennai-
Bengaluru corridor. By the end of the year, we would present to the country a blue
print of this corridor also. Yes, we are also working for the corridor. That work has
already started. But, I am talking in addition. So, we have a Delhi-Mumbai
corridor; we have the corridor in the East, particularly in West Bengal. We are also
looking for a corridor in the South. Once these industrial townships are established,
this will transform India. If we do not take these initiatives, we will have problem.

Madam Speaker, we recognise the enormity of the task; we recognise the
social dimension; we recognise the cost which this country could have to pay, if
we do not create skilled jobs, if we do not ensure that India continue to grow at a
pace where our position in the global economic hierarchy is always moving up.
But, through these decisions, we are effectively going to put in place a single

window clearance mechanism, where the investors will not have to face years of
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delays. Delays in approvals shall not happen. We are doing so in the partnership
with the States. We are a federal polity; we are a Union of States. Land is the
responsibility of the States that we share with equity of the State Governments. It
is not what was said by our friends from UP and Bihar that we are not looking in
that direction. I have written personally to Shri Nitish Kumar ji; I had gone to
Bhubneshawar and I had a very productive meeting with the Chief Minister of
Odisha, Shri Naveen Patnaik. We want those States to come forward who are
willing to do so. But, you will appreciate that the Government of India cannot
declare it for those States, who do not have the land banks or who are not in a
position to do so. At the same time, there is no question of overlooking States or
discriminating against States.

Madam, much was said on the SEZ. To put it briefly, 139 and odd are
functional, though more than 580 approvals were there. There has been an
investment of over Rs.2,00,000 crore. Nine lakh jobs have been created. The
exports in excess of Rs.3,60,000 crore have taken place. There is no question of
allowing any real estate activity which is forbidden, except for housing.

As far as the land acquisition is concerned, it is left to the States. Our policy
is same for these National Investment and Manufacturing Zones. No agricultural
land, only waste land and shrub land is used. The emphasis would be for the green
technologies. Therefore, I can say Do I have time or shall I conclude?

MADAM SPEAKER: You can go ahead.
SHRI ANAND SHARMA: Yes, Madam. Thank you.
... (Interruptions)
MADAM SPEAKER: Please let him complete. Please do not make a noise. Please
sit down.
... (Interruptions)

MADAM SPEAKER: Nothing shall go in record.
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(Interruptions)”

MADAM SPEAKER: Hon. Minister, you please address the Chair.

SHRI ANAND SHARMA: As far as we are concerned, we are very clear in our
policy and approach. We recognize the challenges; we recognize the pressures. At
the same time, this Government is taking decisions. There is no question of policy
paralysis as was referred to or lack of decision making or governance. I have
stated in this House that some of the biggest policy decisions or initiatives have
been taken and the results are there. At the same time, this Government is mindful
of the challenges. As I said, today we live in a world where we have to engage
with each other. We cannot insulate ourselves with what is happening in the rest of
the world.

I do not also agree with some of our hon. colleagues who feel that India
should not be exporting some of the primary produce. Yes, value addition must
take place.

18.00 hrs

That 1s taking place, but a country exports what it has and a country imports what
it needs. If the same attitude is adopted by other countries, then we shall, surely,
have more difficulties to face. With these words, Madam, assuring the House that
the Government shall continue to work in partnership with the Indian industry, in
partnership with the States and in partnership with all the stakeholders who will be
contributing in the growth of our economy and building this country for the future.
(Interruptions)

MADAM SPEAKER: Hon. Members, till we pass all the Demands for Grants, we
are extending the House.

Six cut motions by Sk. Saidul Haque and one cut motion by Shri Raju
Shetti have been moved to the Demands for Grants relating to the Ministry of

Commerce and Industry. Shall I put all the cut motions to the vote of the House

*Not recorded
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together or does any hon. Member want any particular cut motion to the put
separately?

SEVERAL HON. MEMBERS: Yes, together.

MADAM SPEAKER: I shall now put all the cut motions together to the vote of
the House.

The cut motions were put and negatived.

MADAM SPEAKER: I shall now put the Demands for Grants relating to the
Ministry of Commerce and Industry to the vote of the House.
The question is:

“That the respective sums not exceeding the amounts on Revenue
Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to complete the sums necessary to
defray the charges that will come in course of payment during the
year ending the 31% day of March, 2013, in respect of the heads of
Demands entered in the Second column thereof against Demand Nos.
11 and 12 relating to the Ministry of Commerce and Industry.”

The motion was adopted.
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18.03 hrs (GUILLOTINE)

SUBMISSION OF OUTSTANDING DEMANDS TO THE VOTE OF THE
HOUSE

MADAM SPEAKER: Now, we go to Item No. 16.
I would like to inform the House that Sk. Saidul Haque,

Smt. Jayshreeben Patel and Shri Bhausaheb Rajaram Wakchaure have indicated

their intention to move cut motions to the Outstanding Demands.
Sk. Saidul Haque has indicated to move the following cut motions:-

1. Cut Motion Nos. 8, 9, 55 to 72, 98, 99, 118 and 119 relating to the
Demands for Grants of the Ministry of Agriculture.

2. Cut Motion Nos. 8 and 9 relating to the Demands for Grants of the Ministry
of Chemicals and Fertilizers.

3. Cut Motion Nos. 4, 5 and 11 to 16 relating to the Demands for Grants of the
Ministry of Consumer Affairs, Food and Public Distribution.

4. Cut Motion Nos. 8 to 11 relating to the Demand for Grant of the Ministry
of Environment and Forests.

5. Cut Motion Nos. 4 to 6, 11, 12 and 21 to 23 relating to the Demands for
Grants of the Ministry of Finance.

6. Cut Motion Nos. 31 to 42 and 66 to 74 relating to the Demands for Grants
of the Ministry of Human Resource Development.

7. Cut Motion No. 17 relating to the Demand for Grant of the Ministry of
Labour and Employment.

8. Cut Motion Nos. 18 to 23 relating to the Demand for Grant of the Ministry
of Mines.

9. Cut Motion Nos. 2 to 10 relating to the Demand for Grant of the Ministry
of Minority Affairs.
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10.  Cut Motion No. 1 relating to the Demand for Grant of the Ministry of
Personnel, Public Grievances and Pensions.

11.  Cut Motion Nos. 5 to 9 relating to the Demand for Grant of the Ministry of
Petroleum and Natural Gas.

12.  Cut Motion No. 12 relating to the Demand for Grant of the Ministry of
Water Resources.

13.  Cut Motion Nos. 1 to 7 relating to the Demand for Grant of the Ministry of
Women and Child Development.E
Shrimati Jayshreeben Patel has indicated to move the following cut

motions:-

1. Cut Motion Nos. 78, 79 and 100 relating to the Demands for Grants of

the Ministry of Agriculture.

Shri Bhausaheb Rajaram Wakchaure has indicated to move the following

cut motions:-

Cut Motion Nos. 11 to 17, 80 to 84 and 101 to 104 relating to the
Demands for Grants of the Ministry of Agriculture.

Cut Motion No. 3 relating to the Demand for Grant of the Ministry of
Civil Aviation.

Cut Motion Nos. 4 and 5 relating to the Demand for Grant of the Ministry
of Coal.

Cut Motion Nos. 2 to 6, 18 to 32, 55 and 56 relating to the Demands for
Grants of the Ministry of Communications and Information Technology.

Cut Motion No. 8 relating to the Demands for Grants of the Ministry of
Consumer Affairs, Food and Public Distribution.

Cut Motion Nos. 3, 4 and 5 relating to the Demand for Grant of the
Ministry of Culture.
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20

Cut Motion No. 5 relating to the Demand for Grant of the Ministry of
Environment and Forests.

Cut Motion Nos. 1 and 2 relating to the Demands for Grants of the
Ministry of Heavy Industries and Public Enterprises.

Cut Motion Nos. 24 to 30 and 52 to 58 relating to the Demands for
Grants of the Ministry of Human Resource Development.

Cut Motion No. 3 relating to the Demand for Grant of the Ministry of
Information and Broadcasting.

Cut Motion Nos. 10 to 12, 14 and 15 relating to the Demand for Grant of
the Ministry of Labour and Employment.

Cut Motion Nos. 5 and 6 relating to the Demand for Grant of the Ministry
of Micro, Small and Medium Enterprises.

Cut Motion No. 2 relating to the Demand for Grant of the Ministry of
Petroleum and Natural Gas.

Cut Motion No. 2 relating to the Demand for Grant of the Ministry of
Planning.

Cut Motion Nos. 5 and 7 relating to the Demand for Grant of the Ministry
of Power.

Cut Motion Nos. 1 to 3, 5 to 10 and 51 to 55 relating to the Demands for
Grants of the Ministry of Rural Development.

Cut Motion Nos. 2 to 5 relating to the Demand for Grant of the Ministry
of Drinking Water and Sanitation.

Cut Motion No. 3 relating to the Demand for Grant of the Ministry of
Textiles.

Cut Motion Nos. 1, 2 and 5 to 8 relating to the Demand for Grant of the
Ministry of Tourism.

Cut Motion No. 4 relating to the Demand for Grant of the Ministry of
Water Resources.
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21. Cut Motion Nos. 1, 2 and 3 relating to the Demand for Grant of the
Ministry of Youth Affairs and Sports.
I would now call Prof. Saidul Haque, Shrimati Jayshreeben Patel and Shri
Bhausaheb Rajaram Wakchaure to move their cut motions.
Now, Prof. Haque, are you moving your cut motions?
SK. SAIDUL HAQUE: Yes, Madam. [ am moving my cut motions.
MADAM SPEAKER: Shrimati Jayshreeben Patel, are you moving your cut
motions?
SHRIMATI JAYSHREEBEN PATEL: Yes, Madam. I am moving my cut motions.
MADAM SPEAKER: Shri Wakchaure, are you also moving your cut motions?
Okay, he 1s not present in the House.

... (Interruptions)
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CUT MOTIONS

MADAM SPEAKER: Hon. Members would appreciate that we have a very
limited time at our disposal. Therefore, I shall put all the cut motions, which have
been moved together, to the vote of the House.
The cut motions were put and negatived.

SK. SAIDUL HAQUE: Madam, I have to say something. I would like to ask for
Division for my Cut Motions, particularly, Demand No.72 — Serial No.1 where |
say that : “Need to provide at least 15 per cent reservation in jobs and educational
institutions for socially, economically and educationally backward minorities as
recommended by Justice R. N. Mishra Commission.” I want Division. ...

(Interruptions)

MADAM SPEAKER: No, you are a little late.
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MADAM SPEAKER: I shall now put the Outstanding Demands for Grants

relating to the Ministries/Departments to the vote of the House.

The question is:

“That the respective sums not exceeding the amounts on
Revenue Account and Capital Account shown in the fourth
column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to complete the
sums necessary to defray the charges that will come in course
of payment during the year ending the 31* day of March,
2013, in respect of the heads of Demands entered in the

second column thereof, against:-

(1) Demand Nos. 1 to 3 relating to Ministry of Agriculture;
(2) Demand Nos. 4 and 5 relating to Department of Atomic

energy;

(3) Demand Nos. 6 to 8 relating to Ministry of Chemicals and

Fertilisers;

(4) Demand No. 9 relating to Ministry of Civil Aviation;

(5) Demand No. 10 relating to Ministry of Coal;

(6) Demand Nos. 13 to 15 relating to Ministry of
Communications and Information Technologys;

(7) Demand Nos. 16 and 17 relating to Ministry of Consumer

Affairs, Food and Public Distribution;

(8) Demand No. 18 relating to Ministry of Corporate Affairs;
(9) Demand No. 19 relating to Ministry of Culture;

(10) Demand Nos. 20 to 27 relating to Ministry of Defence;
(11) Demand No. 28 relating to Ministry of Development

of North Eastern Region;

(12) Demand No. 29 relating to Ministry of Earth Sciences;
(13) Demand No. 30 relating to Ministry of Environment

and Forests;
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(14) Demand No. 31 relating to Ministry of External
Affairs;

(15) Demand Nos. 32, 33, 35, 36 and 38 to 44 relating to
Ministry of Finance;

(16) Demand No. 45 relating to Ministry of Food
Processing Industries;

(17) Demand Nos. 50 and 51 relating to Ministry of Heavy
Industries and Public Enterprises;

(18) Demand No. 57 relating to Ministry of Housing and
Urban Poverty Alleviation;

(19) Demand Nos. 58 and 59 relating to Ministry of Human
Resource Development;

(20) Demand No. 60 relating to Ministry of Information
and Broadcasting;

(21) Demand No. 61 relating to Ministry of Labour and
Employment;

(22) Demand Nos. 62 and 63 relating to Ministry of Law
and Justice;

(23) Demand No. 65 relating to Ministry of Micro, Small
and Medium Enterprises;

(24) Demand No. 66 relating to Ministry of Mines;

(25) Demand No. 67 relating to Ministry of Minority
Affairs;

(26) Demand No. 68 relating to Ministry of New and
Renewable Energy;

(27) Demand No. 69 relating to Ministry of Overseas
Indian Affairs;

(28) Demand No. 70 relating to Ministry of Panchayati Raj;
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(29) Demand No. 71 relating to Ministry of Parliamentary
Affairs;

(30) Demand No. 72 relating to Ministry of Personnel,
Public Grievances and Pensions;

(31) Demand No. 73 relating to Ministry of Petroleum and
Natural Gas;

(32) Demand No. 74 relating to Ministry of Planning;

(33) Demand No. 75 relating to Ministry of Power;

(34) Demand No. 77 relating to Lok Sabha,;

(35) Demand No. 78 relating to Rajya Sabha,;

(36) Demand No. 80 relating to Secretariat of the Vice-
President;

(37) Demand No. 81 relating to Ministry of Road Transport
and Highways;

(38) Demand Nos. 82 and 83 relating to Ministry of Rural
Development;

(39) Demand No. 84 relating to Ministry of Drinking Water
and Sanitation;

(40) Demand Nos. 85 to 87 relating to Ministry of Science
and Technology;

(41) Demand No. 88 relating to Ministry of Shipping;

(42) Demand No. 89 relating to Ministry of Social Justice
and Empowerment;

(43) Demand No. 90 relating to Department of Space;

(44) Demand No. 91 relating to Ministry of Statistics and
Programme Implementation;

(45) Demand No. 92 relating to Ministry of Steel;

(46) Demand No. 93 relating to Ministry of Textiles;

(47) Demand No. 94 relating to Ministry of Tourism;
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(48) Demand No. 95 relating to Ministry of Tribal Affairs;

(49) Demand No. 104 relating to Ministry of Water
Resources;

(50) Demand No. 105 relating to Ministry of Women and
Child Development; and

(51) Demand No. 106 relating to Ministry of Youth Affairs
and Sports.”

The motion was adopted.
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18.15 hrs

APPROPRIATION (NO. 3) BILL, 2012°
MADAM SPEAKER: Item No. 17, hon. Finance Minister.
THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Madam, with
your permission, [ beg to move for leave to introduce a Bill to authorize payment
and appropriation of certain sums from and out of the Consolidated Fund of India
for the services of the financial year 2012-13.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to authorize payment and
appropriation of certain sums from and out of the Consolidated Fund
of India for the services of the financial year 2012-13.
The motion was adopted.
SHRI PRANAB MUKHERIJEE: Madam, I introduce** the Bill.
MADAM SPEAKER: The Minister may move the Bill for consideration.
SHRI PRANAB MUKHERJEE: I beg to move:-

“That the Bill to authorize payment and appropriation of certain
sums from and out of the Consolidated Fund of India for the services
of the financial year 2012-13, be taken into consideration.”

MADAM SPEAKER: The question is:

“That the Bill to authorize payment and appropriation of certain
sums from and out of the Consolidated Fund of India for the services
of the financial year 2012-13, be taken into consideration.”

The motion was adopted.

*Published in the Gazette of India Extraordinary Part-II, Section 2 dated
3.5.2012

** Introduced with the Recommendation of the President
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MADAM SPEAKER: Now, the House will take up clause by clause consideration
of the Bill.
The question is:

“That clauses 2 to 4 stand part of the Bill.”
The motion was adopted.

Clauses 2 to 4 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.

MADAM SPEAKER: Now, the hon. Minister may move that the Bill be passed.
SHRI PRANAB MUKHERIJEE: Madam, I beg to move:
“That the Bill be passed. ”

MADAM SPEAKER: The question is:
“That the Bill be passed. ”

The motion was adopted.

MADAM SPEAKER: Thank you very much.

Now, the House stands adjourned to meet tomorrow at 11 a.m.

18.16 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Friday, May 4,2012/ Vaisakha 14, 1934(Saka).
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